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f} Storape Area_fequiroment for Comtainer Gargo:

..................................... -

SR 200,000 wardd -7 Q0 204

S1. Cargo ; Sforage area Reqmmd |Sr:| M]
No. | ..., e m e e - -
! Existing Praposetd Total
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1 | Container 1 Containen parking yard — " Canfaner parking
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| Conlainar freighl
shation — QG000

A e the applcabion, he sbove expansion activity s 0 he ocatkel within e
existing premises ocated At Gongavaram (W), Pedaganiyacda W), Visakhapainam
Disdrict im an area of 1800 Acnres.

The above =@ was inspeclod by 1he Enviovemesdal Ehginesr snd fAsszh
Frvitontentzl Engnes, Regicnal office, Visakhapainam, A P Polution Contbrol
Board an b4 02 2012 and vbserved Lhal the aclivily ks surrocndecd by

MWorih Gangavaram (W) & ¥arada hilis
South . el Plant

East e

West : Pedagantyada {V)

The Board. afer careful scruydy of the application and wvorifeation repod of
Fegona! Oficer, hersby issues CONSENT FOR ESTABLISHMENT FOR
EXPAMSION 1o your a::uuii-_.r Unider Section 2% of Waler (Freventon & Cantrol of
Pollution) Act 1974 and Seokoo 21 ol A {(Prevention & Contral of Pollulion Act
1461 and e rules made heie vhdes. This order is issued o the activity as
mentipned at para {1) onty.

Thiz Comsent Crder now issued is subject bo [he condibons  mentionsd in
Hchedule 'A' and Sehedule "R

This crder is sesued from pollution conirol pnml of vienw anly Joning and olhes
U lalicns ane n:'_:- Cars ] i nod

Enck Schedule 'A

Ta, )
/g, Gangavaram Port Litd , {Expansion],
Gangavaram (], Padagantyada ()
Visakhapatnam DQiatrict.

schedule "B
Sdi-
MEMBER SECRETARY

Copy to: 1. The JCEE Z.0., Vigakhapatnam for mformation and nacescary action.

7 The C.i., £.0, Visakhapatnar for infarmalion and necossay aeboh.

.I'H' T.C.F B

Y Tn ———eT
JOINT GHIEF ENVIRONMENT AL ENGINEER{CFE}
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SCHEDWILE - A

 Frogress on implemantation  of e project shall bo epodecd bo the concorned

Ragional Office, AF. Follution Control Board  once mse enonthe,

Repdrale enagy relers 2hAl e peesided Tor FHlusnt Treatmend Plant (2T
arct Air polluticn Contral equipments to recond enegy corsonesd

. The proponat slall nbiain Consends for Operalion (CEOY from ARPCH, as

required nder Sec. 25260 of the Water  (PLC ol PPy Act, 1974 aned under se
A2 of e i [PREC of Py Acl, 19381, efore commencameant of tho activity.

Metwilhatanding amylhmyg conlained o Bis comdHioeal elter o congant, Lhe
HBuard heosbyy resenees s nghl and power Under Sec 2702y of  \Water
(Prevenbon and Conmdrob of Pollabion Act, 1874 and Uneler Sen; 21047 of A
(Frovennon ang Control of Polllion) Act, 1985 to review any or all the
condinons pnposed horen and lo make such alternalon as deemead BE and
shipulate ary additional conditions oy the Boand. )

1he consent of the Beand  shall be exinbed i the factony  @femisges &1 a
conspicueus  place for the  informalion of the inspecling  officess  of
differemt  epartments

Compensaton 1510 be pad freoany environmental damana caused by if, as
fixed Ty S Collector and Chisticl Magistrate ae civil Dbty

Floor washing shall b admitten] i the eMfluant oofectoen syeslene only gnel
ghall not be allowed 1o fnd their way i shorm drains or open areas The
inchusty shall mamizin 2 good honsekeraping Al ppe valves, seward, drain
shall be le2ak proof.  Oyke walls shall be constructed around storage of

chiermLicals,
Iimin Water Harvesling (RWYH) structure [s) shall be esigolished on the plam

sibe. The proponed shal crsere that ErFTIuErnt shall not enter 1he Hain Water
harvesting structurs.

The: nbes ored reqgqubiations pobiled By pirighoy of | aty and Juslice, 01,
regarding the Public Lialbiity iInsurance Acy, 1981 shall e followsd .

This order is valid for pariod of 6 yeara from the date of issue.

SCHEDULE — B

Water:

1.

' =,

1t

E
2
=N
4
g

The source of water is YIWSCO Visakhapatnam [ndusinagl Weale Supply Cool

andg thy masamam permitted waler consumpliion  afler expanson s 1504 156
ELI

i Purpose , Existing , Proposed  Total qiTanmyi
| Quantltyr _Ruantity

| Lusl Suppressmn . fHﬁ 'lJ.i.{ H.LD —i 1 Eﬁﬂ 32 HLD |
. UDmEEtH:.

_Ship %u_ppl Yy

" Misccllanoows

G”L:'

UU KL
4G KLT TOKELD 10 KELR

v Gardernng £ rrigaton. ‘ - i ZAKLD | P5KID i
-
|’
i
|

- JzswlD | 3254KID
|

Total

N
40 ROD KD | 40 608 KLD l
540 KLD 1

56418 KLD | 1504.1E KLD
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. The maxmurn Waste Waier Generaticn {KLEH shall nol exceed the followiog

after expansicn:

=2

= el R
' Quantity
i

| I Total quantity
(a1 :
1

Sytirte
Cuaniity

i
|
|
I
Cekn i ke

Source of Efffuent Traatment | Modo of Final disposal

[
[
|
|
T - .o
Derrnnestin: affluenly 5T Crist suppression ) Crrosn Belt I
development ! Indoestrial uge I

|

|

wiifir e Porl areany

Al the vhits of 1he ST shall be imperiots g provent groond water pelloton.
Tho treated wazte water shell be reused o recyeled to he maximum oxlonl
posasible.

The domestic sowage shall he treated to the Onland for Ingalon slandards.
stioviated vnder  Enwromoent  [Protochomy Bules, 1988, nobfred  and
putlished by hinistry of Enveonment and  Foesiz Gowernment of aria
a3 apeciba] i Bohaechle WD owedis 33 B A2 (Y 19051880 and ils
armengdmonis thereof,

The wdusiry shall provide setling pond tor collechng the =lonm waler runnfl
frome fe peopadses coal hetily @ addilion Lo the exesbing selhog pon.

oeparatn. metess with necessary pigee-lirma sball b grnrviedeed  Topr
asseksmng the quantly of watar used for each of the pirposes mentoned
il )

Al Domeshe pmoses

by  Frocgseing. whereby wabler gets pollued and poliutants are casily [io-
degradobic,

2] Processing, whereby wile: gels polluied and dhe pollatants ae ngl
easity ba-degradabio.

The MAie poltidior Gontrol couppimoen! shall e installed algng wilhe e
commissioning of the aotivily,

The proponont shal comply vt {he following far cantrolling tugilee citussions.

#  Fully mechanlzed handhng egquipment for lgadinng & unloading
operations for dusty cargoe.

=  Closed conveyor Belt with walor sprinkling arrangemenl [oc supprassmn
of dust while enmveying dosly cangas ke Coal, o ore & Aluming.
o Wehaicke moveiment shall be mimimizod § eliminated by ||11plrri1'ﬁ':-r-t1ng

Inechamical apecation.

[ —
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b All the vehicles iwolved in transportation of cargo shall be covered with
Izipaubn.

= Tiallc managernent measures shali be adopted 1o avoirl taffic
congestion dned shall provde amptly dasting schicle washings fodiy
nEang system to clean all out gong carga vehicles

P Based oo brpHic densid vehiculas movenents anbcipaied from the poa,
parking lacilities shallbe provided.
|
»  Automated mechanmoal waler sprinkling shall be prowiced] oo voads and
at clusby cange slonAaga drgas, lor suppression of dos.

T propotent shall implement the [ollowing measures n 1he cargo handling
and sracking m e

i The ship uplnader stall he prrowiclesd wilh insdn waler spnnkling syster
and unloading hoppers shall be provided with covers on linee sides o
exptlanal Boggilives wrmssions.

] Mechanical slacksrs cum  reclaamers for staking lransier andd
reclaminghon and comeeyurs fon transfer of matenals o stop manual
handling and no involvernent of mobds: machines.

i) MNGS gl bansfer poimts and stacking areas

AU thie Uanslar pnunrsx,-lmarling Pundoading poinls Al conveyar Bysterns shatl
biee lwmised completcly with =k procf  arrangerments. Adequdate  dust
suppression and cunlanmenl measures shall b mplementeasd for effrctive
conlrol of fugitive emissions. '

The proponuent shall ensure complianca of tha National Aanblant Ajr
quality standards noiilied by MoE&F, Gol vide notiflcation No, GSR
81aiE], datad. 16112009 durlng consfruction and regular operational
phase of the project.
L

The generator shall be inslalled in a ciosed arca wilth 8 sillencer and sukable
noise absoptnn systerns The ambient noise [evel shall nol exoecd 75 0B A)
dhining day time and 70 Ay daring nighl tirme

Solid Waste:

LIS}

| 5.No :| Type of solid waste ' Quantify | Mote of diaposal

J
i
|
|
I

"

2

4

4

Tha proponent shall comply wilth the fallowing afler amplemestation of
EAPHNEIL.

VP 1 L | B

Cromeshic aolid wasiae 140 shal be G’plla:ted. seqregated and

i dizposed as per M3W Rules in

4. tansullaton with GYMC Authorities.

10 Shall be dieposed to authorized

: oo Tenpulersanly

1.0 Shal be vomposted and 13sed in
gregn Delt prograrmime

Shall be deposed fo authorioed

| recyclars.

|
' rfli?.-:‘!ﬂrd{-!fl-lnrah_-:_riull |
Plastic matenal N |_ _
Sludge horr B TF |

| Lead acid batteries

5 “Twaste ol metiding ige .~ = | Snakbe disposad to authorizag
~ _|_c:||I_:| L

recyrhons.

[
l
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4. Fre deteclion and fire highting Taciliies wath adequate waler storage Tacily
shll o pnovigled e fre pone aifed e consultalion wilh Directorate of Fie
Farefighting

19 Onsite &% offsite Disaster Management plan shall” e prepasad b roeeel ..';l-:'u'_-,-'
evenlughty in ase of any accident Mock drills shall be conducted afleast wice
a wear ant moddications required 1F any shall ba insorporated o Disasher
fManagemenl Plan. | R

15 The prupanenl shall nol allew unaolhorcsed bazardous wastes (for iecycling
f reprocessing] through the por.

17. The proponend shall not store amy hazardous cargo containers within  the
pramisaes

18, In vase of any leakage containes of hazardous cargo is found, permission shal
be chtained from ihe Board for disposal after establishing Type amd quoantity of
the waste

19. The following rules and reguigtions nodified by the MOEEE, GOl shall bo
Emip e led. -

3]  Hezardous wasile (Manzgemenl, Handling and Transboundary) Rules,
2004,

o Manufactuse,  Storage and Inpod of  Harardous Chemicals Bolos,
1880,

1 Ballernes (Management & Hendhing: Hules, 2010
Othar Conditions:

20. Trick greesn kelt shall be develdped along tho boundary of the port. [he
proponent  sal deyelop 100 mis wide thick green kel on road side &
habitaticn side paricularly towards nonh-weast & west direclions  The
proponent shall develop green belt wih fhrec year nld plants Cxisting Green
balt shall not be dislumbed in the praposed expanzicn achivily

21, The prepanent shell not estabish ary othas stock yards alher than de';-lgrlated
etock yaml s

27 The infdusry shall pnr-::u;um addiional sweeping machine within thres months of
tirne 8% commilted vide 'r o, 29.02 201 and rer.lﬂrt the compliance lo the L E.
.02, Virakhapatnam.

2% The irdusiny shal Astwodk the CAADM data 1o Boaand website within ano
rmanibies as cormniltzd vide Irdt, 28022072,

24, Tha proponent shall resfrict it cargo handling and storage of
commaditiez papnited. In any caga, the non-pernitbed commodities and
othar dusting carge shall net ba bandled and storod in the proposed
activity without prior permiszion from the Board.

25, Im .y case, the cargo ztacking height shall not | he maore than § m From

ag gommitted by the Industry durdng CFE Commitbes mﬂetlt'lg hald an
28.02 2012,
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The sohid wasle arsas from dredging shall be diepased e Ervironnmnks]
soamal  maAnper. The datgils of aciual achd waste genecabon and disposal
rnode shall be subsmilted to the Board before corrmmessomed of constrocliong
Aaclanity.

Thee propacnent shall aplement Mechanical Oust Soppression system (AD05)
Lo conlral fugetive emissions at all potenual sources in enliie actily

Oiry Eogging ¢ water sprinhiing shall be implemented ard maintsined effecively
a1 al franster points, camo handling ared and stacking areas,

Tive incdtrstry shatl not stack aleming ort kerth and the same showbkd be sloned m
Lo qartly

The ppjugiry shab provide slandny cenlifegal o S0 85 o énslm

“uninterarpted operated of G55,

Al types of the ferlizzrs =hali he stored in the closeo warehouses only. The
proprnen] shall envuee that there shall met b any npen slarrge of area or sany
athe fertikzar materalis and alt urea & fertilizer maicnal handhng warghouses
shall e previded wilh efTloent reatnenl plant,

Flie propuncat stall caomply wrth @l Hie directions iszuad by the Boacd frorn
time Lo time. . '

Coneeahng he toetua! dalo o subimissicn of false intornediony fubricaled dala
and falure 0 comply with any of the condilions menbaned in lws arder may
result in with:drawol cf s order and abiract actior, under 10D oeoviswons of
ke ANt polulion Contrel Ats.

e Board rozomecs ils right 1o modfy abova conditions or stipulale any

adchitional comditions i tha mlsrsst of enynehment prelocion

Sd)-
MEMEBER SECRETARY

Mis. Gangavaram Fort Lid., (Expansion),
Ganavaram (¥}, Pedagantyada (M)
Visakhapainam District,

i T.CE.B.O -~

. -- 4 .--III ! )
’r...:_:. l{"_.__‘_ ‘itl gt
S 1

JOINT CHIEF ENVIROMMENTAL ENGINEER({CFE)
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Annexure - I

T T ANDHRA PRADESH POLLUTION CONTROL BOARD

B iy D.No.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Centre,
———— Chalamalavari Street, Kasturibaipet, Vijayawada - 520 010

il il Phone. No.0866-2463200, Website : http://pcb.ap.gov.in

-

Order No. APPCB/VSP/VSP/113/CFO/HO/2020- 10/09/2020

AUTO RENEWAL OF CONSENT AND HAZARDOUS WASTE AUTHORISATION ORDER

FOR OPERATIONS

In response to your application dated 12.08.2020 for Auto Renewal of Consent for
Operation & Hazardous waste Authorisation Order, the Board is hereby extending validity
period of Consent and Authorisation order issued vide Order
APPCB/VSP/VSP/113/CFO/HO/2015, dt: 13.01.2016 and valid upto 31.12.2020, issued
under sections 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 and under
section 21 of Air (Prevention & Control of Pollution) Act 1981 and amendments thereof and
Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary, Movement) Rules, 2016 for a further period of 5 (five) years i.e., up to
31.12.2025.

The issue of CFO&HWA (Auto renewal) was placed in the CFO Committee meeting held on
02.09.2020 and the committee observed following:
The facility was inspected on 30.07.2020 through computerized allocation of inspections
and as per the report, it was mentioned that, “As per EC order dated 07.02.2012 and CFO
order dt.13.01.2016, the Gangavaram Port Ltd., shall maintain greenbelt in 50 mtrs width.
The GPL has developed 50 mtrs width of greenery towards habitation in north west
direction. But, the GPL has to develop 50 mtrs width of green belt in all other three
directions”.

The representative of the industry attended the meeting through video conference and
informed that they had developed 406 acres of greenbelt towards habitation with geo-
tagging, the other three sides of the port is sea and a hill-lock and they are participating in
green viskha project and developing green belt.

After a detailed discussion, the Committee recommended extending the validity of the CFO
& HWA to the facility for a period up to 31.12.2025, with the following conditions:

1. All other conditions mentioned in Schedules A, B & C of the combined CFO&HWA
order issued by the Board vide order dated 13.01.2016 will remain same.

2. The facility shall comply with the standards issued by MoEF&CC / CPCB from time
to time.

3. The industry shall submit Half yearly compliance reports to all the stipulated
conditions in Environmental Clearance (EC), Consent for Establishment (CFE) and
Consent for Operation (CFO) through website i.e., https://pcb.ap.gov.in by 1st of
January and 1st July of every year. The first half yearly compliance reports shall be
furnished by the industry and second half yearly compliance reports shall be the
audited through NABL accredited third party failing which the Consent Order issued
will be cancelled.

4. The facility shall ensure that dedicated fund is allotted towards Environment Relief
Fund (ERF) in the Public Liability Insurance policy and submit a copy of the policy at
the Regional Office: Visakhapatnam every year.

5. In case of false certification, non compliance of conditions / directions and

Single Desk Approval Ref ID : SDPCB069200060
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discrepancy in furnishing the information by the industry, the Board can withdraw
the auto renewed consent and take action under provisions of relevant Acts &
Rules.

. The facility shall inventorize the storage quantities of hazardous chemicals as per

the hazard nature of reactivity / toxicity / flammability / explosive stored/handling
in the premises as defined in the Management of Storage, Import of Hazardous
Chemicals (MSIHC) Rules, 1989 and the details shall be furnished to the Factories
Department and to the Regional Office, APPCB on monthly basis duly certifying the
same.

. The facility shall identify major accident hazard chemicals & list out the hazardous

chemicals endangered to human health & environment and the details shall be
furnished to the Factories Department and to the Regional Office, APPCB time to
time duly certifying the same by the industry. Further the facility shall extend
training to the working personnels while handling hazardous chemicals for
prevention of accidents and necessary antidotes to ensure the safety, as per the
MSIHC Rules, 1989.

. The facility shall submit the copy of the safety audit report and On-Site / Off Site

Emergency Plans as applicable after being certified by the Factories
Department/concerned authority, to the APPCB, Regional Office from time to time,
if the storage quantity of hazardous chemicals is equal to or, in excess of the
threshold quantities specified in schedule 2 & 3 of MSIHC Rules, 1989.

. The facility shall carryout calibration of safety equipments and leak detection

systems at regular intervals and shall certify the same with the Factories
Department/concerned authority. That certified copy shall be submitted to the
APPCB, Regional Office. The facility shall install fluorescent Wind Vane at the
highest point in the facility premises.

10.The facility shall inventorize the hazardous wastes and its quantities

stored within the facility premises as per the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 (HOWM Rules, 2016) and
shall furnish the details to Regional Office, APPCB on monthly basis duly certifying
the same by the industry.

11.The facility shall allow import of hazardous cargoes only after the importer

complies with the MSIHC Rules, 1989.

DR. B.MADHUSUDHANA RAO, JCEE(MSRB), O/o0 JOINT CHIEF ENVIRONMENTAL

ENGINEER4-APPCB

M/s. Gangavaram Port Limited, Gangavaram (V),
Pedagantyada (M),
Visakhapatnam District

Copy to:

1. The JCEE, Zonal Office, Visakhapatnam for information and necessary action.
2. The Environmental Engineer, Regional Office, Visakhapatnam for information and

necessary action.
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. _——— ' ANDHRA PRADESH POLLUTION CONTROL BOARD

; ﬁﬁ%ﬁ% ! [avaninsin Meavan, A-1L Indastral Baslite, Samathnapar, [lyd=rabad-SHREE0E r
| | . VR - 2ERFE00. Fax Tar 2381307

N WWbmide wewd g ppete g e in |

RED CATEGORY
RENMEWAL OF UONSENT & AUTHORIZATION ORDER
BY REGISTERED 'OST WITH ACKNIBWLEDGEMENT DUT:

Consent Order No: APPCBYSEASPIIINUEOMHO 2015 D1 13,01 2014

COMNSEMT s hereby granted lor Crperabiors under sechon 22026 of the Wity
iFrevoantion & Control of Poliutiond Act, 1974 and ander section 21 of A (FPrevention &
Control of Fallution] Aot 1981 and amendments thercel and Acthorisation under Rl
5 of the Hozardous Waskes (Management, Handling & Troosbeundare, Movemernt)
Kulies, MR & Amcene meots ihereof and 1he reles and orders made Lhers ander
fheretharer reterred ko as 'the Acts’, “the Rules’) 1o

Bl/s. Gangavaram Port Ltd., L ;‘,“_b

Gangavaram Village, .:'r;':f;""'_‘:'*’--%_. Y
Pedagantvada (M), e "441 L
Visakhapatnam Listrict - 530 044 B !'J{:T'L-h:vaii‘i"' ey
E-mail: vasantkumarésangavaram.com x&.&!ﬁ,j Ey

{Hervinatter referzed t2 as 'the Applicant'} authericing o eperate the industrial plant
L discharpe the eftluer.ts trom the oullets and the quantily of emissivos per hour from
i the chimneys as drta’ed belosw

E.\._k}q—i} Outlets for discharge of effluents:

Tutlet | Chublet I-K*ﬁ.n-ri;:tinn ! ﬁaﬁ]aily Painl of l'.l.'i_ﬁpfa.a] o

- |, Discharge KLD
A - - - - _.Z==d - - - - . - o
1} Dinmazslic wesle  atter *2 i Shall  bBe osed lor [osl
L lreatroend s T _ Suppression [ Grml? Beolt
Q‘. , ' development [/ Indusirial use J
L 1 _ - _ - _ L _ _ _ wihmpodawa _ _ _ _

1"1]| Emissions from chinmr:}fs: NIII_
i) HAZARDOUS WASTLE AUTHORISATION (FORMN - 1) [See Hule 5 (4)]:

bfs.Cangavaram Port Ltd,, Gangavaram Village, Pedagantyada (M), Visakhapatnam
Driestricl is hereby pranted an aulhoerizolion o operite a tacility for collection, recention,
suwitagy, treatmens trarsport and Jdisposal of Tlazardouws Washes monely

« HAFARDOUS WASTES WITH RECYCLING OTPTION:

&1, THa_mE_nl’_ Shream | Tlu;frit; " Method of di&pﬁsnl -
. WMo Hazardous
o Wasle _ B
1 - Wasto ol 3 et Schedule - 12000 LPA " Shall e sene b autowsrized |
wloding bilyze | I . re-prevessars Jorecyclers. |
N : o | i '

Pape 1 ol &
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This consent order is valid for various port activities with installed capacities as
menblicned belaw:

a}l Tratfic to be handled at (zangavaram Porl

S0 Name of the cargo ' Total Capacity (MMTPA]
[ No e
"I Liguid bulk ) 0.3 .
2 dran Cree o S0
3 Codl e o 250
-'1- _ ’1"#_..” pmd Lots _ 0.75
Slag .7 -
| E. | Antaiowers (.25
P Fertillzer S R
A Lieng sk . 2 )
!5" Stee] producks R TR Uads ;
M| Industrial raw malecial : 3.0 |
Tl | Bulk Alzmina | | 50
| Total 4043 |
b) ¥Wessel sizes:
s Type of Vessel Total capacities |
M | |
1| lrar o, coal, cokes 20,000 LT
| Dither drey 1:|L.1_.I__k_a|1|.[ gENeral cargs . _ BDON) DWT

¢} Rerth Requirements:

| = | Herth MNu's
Ne
|1 Coal berths (rechanized) Fi
_ 2 Mrom over herth (Mechanized) _ 1
3 Oner dry bulk herth {lime stene S lectilizers eic) ]
4 General carpgge berth ) 1
1 pultipurpose  Twerths [Cermeral  carpa
! | multipurpose carro) . | A ,
df Inmensions of berths:
'S Marne of the betih B . leneth Width Draft
Mo | .
1 L :.u—:l Ewrth !"»hn.hamzur.{] ) 320 RE 193
_2_ . Iron are hertl (Mechanized] 5] 5 25 149.5
3| Other dry bulk berth 28 QN BEE:
(4 Mutnpurpose borth | 275 _ Al 13.5
s Ciereeral Car 13 berth ™ | B { RE!
& Dy bulk I'I:I:h]l]l [Mer:hamzed} 340 25 2
7 ‘\IuiL:purpmp berihs (General carpo [/ 285 25 | 130

bl PURPOGE SarEa) o
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e) Largo Stovage Areas;

i Storage area requivement fore dry balk and other dry bulk cargo:

| _Cnrgﬂ_ _Stm‘nge demand e Str:-rag_e meiﬂeqjéq,ﬁ'

[ Coal
ron Ore
Terllizes { Apri ) LRG0 9,015,074
Products

!__'l]'l'll-‘!_-iE!‘lt'

Slig

ii. Starage arca require menl lor Break Bulk Cargo:

s _ Quantiy
eaghpor | T 2eMigy T
“Seorage Lhemail _ _Dp i, 00008 T

L . eawernd o
- hlorage area tequired | pen A AISTm
including aisle srace covensd J1000 S

Tactor ) L _ )

E) Bbnrane area reguiremenl for Conlainer Carpa:

—_— —_— - —_— —_—

- {Egn | Hln?q;e ared réqﬁire.& {&qim}
jNo. | - -
1. Container o ComLainwer parking vard - 200,000

Conlainer Freight station - 960G 000

This onder is sulject to the provsioos of “the Acis’ and the Kules snd ocrders inade
there under and turbber subject to the terms and conditions worporated in B
schedule A, T & C endlesed bo this erder,

This cownbtrirensd ordenr of consent & Hazardows Waste Aathorication shasl be valid o= a
reriod cnding with tie 3157 day of Deeember, 2020,

Sdf-
MEMEBER SECRETARY
Ta
Mfs. Gangavaram "otk Lid.,
Crangavaram Yillage,
Fedagantyada (M),
Visalkhapatnam District - 53D 044,
Copyto;
T, The JOEE, Auonad Oftiee, Visakhapatmeam tor informatior and necessary action.
2 he )OPER [Cess:, ADPCE, [veerabad for information,
3 Do JOTE (HWA, APPCE, Hyderabad tor informabior.
31 he Lnviranmental Tnpmeer, Repional Office, Visakbapatanam for information

und necessary astion,
H#TCFEBAL Y

SR ORI P

Gf: - deint Chiet Environnental fn'ginnﬂr
Unit Fiead-1%

Faps 3wl &
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SCHEDLLE-A

Any upi-sed conditien in any indusmial plant [/ activies of the idustry, wiich resule
in, increased eftluent / emission discharpe and, or violation of stacdards
stipulates] in this order shall be informed te this Board, under intimation to the
Calloctar and Thstrize Magistrate and sake imniediale action Ao Bring down Lhe
diseharye J omission Tl b dirmids.,

e iodustny should curevont analysis of waste seater discharges o1 emissions
threuph chimneys tor the paramn:tvm tnentioned i this order omn o guarterly buasis
ancl submil Lo the Board,

Al tle rules & ]'ﬁ_*gul&l’ril‘h'l.q ot ied h:-.-‘ hlimaslry of Law and |ushce, Goverronent of
India regariling Public Fisbilily Insurance Act, 1991 should be followad  as
Applicahle.

The indualiy should pub up twe sien beards (xd 15 cach) at publicly vistble places
it the mamn gate indicatng the products, effTuent Jdischarge standardg, air comssoer.
slamiards, hazardows wasle quamsities  and validity of CFO and exhibit the CFO
order at a prominent place in the luctory promses.

vobwthstamsling anvthing conlained in this coresent oeder, the Board herebny
reserves Wbe right and powers Lo reviese [/ revoke any and/or all the condition:
impused herein above and 1o make such variations as Jeoemed Bt for the purpese ol
thie s by bR Beard,

The industry shadl file the waber cess returns 0 Formm-1ae reqnived under seetion {3
ot Water {Freverntion and Contrel of Pollution) Cess Acl, 1977 onor before the 3h
of every calendar mont, showing the quantity of waler consunnsd in the previous
monlh along with waler meter readings. The industr. shall remit water cess as por
th assossrrent orders as and when isswed by Board.

Thi applicanl zhall subrt Envireoment slademont in Perm ¥ tafoire 2k
Sepiemier every vear as per Rule No1d of LY Rules, T956 & amendments thereet,

The applivart should make applications theough Oaline Jor renewal of Consent
frarwler Waten and Alr Acis) and Authoricotion winder FIWH Rules at least 120 days
lefore the date of expiry of this order, alung with prosczibed fee wnder Water and
Adr Ats and detailed compliance of CFO conditions for obtainmg Consent & HW
Aurkharizating af tae Board, The mdestoy should mnnediately scbmit the sevised
applicativn for congent W Lhis Board in the event of any change in e raw material
wsed, provesses employed, quantity of trade ehileents & quantity of cmassions. Any
vhange in the management shall be inforeed fe the Board. The person authorized
shwouled et et ot Lhe jpeemises [/ lend [/ osell / transfer their industriz]l prosmises
withaut ublaining orvr permassion of the State Tollution Cardeog Teard.

Any person agperieved by an order made by ke Seake Board under becton 23
Sectien 28, Seclion 27 of Water Ack, 1401 o1 Section . of Alr Acl, 1981 may withun
thirtv days from the dale on which the onder is communicaled e him, prefer an
appeal as per Andnra Iradesh Water Buloes, 1976 and Adr Rules 1962, 1 Appcllate
authority constituted under Section 23 af the Water{Preveniion and Caontral of
Vallution} Act, 1974 and Sectinn 31 af the Ade(lPrevention and Controd of Pollution)
Act, W31

Lo 1wl &
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SCHENLLE-B

WATER FOLIUTIOMN:

The water consurniphion guantides ace mentioned below:

he 1 Iurpose . - [_zu-ilnl'i{‘rl.-'
MNe . _ _ . _ L
1 Gardening . _ _  _ B !
2 hust ruppression 12960 :
3 Domesd: 0 . o
4 Swpswppy | %5
5 i Alscellawesws _I‘ e
| I_ Tueal | 14341 _ :

Lhe soarce of water i= Visaklwpatoar: Industeial Water Supply Co, The tallove g 1s
ke permitled water consumplion:

8L Purpose ' Cuanfity |
Mo, o _ (KL
1 Dust EURQri-sion ' 1256, '
P2 Dhamestic puposes. A0 0H) .I
R P_mn:cf-_q, wherclyw  water  gots palluted.  and . Sl
~_ peliutans ar: casily bio degradable. ,
d Fros eusing, ut'.f:r‘vb-. whabor grets palluted and fe - I

pollutants are oot easily bio - degradalbde. L :
; Todal S0 1

Separate meters shall be mmaintained for assessing the quantity of waler nsed for each
of The purooses menuvoed alowve for Cess assessmentt purpase,

2 The Gangavaram Port Limdted {GIL) shall pravide separate onerey meiers for
Sewape Treatment Flung (STT and for Aire polluzion Conlrol equipients o rocard
CReTiy Lonsumnphion.

AIR PGLLUTION:

1. The {angawvaram Porl Limited (GPT) shall comply with amblent air quality
stamdards al PMu dfarticulale Maller size less than Wpm) - 1R e m3; P
fParticutate Matter <170 less than 2.3 um} - &) ap/ md S0 - 80 uy/ mA; Wl 80
i m3, oulside tlw poct promases at the peripbeey of the ndustry

Ctandards ter othwr perameters as mentioned in the Naotional Ambient Air Quahbbe
Stardards CUCE Mobifcation Mo B-2900A 2000900 PO dates] 1517 20039
Bowrize Lovels L dimee {6 AM to 10 MY - 73 dB (A
Ni;;ht titme (100 "Wl b B ,-f'-.f'-.T:l -0 AR [}

-3

The Cangavaram Fort Limied {(GPLY) shall mainain 3 C"*."LQMI with online
cornecivity 1o APPCR and mantam records, : - -

3 1he l:_li-”'IHiJ"n'E:l]'ﬂ" ek Tipmileed [{ P!_] shall mapmtain wiced |'|1L"'|mr‘|:.1' well g ﬂh‘:nlh
tho Gangavaram village side up to a height 10 mts as wirmnd speed is high in this area,

4. e Gangavatam Fert Limited (GPL) sMall not establish aty other stock varcs other
thaam dheviprrated stock yards,

Puge 5l
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The Langavaram Porl Limited (GPLY shali mamtain Telescopic chute ok shigp loading,
points.

The CGangavaram Port Limited {GT) shall nat stock e malcrials more than M
mits heipht whaere MDSS syztem available and sball restricl oo 6omts [y ather
stocking heights where tanker waler spraying sy=tem s maintained o the shock
varls

The Gamgavaram Forl Lindted (GPLY shall ke up the cleaning of rosd comecied o
Natieul Flighway i co- ordination with GYMO and Ré&B Departments,

lhe Caneavaram Vort Linceed  [G1PL) shall mminimise the pperativos during,
exveeding of wind velocity more than 20KMCH and ali the MDSS sprinklers shall
wiarl immediately to maintain A ALY Standards,

The Gangavaram [ort Limited (GPLY shail maintain fully mechanized handling
equipments for loading and unlaading vperatinns for dusty carga b the maxioem
vaienl possible,

GENERAL:

1.

|

The Ciangravaram Port Limited (GPLY shall maintain e following reconds and the
saie shail be made available todhe inspecting oftivers of The Board.

a. Cuarpw handling malerial wize detads

I I.n;:_{.Euuk:: for pollution control systems.

i Flazardons non hazandonus sold waste penerated and dispased.

d. Inspection boak.

e hlanifust capies of hagardous waste,

This Caangravaram Mort Limited (GI'E) shall dispose solid waste {Son Hazazdous o as
[oallgpees:

.5, 1 Name of the Solid Waste  Quantity Dispusal
BN _ L
1 Diognestis solid wastbe mn Shall ke collected, segrepated

and disposed as poer MbW Rules
in consullation with: G RO

Autanriles

]

2 Uliscarded malorial, plastic ' 1) Shal: be disposnd 1 amthingized |
: malerial L L crecyclesenly B
"3 Sludpe (rom S0 1.0 Shal. be campested and used 1n |

_—— e—— i green bell propramme

4. [Lovand avid balterios - cEhal. e dlﬁpﬂ.‘-ﬁ:—:d ta authorized
royc Lot

The Gangavaram Foel Limited {GPL) shali maintain green bell in 50 meters width
as stipulated iy Lhe BC order dated 07.02.2002.

I'e Gangravaras Pock Limibed (GPLY  shall net store fhandle anv hazardous cargo
COTEE TS wilhion prezieses

All Ly pes of the fertihzers shall be stored in ihe closed warehouses only. fhe Pore
slall soare thul there shall nat e arye open <tarage o area or any other fertiliver
mavrals and all urea & {ectilizer material bandling warehouses shall be mamtained
with e!fluerl collection pils for collection and teeatment and then used for jgreen heit
L the oremises after mecling the staodards.

The Crangavaram Fort Limited (GPLY shall store fuzl oils wsed for annstroction
aquipment. vesscls / vchiclos inoa well designed manner ancd protect them against
fie harards By maintaming the compound wall to prevent aceess o anazihosred

| P
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clemenls, The surfaoe run oft from storage arcas shall pase through oil water

soparator bofore discharging.

The Cangavaramy Fort  Limitedd (GPL) shail  mointain the Malaria  control

progranune, lealth tacilitios, Vector cocteol procramees. Contdrol of all breeding

crnund shall be coveera oul by the wse of larvicide's e addifien ieocondrol of adul
mosgaktors. [he hezlth team shall include a ramed vntormatogist,

Ihe CGamezvaram Mork Limiked (G1PL) shall meattain g fask foree o check the vehicle

CITISSICTS OTL PRTITEnent by,

The Gangavaram Tort Limited (GUL) shall constiute an Fovironment Management

aell wilh qualified avd traimed «taft.

The Cangavaram Port Limited (GFL} ehall mainiaim an onsite and olfsile emerngsncy

Actiom T_ﬂ'rnl after L'r:rr];in:,-r Gl risk a |‘m]:..-:-11.-'= arud ||=1'.r.n|‘l shuslies

Ihe Gargavaratn Fort Limied (GEFLD with YLOA shall epsuee that oo stum

development and unauihorized construclion ocour in the surrovnding area.

The Comgavaram ol Limmted (G shall handle aluming o complelely closaed

el oares 1t shall ghuo Frrogehy an acton EJl;"lr'I by iiedall weehiaarnisoped vl

The Gangasazem Pect Limited (CPLY shall implement the following for coriredling

fugitive crssions:

ap Adegquate dust confrolling measgres should be undertaben o loading and
unloading operations for dustv cargo.

oy Closed cooveyor bell with water sprinklinge arracgeinent [ suppression ol duse
while canveyiag dusty rargos ke Coal, Irom ote & Aluming

<1 Wehicle wovement minimized S oeliminated by mplemenung mechanival

operatong.

dj All the vehicles mvolved in transpertation ot cargo covered with tarpauwin

@) Traftic manapgem=nt measures sdopted to avold trathic conpestion and provide
empty dusting vehicle washing/ dry cleaning svstem to clean all cotgeing carpo
vohicles.

By Sutiicient parking facilities based oo rattic densitv / vehicular movernents
anticipated from e port.

gl Adequate waler sprokling providled on roads and at dusty cargo staraee aeas
for suppression o dust,

The Gangasvaram o Timited (GPLY shall implement the followingg measiores in

il cargo bandling and stacking; area:

a) The ship un leader mamlained with in-silu water sprinkling svstem anuld
unloding happers provicled with covrers oo dhree sides B confrel Tagillve
emissions. Iron ore shall ke unloaded throuph wagon tppwerss,

bi Muechanical stockers oum re-cloimers bor staching, tramster amd moeclamatdion,
Conveyers tor transter of materials te stop manoal handlinge 7 mebile machines.

o) MLISS in stacking areas

2. The Gargavaram Porl Timited (GPL) shall ensure AAC stendards of the Beand an

Allerrvirommeenlal coreilisoees wathoed Tail,

e Gangavaram Port Limited (GUT) shall maimiain standby centrizugal pump se as

to ensute uninterrup ed operation ot MDSS

ke Gangavaram Porl Limiled (GPFL) shall maintain compliance of all other

conclitwans of CRFE arders Sssoed vy the Boaed.

CThe Gargavaram erl Limiled (GF]) shali comply wilh Task Foree diceciions arel

other directions tssued Dy the Board [rom titne e time

Fiype ¥ 01 8
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SCHEDULE — C
LSce rrie 57404

(CONIITIONS OF AUTIHORISATHIN FOR O)CCUPIER OR OFERATOR HANIYLING

i J

al

is1

.

T

HAZARDOUS WASTES]

Al the rules and resodations notificd 2y Minstry of BEnvironment and  Forests,
Coverntment of India under the E{[M act, 1956 10 respoct of management, handling,
tranepuorkation and stoeape of the Hazardouws wastes should he fallowed

The Cangavaram Port Timited (P} shall nok slor: hazardeus waste bor more than
20 days ag per the ] lazardous Wasles (Managomenl. dandlmg and Transboundary
Aovement) Bzles, 20008 and amerdiments thereat.

The Gargavaram Foerl Limited (LY shall store Used / Waoste Qi and Leed Lo
Acid Batterios moa secured way in thew premeses nll its disposal to the
mancfesluners S dealers on buvhack basis.

1T l:_..:.r'.;!-';.gw.'lr.;-un ot Lirmites) (i1 shell 1itao B UL ry a1 Eest R [t
ransportation of waste senerated and a copy shall be sobmitbed to concerned
Keginmul Cftice of APPCE The driver whoe fransports Hazardos Waste should be
well acquainted about the provedure b be tollewed inocase of an emergency during
mrangit. The trarspocior should carey 2 Transpor Fmergency (FRER) Card

The Gangavaram TPod Thwiled (GELY shall maintain proper records for ] lazardous
iwastes stated in Authenisafion in FORM 3 Le, quantity of Incinerable waste, land
digposal waste, recviclable waste ¢, and tile annual retumns io Form- 3 as par Rule
22[2 ol lhe Hazardews Wastes [Munagerenl, Flandlog & Transhoundacy
Slovermonsy Rulos, 2008 and armengdmenits theoad .

The Gangavararn Pord Limited {GP1) shall submil the condibion wise complianee

ropart of tne conditions shpolated in Schedule A, B & O el Es Crder on half yeary
nasis e Board OfTice, Hy degabad and concerned Reoaoral CHFice,

Sdy-
MEMBER SECRETARY

M "I'-l.'T,F,H-[Jl. H
IE_. L.':.-_':;_., o || | :."!-"l[: -
-,iJuinl Chicl Envirganmental Eagineer
Lmit Head-1Y¥

hMys.Cangavaram Pavl Lid.,
Langavaram Village,
Pedagantyada (M),
Visakhapainam Thstrict - 530 (144

[ LA L



Anr"éng- vV

e maet oty GANGAVARAM PORT LIMITED
GPLENV/APPCB/2022-23/003 Date: 05.04.2022.
Ta

Sr. Environmental Engineer, CESS

Andhra Pradesh Pollution Control Board,
D.no:33-26-14042,

MNear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipet,
Vijayawada-520010.

Andhra Pradesh.

Dear Sir,
Sub: Water Consumption Cess Statement - Reqg.
Please find enclosed herewith the water consumption statement in FORM -

1 for the month of March - 2022, prepared under the Water (Prevention and
Control of Pollution) Cess Act, 1577,

We request you to kindly consider the same,

Thanking you

Yours Sunceret',r.

Authurlzed Slgnatnrf

Encl: As above,

Copy submitted to the Environmental Engineer, A.P. Pollution Contral Board,
Regional Office, Visakhapatnam for kind information.

Projec! Office : Pedaganiyada Mendal, Geargavaram (Post), Visakhepstnam - 330 042, Andhra Pradesh, MDA,
Tel +91 681 200 177, 2277, 276 1577, HA005469, Faw o +31 881 290 3370,

Ciorparnde Offl=as 2"", a¥ gng 4* Floors, "Hensa Plaza”, Piot Mo, T8d, Road MNa.38, Jubiles Hills, Myderabad - 500 C33.
Tal : 040 2351 §9490, Fax Mo, ; 040 2357 4860
E-mell ; porfiipangavaram.com, Web @ wwagangavarem.cam


Maa
Typewritten Text
Annexure - IV


FORM -1
Returns Regarding Water Consumed During Month of March - 2022

If the meter was out of Qty. of water
B £ which Quantity ardar e montiiy avy. qu:iifring for
MName & Address Uiyt |ud bkl of wakter W“w?ph“ of the rebate Remarks
consume PRHIEE water for the pl_:l: 3 according to
months of working Lhie SaRaLtEs
period
D) @ @) (@) 5" (&
Total fram
7 I ugtrlal Municipal mains 42,005
cooling/ i E
; . From Cum/kKL - - -
fﬁ:ﬂng funicipal
| Gangavaram Port pits nre water supply
Limited, boiler mains
Gangavaram Post, Faad ii. Fromwell/
Feda Gatyada ' tube well.
fandal, l. From
Wisakhapatnam. Municipal Cum#kL - -
2} Domestic water supply 4327.00
Water mains
il From well f
tube well

(*) for elaiming rebate under Col.7, the assessed shall indicate in the column the analytical and cther reports annexed to this return in

support af this claim.
For Gangavaram Rort, Limsieo
D) )

¢ 1!’34 o S

Vice Presidant [Enviroarmant)

LLE
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vty | GANGAVARAM PORT LIMITED

GPL/ENV/APPCB/Z021-22/045 Dave: 05.03.2022

To
Sl Enviranmeantal Engineer, CESS
Andbhrza Pradesh Pollution Control Board,
0. no:33-2E- 14002,
Mear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipet,
Vijayvawada-520010.
Andhra Pradesh.
Dear Sie,
Sub: Water Consumption Cess Statement - Reg.
Please find enclosed herewith the water consumption stacement in FORM -

1 Far the month of Februoary - 2022, prepared under the Water (Prevention
- and Control of Poliution) Cess Act, 1977,

We request you to kindly consider the same.

Thanking you
Yours Sinceraly,
1 ]
D 335@2,/
Authorized Signatary

Encl: As abowe,

Copy submitted to the Environmental Engineer, A.P. Pollution Control Board,
Regional Office, Visakhapatnam for kind information.

Frodect Ciffca :Pegaganiyada Mandsl, Sangewaram (Fosty Visakhapainarn - 530 0£4. Axdira Padash, INDLA
Tel, o +51 890 270 1977, 2277, 278 1377, ZERE950, Fax: «91 891 270 45377,

Corparata Ofize 127, 3" and 47 Floors, "Hansa Flazs®, Pis! Mo, 798, Rasd No 26, Jubles Hilis, Hyderabad - 610034,
T 1040 2351 BEBY, Fax Mo, | 0l 2357 9880,
E-meil : porli@gangevammoom, Web : wewwgzngevamam.oom
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Gty GANGAVARAM PORT LIMITED
GPL/ENV/APPCB/2021-22/043 Date: 05.02.2022.
To

5r. Environmental Engineer, CESS

Andhra Pradesh Pollution Control Board,
O.no:33-26-140/2,

Mear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipet,
Vijayawada-520010.

Andhra Pradesh.

Cear Sir,
Sub: Water Consumption Cess Statement — Reqg.

Please find enclosed herewith the water consumption statement in FORM -
1 for the month of January -2022, prepared under the Water (Prevention and
Control of Pollution) Cess Act, 1977.

We request you to kindly consider the same.

Thanking you

Yours Sincerely,

i S iy
.L.—Pﬂl

Authorized Signatory

Encl: As above,

Copy submitted to the Environmental Engineer, A.P. Pollution Control Board,
Regional Office, Visakhapatnam for kind information.

Praojegt Oiflce i Pedaganiyade Mandal, Gengaverer [Post], Visakhapstnam - 530 044, Andhea Pradesh, INDA,
Tal. : BT BB 270 117F, 2277, 275 1377, 2289900, Fax  +B7 801 270 337T.

Corparate Office + 27, 3" and 4° Floors, "Hanga Plaza”, Pl Mo, T89S, Road o238, Jubiles Hills, Hyderabed - 500 033
Tl 040 2357 9959, Fan Mo, - 040 2357 9850
E-rrall | pot@icangavaram.comn, Web @ wwwosngevarsm. coom



FORM -1

Returns Regarding Water Consumed During Month of January - 2022

If the meter was out of Qty; of waber
- # which Quantity atder the manthiy syg, qu Erlliﬁ-'ing for
Mame £ Address "Irp“:;ls:"m: 4 AT of water -:u: surfnpl:i:n of th: rebate Remarks
consumed '::n ::n:::: 1: n?':isrtng according to
period the assesses
m ) (3] (4) (5)* (8)_
Tatal fram
1) Industrial | Municipal mains
caofingfsp | . From Cum/KL =
raying In Municipal 31315
Gangavaram Port mine pits waker supply
Limited, ar baller mains
Gangavaram Post, feed, ii. From well/
FPeda Gatyada Eulbe wall,
Miandal, l. From
Visakhapatmam. Municipal Cum/EL -
2) Domestic waker supply 3172.40
Water mains
ji. From well/
tube well .

(*} for claiming rebate under Col.7, the assessed shall indicate in the column the analytical and other reports annexed to this return in

support of this claim.

Far Ganga

aloffico

.'-I._.l"i.|:'lu.| I. ] :
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iy GANGAVARAM PORY LIMITED

EOF, Lo I Fies FRETY

GPL/ENV/APPCB/2021-22/039 Date: 05.01.2022.

To

or. Environmental Engineer, CESS

Andhra Pradesh Pollution Control Board,
D.n0:33-26-140D/2,

Mear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipert,
Vijayawada-520070.

Andhra Pradesh.

Dear Sir,
Sub: Water Consumption Cess Statement - Reg.
Flease find enclosed herewith the water consumption statement in FORM -

1 for the month of December -2021, prepared under the Water (Prevention
and Control of Pollution) Cess Act, 1577,

e request you to kindly consider the same.

Thanking you

Yours Sincerely,

Encl: As abave,

Copy submitted to the Environmental Engineer, A.P. Pollution Control Board,
Regional Office, Visakhapatnam for kind information.

CIN ;LSS0 TE200PLCOATES
;. Pedagentyada Mandal, Gangevsram [Fast), Visakhapatnam - B0 Jda. Ananra Prasesh, IMDLA
Tal o+ BE1 ¥T0 11T, 2TV, ITE 1ATE, ZRESOIED. Fax o +87 881 270 3277
Hegd. s ¢ CHanza Plars”. Pigl Mo, 758, Rosd Mo ¥, Jubiles Hills, Fyderabsd - 500 035,
Tl 040 PA5Y SE08 Fax Moo 040 2351 9990
E.mail  pormifgangavarar G, Vel | wernangey arem. care

Presies] Sifice



FORM -1

Returns Regarding Water Consumed During Month of December - 2021

If the meter was out of |
arder the monthly avg.

Gty of water

Warer

mains
i, From well f
tube well

Naime & Address Purpose of which water E: :u:ﬂ:r consumption of the uua:u:z:::i for Biiriamie
consumed chrsG water for the past 3 o
months of working khe ane::n
period
(n @ {3) (4] (5)* (6)
Tatal from
1 Industrial | Municipal mains
cooling/ep | i. From Cum/KL -
raying in Municipal 30300
Gangavaram Paort ming pits water supply
Limited, of boiler mains
Gangavaram Post, feed, il, From well /
Feda Gatvada tube wel,
Mandal, i. From
Visakhapatnam, Municipal Cum/KL
2] Domestic water supply 3342

(*} For claiming rebate under Col.7, the assessed shall Indicate in the column the analytical and other reports annexed to this return in

support of this claim.

For Gangavaram Ppri Limited

€8¢
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e GANGAVARAM PORT LIMITED

GPL/ENV/APPCB/2021-22/037 Date: 05.12.2021,

To

Sr. Environmental Engineer, CES5

Andhra Pradesh Pollution Control Board,
D.no:33-26-14D/2, -
Mear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipet,
Vijayawada-520010.

Andhra Pradesh.

Dear Sir,
Sub: Water Consumption Cess Statement — Req.
Please find enclosed herewith the water consumption statement in FORM -

1 for the month of Movember -2021, prepared under the Water {Prevention
and Control of Pollution) Cess Act, 1977,

We request you to kindly consider the same,

Thanking you

Yours Sincerely,

N3

Authorized Signatory

o

e 1

&

Encl; As above.

Copy submitted to the Environmental Engineer, AP, Pollution Control Board,
Regional Office, Visakhapatnam for kind information.

CIM : UB3032TG2001PLCO3TESY

) - - B0 Qs Ancthrm Processh, (MO
Froject Office @ Pedsgantyada Monds!, Gangevaram (Post], Visakhapatnam

Tl +&1 B@1 2701177 EXTT. 278 15377, ZRASOO0, Fax: +31 BS1 270 3ATT
Repd. (Hfics - ~Harsd Plaza®, Plat Mo 798, Boad Ha, 38, Jubiles Hills, Hyderstad - 5000335,

Tel 040 2351 0909, Fax Mo, - 040 2351 9990,
E-mail | sortEgangavaram.com, Waks | wiei. Qangayaram. sem



FORM -1

Returns Regarding Water Consumed During Month of November - 2021

If the mater was out of
order the monthly avy.

Gty of water

Water

mains
il. From well/
tube well

Name B Address Purpose of which water E:?una';:l?r consumption of the qua:i::;nt: for Ramarks
consumed water for the past 3 3
consumed according to
monkths of working ke AesoEses
perlod
{1 (2} (3] (4) (5)* (5)
Toeal from
1)} Industrial | Municipal mains
cooling/sp | | From Cum/kL -
raying in Municipal 16006
Gangavaram Port mine pits water supply
Limited, or tailer mains
Gangavaram Post, feed, i, From well /
Peda Gatyada tube well,
tMandal, i, From
Visakhapatnam. Municipal cumskL = -
2} Domestic water supply 298370

{*) far claiming rebate under Cel 7, the assessed shall Indicate in the column the analytical and other reparts annexed to this return in

suppart of this ¢laim,

G8¢
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R ok GANGAVARAM PORT LIMITED

ESF e PO F iy

GPL/ENV/APPCB/2021-22/027 Date: 02.11.2021.

To

Sr. Environmental Engineer, CESS

Andhra Pradesh Pollution Control Board,
D.no:33-26-140/2,

Mear Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibaipet,
Vijayawada-520010.

Andhra Pradesh.

Dear Sir,
Sub: Water Consumption Cess Statement - Reg.
Pleasze find enclosed herewith the water consumption statement in FORM -

1 for the month of October -2021, prepared under the Water (Prevention and
Control of Poliution) Cess Act, 1977,

We request you to kindly consider the same.

Thanking you

%y
i)

* , A |
Ls Regional offics | ol

Vice President (Environment)
Authorized Signatory

Encl: As above.

Copy submitted to the Environmental Engineer, A.P. Pollution Control Board,
Regional Office, Visakhapatnam for kind information,

CIN : UB3I0E2TE2004 PLCO3TEET

Prigect Office :  Pedegantyada Mandal, Gangavarem (Fost). Visakhapatnam - 330 044, Andnra Pradesh, MDA
Tal, . +51 841 IT0 1177, 2277, 276 1477, TRAC0OD, Fax ) +§1 8591 270 AFTT.
Rogd. Dffice ¢ ‘Harsa Plaza®, Mol Mo, 788, Road Mo, 38, Jubil=e Hills, Hyderabsd - 500 033,

Tl - Oad 23551 ©909, Fa Mo, : 04 2357 6990,
E_mizil - port o mERvaTaTL oo, Vit | wiane GangaVE TR, GO



FORM -1

Returns Regarding Water Consumed During Month of October - 2021

If the meter was out of
arder the monthly avg.

Gty, of water

(*) for ciaiming rebate under Cal.7, the assessed shall indicate in the column the analytical and other reports annexed to this return in

suppork of this claim.

Nikde £ Rddians Purpose of which water Ef"' fmr:fg consumption of the q”a::::lg o -
eonsumed sohiumad water for the past 3 PRI e
months of working th g
pe[!:pd £ 355255€5
@] @) (3) (4) (5 (&)
Total from
1) Industrial | Municipal maing
cooling/sp | . From Cum/KL - -
raying in Municipal 13457
Gangavaram Paort mine pits water supply
Limited, or boiler mains
Gangavaram Post, feed. li, From well /
Peda Gatyada tube well,
Mandal, . Fram
Visgkhapatnam, Municipal Cum/EL - <
2) Domestlc water supply 36722
Water mains
ii. From weall/
tube well

For Gangavara
) 1]

] {Dr. D, h
Vice President lEmrirnnrn!nﬂ

i}

Mmited

—

L8€



6/25/2021 Email
Annexu3 88

Email RO Visakhapatnam

GPL - E - Waste Annual Returns 2020-2021 - Form - 3 with attachments -
Submitted - Reg.

From : jyothi@gangavaram.com Fri, Jun 25, 2021 10:45 AM

Subject : GPL - E - Waste Annual Returns 2020-2021 - Form - #1 attachment
3 with attachments - Submitted - Reg.

To : RO Visakhapatnam <rovsp-eel@appcb.gov.in>,
rovspappcb@gmail.com

Dear Sir,

In compliance with the CFO condition No.5 of Schedule - C, we are submitting herewith
the annual returns for the year 2020 - 2021 pertaining to E - Waste, in Form- 3, as per Rule
22(2) of the Hazardous Wastes (Management, Handling & Transboundary Movement)
Rules, 2008 and amendments thereof.

Putup for your records and consideration.

With Regards
Dr. D. Jyothi,
Vice President - Env.

= Form - 3 - E-Waste Annual Returns.pdf
3 MB

https://email.gov.in/h/printmessage?id=34840&tz=Asia/Kolkata&xim=1

7
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389

st GANGAVARAM PORT LIMITED

GP/ENV/APPCB/2021-22/011 Date: 25.06.2021

Tao

The Environmentat Engineer.
A.P. Pollution Control Board,
Hegional Office,
Visakhapatnam

Sir,

Subi-  Gangavaram Port Limited - Details of E - Waste generated & Disposed in
Form -3 - Submitted - Heq.

Ref- 1. CFO & HWA Order No. APPCE/NSPANSPATS/CEO/HOZ0N5, dated
12.01,2016 valid up to 31.12.2020

2. Consent Order No. APPCBASPES VSPA1S/ CFO/ HO/2020, dated
10.09.2020 valid up to 31.12.2025.

eae

In compliance with the CFO condition No,5 of Schedule = C, we are submitting
herewith the annual returns for the year 2020 - 2021 partaining to E - Waste, in Form-
3, as per Rule 22(2) of the Hazardous Wastes (Management, Handling & Tran

boundary Movement) Rules, 2008 and amendments thereaf,

Kindly acknowledge receipt of the same.

Yours sincerely,

D ek

{
Dr. D: Jygthi,
Vice President/Environment

Encl: afa

CIN @ U63032TG2001PLCO3T881
Project Office @ Pedaganiyada Mandal, Gangevaram (Post), Visakhapatnam - 530 044, Andhra Pradesh, [NDIA
Tel, ; +51 891 270 1177, 2277, 276 1377, ZBOASGES, Fax . +51 691 270 3A77
Regd. Office  © “Hansa Piaza®, Piot No. 788, Road No. 36, Jubiles Hills, Hyderabad - 500 033
Tel. : 040 2351 5995, Fax No. - D40 2351 9580,
E-mad | porti@gangavaram.com, Web ; waw gangavaram com



FORM:3 390

[See rules 4(5), 5(5). 8(g) S(<} 1068} 1102} 13 (0 (xil 13E2Mul 3G and 13040
FORM FOR FILING ANMNUAL RETURNS

[To be submitted by producer or manufacturer or refurbisher or dismantler or recycler by 30 day of June
following the financial year to which that return relates),

Guantity in Metric Tons (MT) and numbers

1 Mame and addrest of the producer or manufacturer or | M/s, Gangavaram Port Limited,
refurbisher or dismantler Gangavaram (), Pedagantyvada (W),
or recycler Visakhapatnam Dist,

2 Mame of the authorized perzon and complete Dr, D. Jyothi
address with telephone and fax Vice President - Environment
numbers and e-mall address Maobile ; 9441045788
- Emall : jyothi@gangavaram,.com

3 | Total guantity of e-waste collected or channelized to | Total 460.82 Tons
recyclers or dismantlers for processing during the vear for
each category of electrical and electronic equipment | As per the details furnished below
listed in the Schedule | (Atkach list) by PRODUCERS

5l. Imvoice No, Date E - Wasle Type Quantity
Ma. T,
[; GPLR2020- 08.09.202 E - Waste (Tube Lights, Bulbs etc) 1.00
. 212119 0 E - Waste (IT) 23.00
(Castridges / SMPS/Keyboards/Mouse ete.,)
3, E - Waste 434,00
{Serap, Used Battefies, Electrical
Miscellaneous & E-Waste — IT)
4, GPL/2020- | ZB.09.2020 E - Waste [Tube Lights, Bufbs etc) 0.9a0
21/2596 .
5. GPLZ2020- 28102020 E - Waste {IT) 1.07
2173095 (Cartridges ¥ SMPS/Keyboards/Mause eto..}
i, GPL20Z0. 28.10.2020 E = Waste (Tube Lights, Bulbs etc) a.87
213100
l Total | 460.82 |
Details of the above TYPE | QUANTITY Mo,
3Ry | BULE CONSUMERS: Quantity of e~ waste -
E(A" | REFURBISHERS: Quantity of e-waste: - -
3(Cy | DISMANTLERS: - -
i, Guantity of e-waste processed (Code wise),
fi, Detalls of materials of compenants recovered and
S0ld;
fi. Quanticy of e-waste sent to recycler;
iv. Residual guantity of e-waste sent Lo Treatment,
Storage and Disposal Facility.
53[0y | RECYCLERS: - -
i Quantity of e-waste processed {Code wise),
i, Detallsof materials recovered and sold in the
market:
iii. Details of resldue sent bo Treatment, Storage and
Disposal Facility.
4 Mame and full address of the destination with M5 Green Waves Environmental Salution
respect to 3(A)-3(0) above
5 Type and quantity of materials segregated or Typa Quanticy
recoverad from e-waste of =
different codes as applicable to 3(A}-3(0)

Encloze the list of recyclers to whom e-waste have been sent for reécyeling.

Place : GangavaramiPO), Pedagantyada (M), Visakhapatnam Dist.

Date ; 25062027
t ; : . T
Mote:- Vice President (Favironment!

{1} *5trike off whichever iz not applicable
€} Provide any other informatkon as stipulated in the conditions to the authorizer
In case fling on bahalf of multiple regional offices, Bulk Consurmers and Producers nead to add extra

i3

rows 0o 1.8 3A) with respect to each office,
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Form -
[Sea rule

395

& Mao.

18]

and mading acaress
Phone bo. |

E-WASTE MA'HIFEET

A 1

s guthonsation No. if applicable

fast Documant No

Transporter's Name and address
fincluding Phone No )

X i
£ | Typaof vahicla (Truck or Tanker of Special Vehicle)
6. | Transporerfs registration e =1
7. | Vehicle registration No. A il 4 :
8. | Receiver's name & adress
8. | Receivers authonsation Mo, if applicable b,
10.| Descrigtion of E-Waste
(tem, Weight [ Numibser) ~{
- b i)
211 Name and st ¥ (Manufacturar or Praducer or Bulk Consumer or Collection Centr
or _ ther)
f.ugmn-._\ N anth Day Yaar
12 | Trasnporter asknowledgement of receipt of |
E-\Wasles I
Mame and Stamp . Signature Manth Day Year
13. | Recaiver® [Coliection Centre of Refurblsher or Dismanter or Racycier)
cadification of raceipt of E-VWasie
Name and stamp Signature Meonih Day Year
| [T LR R
P | |
* As applicabis
Moite :
Copy number Purpose
with colour code | ()
(1) ,

Copy 1 (Yellow)
athar threg oopes il e earned

To be relained by the sender afier taking signature on it from the transproter and

by transporner

Copy 2 (Pink) To be retainec

by the racenar after signature al the trartsc-..ﬂc:

[ Copy 3 (Orange) | To be relained by ihe transporiar

aftar taknig signalure of the fecelver

Copy 4 (Green)

Ta be refained by the recedar with his/her

signature of the sandar




Form -6 No.
(See rule 193] 9
E-WASTE MANIFEST i
1. | Sender's name and maifing addrass
(insluding Phone Ne.) GANGAVABRH g (hikd
2. | Sencer's autharisation No. if applicable
3. | Manifest Document No.
988
4. | Transporter's Name and address
(including Phone Na. ) GREEN WAVES ENVRONMENTAL SOLUTIGHG
Wear Sladie. Minddi Village, 5.H.P.VP.0),
@ajuwata Vichakapatnam AP 230012,
5. | Type of vahicle {Truck or Tanker or Epr.-jiar‘-.-"ehjuia:
6. | Transporterfs registration No.
7. | Vehicle registration No.
LS oF UE 6ofe
8. | Receiver's name & adress - Gaen wvaves eowrends Db
rivacl
8. | Receiver's authorisation No. if applicable
9 |PuG| fppes | € - uﬂu];.u;
10.| Description of E-Waste
(ltem, Weight / Number) gud;:i‘-:vjfumk LA ha’_\,
A¥ ‘and stamp of Sender* (Manufacturer or Producer or Bulk Consumer or Callection Cantre
1% Lir or Pismantler)
"‘,I' | S g Hlorth Day Year - %
s gupeckt™ A3+ seic D[S [<[IE ]
12.| Trasnporter acknowledgement of receipt of
E-Wasles
Name and Stamp | Signature Month Day Year
TELY soan I I ol > i NEREADEENE
13.| Receiver® (Collection Centre or Refurbisher or Dismantlar or Recycler)
certification of receipt of E-wa:lu
Name and stamp : Month Day Year
Hu,uu.n
%Mﬁm St T
_ nam AP !m-], < “E I
“As
Note :
Copy number Purposo
with calour eode (2
1)
Copy 1 {Yellow) | To be relained by the sender afier taking sigrature on it from the transpretes and
other three copies will be carried by transporier.
Copy 2 (Pink) o be retained by the receiver after signature of the transporter
juw 3 {Orange) | To be retained by the transportar after taking signature of the recewer
Copy 4 [Green) To be retained by tha recaiver with hisfher signature of the sender
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Form -8 MNo.
[See rule 18]

E-WASTE MANIFEST

289

Sender’s name and mailing addreas
including Phone No.) GANGAVARMT ol Latkd
Sender's authorisation No, if applicable
'3 | Manifest Document No 979
4. | Transporter's Name and address BREEN WAVES £10 5 &
{indluding Phona No.) Noar Blucis u.nuﬂ.'ﬂf:?].f}ﬁrs
ul|l.H|'l|:| Wish ikzpalttam AP S0t
5 | Type of vehicle {Truck or Tanker or Special Viehicle)
v
6. | Transporter/s registration No.
7. | Vehicle registration No.
Af S TF Lais
B. | Receiver's name & adress Gacen waoved Podmncaakd Sy
“‘W“F—GM—"&&&EE-
8. | Receiver's authorisation No. if applicable :
iz i R}ﬂ“ﬁl Pprcs | € watke | ass
10.| Description of E-Waste
(em, Weight / Number) Cleckaical warbe  que "34
1. | Name and stamp of Sender (Manufacturer or Producer or Bulk Consumer or Collection Centre
orRefu R
Sign Yy Day Year
) Paupet %  yer R TE[A[RREER]
12.| Trasnpotter acknowledgement of receipt of
E-Wastes
Name and Stamp : Signature Manth Day Year
VAnYRRey- S0 fof-lal=fals[ [T
13.| Receiver® (Callection Centre or Refurbisher ar Dismantler or Recyecler)
certification of receipt of E-Waste
MName and stamp : Signature Manth Day Year
mumrsaemmnwmmuﬁﬂl o4 Jobis
FonT b : ¥ -~
s e Fakapanas s § S jolal-lafefe] [ | ]
* As gpplicable
Note :
Copy number Purpese
with colour ende (2}

i1)

Copy 1 (Yallow) To be retained by the sender after laking signature on It from the transproter and

ather three copies will be carried by transporier

Copy 2 (Pink) To be retaired by the recelver after signature of the transporte:

Copy 3 (Orange) | To be retained by the iransporier aler 13King SIgnalire of tha Tacamer

Copy 4 (Green) | To be retained by the receiver with his/her signature of the sander




Form -8 :
[See rule 19] 29}

E-WASTE MANIFEST

s name and mailing addrass ‘|
ng Hhone No. )

GANGAVILAY  popy Livicded]

r's authorisation No. if appiicable

ifest Document No

291 |
Transporter's Name and address O A il
fﬁmludlng Phons H{,‘AJ ¥ EE -.... I B _.a..:r-. |-.;-:I I,_'-J I l‘ .-
O, Vig 3 -"1r'\-.'_":. i3
Type of vehicle

{Truck or Tanket or Special Viehicla)
v

Transporiers regisiration Mg

Vehicle registration No.

AP 31 TF Qv

Receiver's name & adrass -

Gaeen waves & o) menl, ) tibizg

aos! vilbgs visaldopbon:,
8. | Receiver's authorisation No. if applicable

fﬂuﬁflfpﬂsj;;-miﬁé}.?nlh’

10.) Description of E-Waste

Sig

(tem, Weight / Number) Elechoical waske. foto ks
1. | Mameand stamp of Sender” (Manifacturer or Producer or Bulk Consumer or Collection Centre
6r Refurbisher or Bigma ter)

nth @] Year T £
T 2 0% - 10 - 2029

12 Tﬁﬁ'ﬁ;’iﬂ:’rﬂar a&kn::wledgament of recaipt of [

0%, ~=Da EIH -¢al-19l=[2Ta 2]

@ E-Wastes
Name and Stamp : Signature Month Day Year
VECLo() enioiic o> <SR S O [T 2Tl T 1T
13.| Recaiver* {Collection Centre or Refurbisher or Dismantier or Recycler)

certification of receipt of E-Wasie
MName and stamp - i re Month Da Year
p E‘mﬁﬁﬁnﬂ’m ¥

o B ENYIROIDN L)
m : EH,WE’“’”’,& - o be ber
|_ F & ool | h'ﬂ-:""”#MI

LHEANANEEER

'Asamﬂ'h

Note :
Copy number Purpose . 1
with colour code {2
(1)

Copy 1 [Yellow)

Copy 2 {Pink)

To be retained by the sendar after taking signature on it from the

fransgroler and
olher three copies will be carrad by transpaorter,

To be retained by the receivar afier signature of the trarspart=:

_E.npy 3 {Orange)
Copy 4 (Green)

To be retained oy the transporier afler laking signature of the recener

To be retained by the recerver with his/her signature of the sendar

R

il



Form -6 No.
[Sae rue 18]

E-WASTE MANIFEST
1. | Sender's name ang mailing address |

{including Phane No, ) GANGA AR PRt Linded
¢. | Sender's authorisation No. if applicabie

3. | Maniest Document Ng.

292
4. | Transporter's Name and address Nk R me
{inciuding Phone Mo ) :’-In'f s ' L E0LUmo
Calumala s 2 Iy o
5. | Type of vehicle (Truck or Tanker or Special Vehicle)
R
8. | Transporter/s registration No
7. | Mehicle registration Mo, o s .
Ay 21 Ty Qe

8. | Receiver's name & adress G N W@wS  Lnybonreriied Sdubitn

. S

8. | Receivers authansation No. if applicabie

ﬂ||f:ialff-| IIl ?-I}rﬁ_l::?;;l}'lr_l L,;.f.,pfe Jnr ¥ bl

10.| Description of E-Wasts

(tem, Weight / Numbaer) £ lechsizal wsnle LETS kr%
1.1 Name.and stamp of r* (Manufacturer or Producer or Bulk Consumer ar Callection Centre
or Refurbi ;
Signatire Day Year
~x ' 10 e by o geies ol 1o IS438
12.| Trasnporter acknowledgement of receipt of I
E-Wastes ﬁ /
Name and Stamp - Signature Mcnth Day Year
¥ \;.Farl‘*i'lf-"!.ﬂ%'_ 14 . = ch.'J-L"lLﬂ-'"l. Jn_lt.:i Ii!r—r:il.r ‘-"I r i r ]
13.| Recaiver (Collection Centre or Refurbisher or Dismantier or Recycier)
certification of receipt 6 E\vasie
of- Name-ang hlampr-:_ " Bignature Month Day Year
. td - i o) ....l'r dl—'.:‘h
ATy PR AR c R
g B Sellimnewy T EFERI T T
*As applicable
Nate :
[ Copy number Purpose
with ealour code (@)

(1)
Copy 1 [Yeliow) To be retained by the sender after taking signature on it from the transproter and
ather three copies will be carried by transporter
Copy 2 (Pink) 1o be retained by the racenver after signature of the lranspartar
Copy 3 (Orange) [To be relaned oy the transporier after taking Sighalure of The recever =1
Copy 4 (E_mnn]- To be refained by the receiver with hisiher signature of the sender _J




6/9/2021 Email 400
Annexur

Email RO Visakhapatnam

GPL - HW Annual Statement 2020-2021 - Form - 4 with attachments -
Submitted - Reg.

From : jyothi@gangavaram.com Wed, Jun 09, 2021 04:43 PM

Subject : GPL - HW Annual Statement 2020-2021 - Form - #1 attachment
4 with attachments - Submitted - Reg.

To : rovspappcb@gmail.com, RO Visakhapatnam
<rovsp-eel@appcb.gov.in>

Dear Sir,
In compliance with the CFO condition No.5 of Schedule — C, we are submitting
herewith the annual returns for the year 2020 — 2021 pertaining to Waste Oil, in Form-

4 as per Rule 22(2) of the Hazardous Wastes (Management, Handling &
Transboundary Movement) Rules, 2008 and amendments thereof.

Put up for your records Please.

With Regards
Dr. D. Jyothi,
Vice President - Env.

= GPL - HW Annual Statement 2020-2021 - Form - 4 with attachments.pdf
2 MB

https://email.gov.in/h/printmessage?id=34164&tz=Asia/Kolkata&xim=1
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GANGAVARAM PORT LIMITED

-09.06.2021
GP/ENV/APPCB/2021-22/003 Date

To

The Environmental Engineer,
AP, Pollution Control Board,
Regional Office,
Visakhapatnam

sin
Sub:- Gangavaram Port Limited - Hazardous Waste Annual Returns - FORM -4

— Submitted - Reg

CFO & HWA Order No. APPCB/VSP/VSP,/113/CFO/HO/2015, dated

12.01.2016 valid up to 31.12.2020
Consent Order No. APPCB/VSP/ VSP/113/ CFO/ HO/2020, dated

10.09.2020 valid up to 31.12.2025.
3. APPCB, RO, VSP E-mail dated 03.06.2021

Ref- 1,

2.

@@ @

In compliance with the CFO condition No.5 of Schedule - €, we are submitting
herewith the annual returns for the year 2020 - 2021 pertaining to Waste 0il, in Form-
4 as per Rule 22(2) of the Hazardous Wastes [Management, Handling & Tran boundary

Movement] Rules, 2008 and amendments thereof,

Kindly acknowledge receipt of the same.

Yours sincerely,

Encl: afa
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FORM 4
[See rules 6 (5), 13 (8] 16(6) and 20(2)]
FORM FOR FILING AMMNUAL RETURNS

[To be submitted to state pollution control board by 30" day of June of every year for the
preceding period April ta March]

=1 General Details ; Information
M.
1. MName and address of facility i M/s. Gangavaram Port Limited,

Gangavaram (V), Pedagantyada (M),
Visakhapatnam

2.  Authorization Ne. and Date of lssue : CFO & HWA Order No. APPCB/ VSP/
VSP/113/CFO/HO/ 2015,
dated 13.01.2016 valid up to 31.12.2020

Consent Order BNo. APPCEASSPEY
VEPA1SS CROF HOS2020, dated
10.059.2020 valid up to 31.12.2025.

3. Mame of the authorized person and ! Sme. Dr. D. dyathl = \Wiee Prasident,
full Address with telephona, fax Environment M/s. Gangavaram Port
number and e-mail Limited,

Gangavaram (), Pedagantyada (M),
Visakhapatnam,
Phone — 0891 -28894994

ivothi@gangavaram.com

&, Production during the year
{product wise), whenever applicable:

5 Name of the Cargo  Consented Commodities
[ No | quanktity handlad
| (MAMTPA)
1| Liguid bulk D.50 GPL has handled
| 2 |[lronOre 3.00 32.82 MMTs of
| 3 |Coal : 25,00 | Commaodities viz.,
|4 | Agri products 0.75 Iron Ore, Coal, Slag,
| 5 |Siag 0.75 Fertilizer, Lime
. & |[Containers_ - 0.25 ' Stone, Steel
7 Fertilizer 2.50 Products, Induserial
B | Lime stone 250 Raw Material and
O | Steel products ! 0.45 Bulk Ammonia
10 | Industrial raw material 3.50 | during the period
11 | Bulk Alumina ' 180 From April, 2020 to
: ' March, 2021
| Total 40.95 32.82 MMT
PRl | o

(Or. D ]
Vice President [Environment)
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Part A, To be filled by hazardous waste generators

Total quantity of waste generated

Category wise
| Previous | Generation | Disposal ~ Stored | Generation | Disposal | Stored
| Storage | 2019-20 | 2019-20 2020-21 | 2020-21

I " Quantity in MT R

577 | 10985 | 1426 | 2495 16281 | 1278 | 5996 |

Quantity dispatched : 12.78 MT (2020-2021)
i. To disposal facility P NLA
il. To recycler or co-processors or © MJs. Susim Enterprises

0ld Jagannath Road, Khapuna,
Industrial Estabe,
Cuttack = 753010,

pre-processor

Orissa State
iii, Others v MLA,
Quantity utilized in-house, if any- : Nil
Quantity in storage at the end of the @ 5996 MT

year-
Part B. To be filled by Treatment, Storage and disposal facility operators
Total quantity received -

Quantity in stock at the beginning of
the year

Guantity treated

Quantity disposed in landfills as such
and after treatment.

Quantity incinerated (if applicable)

Quantity processed other than
specified above-

Wuantity in storage at end of the year

For Gangavaram Limited
10 )
(O, i

Vice President (Environmant]
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Part C, To be filled by recycler or CO-processors or other users

Quantity of the waste received during
the year- \

I} Domestic Sources
i} Imported (if applicable )

Quantity in Stock at the beginning of
year -

Guantity recycled or co-processed or

used-

Quantity of product dispatched - >
(wherever applicable) -

Quantity of waste generated-
Quantity of waste disposed-
Quantity re-exported (wherever

applicable)

@uantity in the storage at the end of -

the year- /l
Far Gangsvanra
[P

Date; 09.06.2021 Signature o Ripr or
Vice President (En vironment!

Place: Gangavaram, Pedagantyada Operator of the Disposal facility
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PORT
GANTAYARAM A
GANGAVARAM PORT LIMITED
SALE ORDER FR-GPL/MM/STORES/ 08
: 50 No. GPL/STORE/DIS/U-0IL/2030-21;01
M5 SLSIM ENTERPRISES Bated | 16,10.2010
CLO JAGEANMNATH AQAD KHAPURIA, vaur Quetatian Raf Mil di: 09.20.2000
INOUSTRIAL ESTATE, Contact Person: VIVEK SHAW.
CUTTACK 753040,0015HA. Talephgne no, 7980302178
Aricé/unit in
enn| peccapTioh orTHE Maremias | & |UNT 15 Amaund et
1 Draingd/ Wsed oil with MS | HDPE | 12 |tons 27,100.00 1,75,200.00
Barrels.
,G5T @ 18 % 58,535.00
TOTAL[RUPEES THREE LAKH EIGHTY THREE THOUSAMNG SEVEN HUNDRED | 3,83,736.00
THIRTY Six) ONLY, '

1 The Material shall be fiftad fram the GPLSits “on as on where is basis™ The quantity mentioned
shove s apprexiniate and it will be delivered on actual welghment at GPLThE EMD of Rs 2000000
depasited by vou on 12, 10:20 shall be treated a5 security daposi and will be refunded after satisfactary
pwacyuiion of sale ordar
2, Youars bound to 1t 10% (Tan] of axcess quantity of the sale ardar nuantity If pvailable
by making necassary payment
1. any excess payment made it will be-returned back within Thirty [30) thays
fram e date of compietion of the material lifing in sl respects.
A You have 1o il tha materig) within Fifteen { 15) days from 1he date of lssue of this ondar.
5, 1 yeu falled to lift the material within the stiputated delivery penad, GPLIs
havng right tocollect the ground rent @ 0.5% (half] per week on the basic value of tne sale
order subject ta @ maxkmum of Five % (5] of the basic valus of tha sale ormer,
6, Without prejudice to the terms and conditions sat out harein, tha sale ardar can
ba terminated by GPL oy giving three (3] days notice in writing

|7 Thecourtsin Viskahpatnam, Hyderobad shall only have jurisdiction ta deel wilh/sdudicats
‘ gy dizpwte With rispect o this saie order

8. i any change in the Govt. taxes, it will be 13 purchdgeérs acoount.

|9. The purchasar has o make his swn arrangements like Labour, Trucks ete, for the liting o

the material from the GPL site.

10 The purchaser israsponsible for any damages SLour at SPL while [ifring the materal

11. GPL i nat responsicle far any accidents océurred to the purchaser's labour during the lifing

of the matarial.  You are respontible for taking nacessary insurancs o the labaur

| 3.100% payment including GST 18% shall ba be made by you before taking dalivery in our

| gezount. Stata Bank of India,CAG Branch, Punjagutts, Hyderbad-500082 Account no-62096436302,IFSC
code-H0INDT11033

13 Mecessary PPE's shall be provided to the lsbour during thae wark inside the-Sort

L4 Kindly acknlowledge the receipt of this 5aie Order,

For Gangavaram Port. Ll_EH.(-‘ ¥ For Suslm Enterprises

D

:.u:?-.-a-rl's.qtl ﬂfgrt:ﬂ: ry sythorised Signatary
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Fom 13

[See Rule 21 (1))

! -
L HAZARDOUS WASTE MANIFEST
| 1 Occupier's Name & Mailing Address [ ST “_{,11- {_iom Ted |
: {including phone No,) 'Jla.r%# =
f;arﬁhwmm A M%M
2 Occupier's Registration No. -
3 Manifest Document No. B o - =1 -
4, Transporter's Name & Address (inciuding th; 'E,.g.nﬁaﬂ.f WFﬂi r
phone MNo,) : s
g Type of Vehicie (TheEk/ Tanker! Special Vehicle)
g8 Transporters R Registration No.
[ Vehicle Registration No -
’ B. Designated Facllity Name & Sie Address o (=en e P 593
i -, 1
g Facility's Registraction No = L = q
% [10 | Faciity's Phone No
11 | Waste Description
12 | Total Quantity j—%i'w .m3orMT ¢ b h"l-'l'dj
13 | Consistency | 1@ uic)
14 Transport Description of Waster
15 Conlainers Number Type
oo lh Cof i ]
16 | Total Quantity A ‘E—E& —m3or N
17 Linit W / Val, - m3 or MT
18. | Waste Category Numer ; e !
19. | Special Handling Instruciions & Additonal | regmd, 18 2o 11H Cove , ANGIA S T "“‘1
Information : - .
20 GCGUPIEFI SCE TE Ok N i fﬁw&‘um mmb #sﬂ.:ﬁ n'l'Ihu: =
consignment are fully and accurately described
- 'si \ »‘/\1 above by proper shipping name and are
b H calegorized, packed, marked, and labeled. and are
in all respects in proper condition for transport
by roed according to applicable national
government regulations.
Typed Name & Stamp: Signaiure Manth Year
] =y
21 Tranq:u-term;kmmgdgmm-nf receipt
of wastes , -
Typed Name'% ! Morith Day Year
22 | Discrepancy Note '
_ 23 | Facility Owner wmuwm‘ fie of Receipt of Hazardous waste
" Typed Name & Stamp: Signature : Morith Year
| gt |Gl TR
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NI Annexure-VII

GPL - Form - V - Environment Statement for 2020-2021 - Submitted -
Reg.

1 message

Dantuluri Jyothi <jyothi@gangavaram.com> Fri, 24 Sep, 2021 at 7:15 pm
To: rovsp-ee1@appcb.gov.in, rovspappcb@gmail.com

Dear Sir,

Submitting herewith the Environment statement of Gangavaram Port Limited in Form V for the
year 2020-2021 in compliance with the CFO condition No.7 stipulated in Schedule — A and as

per Rule No.14 of E(P) Rules, 1986 & amendments thereof.
Submitted for kind information and Records.
Thanks & Best Regards

Dr.D. Jyothi

Vice President - Env.
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o ol GANGAVARAM PORT LIMITED

(KT BT TTH R BT ILMFT R

GPL/ENWV/APPCB/2020-21/022 Cate: 24.09.2021
Te

The Environmantal Enginegsr
AF Paollution Control Beard,
Fegicna Office,
Wisakhapatnam

Suhe Gangavaram  Par: Limited, Sangavaram (W) Pedagantyada (M3,
Vigakhapathnam — Env ranmeont Statement - FORM - % - Subrnitked -
Reg.

Refi- 1. CF3 & HWA drder Ne. APPCR/ASPASSPAIZCFOAHDAZ015, datec
13.00.2018 valid up to 31.12.2020,

g, Consent Order Moo APPCBAYSES WSPA13! CROS HO/MZ2020, daced
10,05 2030 valid up to 31.12.2025.

I

In compliance with the CFO condition Mo.F sktipulated in Schedule = & and ac
per Rule Me1d of E(F) Rules 1826 £ amendments therea®, GPL & submitting
the Environmant statement v Foem ' for the year 2Z020-2021.

Kindly acknowledge receipt of the same
Thanking you.

Yours Faithfully,
for Gangawvaram Port Limiced.,

For Ganp,avira ort Lmnted
D"
{Qr/D hi]n_ -

Ukﬂfﬂ‘%ﬁﬁl‘”'m""""“
Vice President/Environ ment

Engl: Topy of Form - % - Enywonment Statement aleng wath sttachments.

G LSS N G20d PLC03AER |

Prafacr CHfCe Badanartyacs Mandn | Eangavarmm (Prost Visakbopannns - Sl da andiea Fradesh, M0
Tel - a0l M1 DA 117, 2277, 200 0 037 PRESGah Fax #0101 B 20 AT
Rrgd. Office "Hoanga Mlaza’, PlecMa rdil Road Moas, Jomler Al Hydaraesad - 300 1005

Tel 740 2357 9952 Faa Mo (040 2351 990
Conl st e s s, Wkl o sesesia]d i1 L
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ANNEXURE

ENVIRONMENTAL STATEMENT FORM-V

(Seerule 14)

Environmental Statement for the financial year ending with 31st March

PART-A

Name and address of the owner/ : SriD.V.S.Raju

Occupier of the industry

Corporate Office

Site Office

Operation or process

Gangavaram Port Limited
HANSA - PLAZA

Plot No —798, Road No.36
Jubilee Hills

Hyderabad — 500 033
Andhra Pradesh

Gangavaram Port Limited
Gangavaram (Post)

Peda Gantyada (Mandal)

Visakhapatnam — 530 044
Andhra Pradesh

Port - Services

Industry category Primary-(STC Code) R

Secondary- (STC Code)

Production category. Units. - Services
Year of establishment 2009
Date of the last environmental statement ~ : 10.07.2020 for the period of 2019-2020
submitted
PART .B
Water and Raw Material Consumption : Please refer Annexure A

Water consumption in m3/d

Process :
Cooling :
Domestic:

Name of Products

Process water consumption per unit of products

During the previous During the current financial
financial year year
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Please refer Annexure B

Il.  Raw material consumption
Name of raw Name of
materials* Products

Consumption of raw material per unit of output

During the previous
financial year

During the current
financial year

* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

I. Pollution discharged to environment/unit of

PART-C

output — (Parameter as specified in the consent

Please refer Annexure C

issued)
Pollutants Quantity of Pollutants Concentration of Pollutants Percentage of variation from
discharged (mass/day) Discharged (mass/volume) Prescribed standards with
Reasons.
(a) Water
(b) Air
PART-D
I. HAZARDOUS WASTES Please refer Annexure D

(as specified under Hazardous Wastes
(Management & Handling Rules, 1989).

Hazardous Wastes

Total Quantity (Kg)

During the previous
financial year

During the current
financial year

1. From Process
2. From Pollution Control Facilities
PART-E
l. SOLID WASTES:
Solid Wastes Total Quantity (Kg)

During the previous
financial year

During the current
financial year

a. From process

Municipal Solid waste only. The
solid waste is transported to
designated site identified by
GVMC, Visakhapatnam
through GVMC only. The solid
waste generating in the port is

The generated solid waste is being
segregated into Bio-degradable & Non
Bio-degradable. The Bio-degradable
waste is being used as manure to the
greenbelt developed within the Port
premises and the non Bio-degradable

@ 60 kg/day. waste of about 45 to 5o Kg/day is being
disposed to GVMC designated site
regularly.
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b. From Pollution Control -
Facility

¢. Quantity recycled or re- -
utilized within the unit.

PART-F

I. Please specify the characteristics (in terms
of concentration and quantum) of
hazardous as well as solid wastes and
indicate disposal practice adopted for both
these categories of wastes.

PART-G

I. Impact of the pollution control measures
taken on conservation of natural resources
and consequently on the cost of
production.

PART-H

. Additional measures/investment proposal
for environmental protection including
abatement of pollution.

PART .1
MISCELLANEOUS:

. Any other particulars in respect of : e
environmental protection and abatement
of pollution.

Not Applicable

Not Applicable

Please refer Annexure E

GPL Conducted Environmental Day i.e.
June 5% celebrations with 6,200
saplings plantation on the day.

GPL Conducted environmental
awareness programmes through posters
& Banners.

GPL established its own nursery with
different avenue and ornamental
saplings of nearly 74,000 no.s for the
year 2020-2021.




Annexure - A

Water usage record for Dust Suppression System - (April 2020 — March 2021)
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Month/Year Source Water Consumption
(Pump House & For Fire For Dust Total
Storm drains) Tender suppression
Quantity in KL
April-2020 44914 192.00 44722 44914
May — 2020 37747 216.00 37531 37747
June — 2020 32671 204.00 32467 32671
July — 2020 24954 222.00 24732 24954
August — 2020 20821 12.00 20809 20821
September — 2020 25492 12.00 25480 25492
October-2020 15977 18.00 15959 15977
November—2020 24638 36.00 24602 24638
December—2020 31384 180.00 31204 31384
January — 2021 40462 174.00 40288 40462
February — 2021 40452 324.00 40128 40452
Mar-2021 52804 156.00 52648 52804
Total 392316 1746.00 390570 392316
Average quantity for dust suppression 1070.05
Consented quantity for dust suppression 1296.00
Water Usage for Domestic purpose — (April 2020 — March 2021)
Sl. Month/Year Consumption (KL/Month)
Domestic Ship supply Total
1. April-2020 876.00 180.00 1056
2. May — 2020 1254.00 186.00 1440
3. June — 2020 1248.00 180.00 1428
4. July — 2020 1374.00 186.00 1560
5. August —2020 1254.00 186.00 1440
6. September —2020 1302.00 180.00 1482
7. October-2020 1290.00 186.00 1476
8. November—2020 1278.00 180.00 1458
9. December—2020 1152.00 186.00 1338
10. | January-2021 984.00 186.00 1170
11. | February—2021 990.00 168.00 1158
12. | Mar-2021 1164.00 186.00 1350
Total 14166.00 2190.00 | 16356
Average KLD 38.81 6.00 44.81
Consented quantity
Domestic 40.0 KLD
Ship supply 32.50 KLD




Annexure -B
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Traffic handled at Gangavaram Port - (April 2020-March 2021)

S. Name of the Cargo Consented quantity Commodities handled
No (MMTPA) MMTPA
1 Liquid bulk 0.50 GPL has handled 32.82
ron O MMTs of Commodities viz.,
2 ronre 3.00 Iron Ore, Coal, Slag,
3 Coal 25.00 Fertilizer, Lime Stone, Steel
, Products, Industrial Raw
4 Agri products 0.75 Material and Bulk Ammonia
5 Slag 0.75 during the period from
' April, 2020 to March, 2021
6 Containers 0.25
7 Fertilizer 2.50
8 Lime stone 2.50
9 Steel products 0.45
10 | Industrial raw material 3.50
11 Bulk Alumina 1.50
Total 40.95 32.82

Annexure - C

Two numbers Sewage Treatment Plant (30 KLD and 5 KLD STPs) are provided to treat the
wastewater generated in the port premises. The inlet and outlet water waters are being monitored

regularly as per the statutory requlations and the treated water is well within the statutory limits.

The treated water is being used for the dust suppression / green belt development only.




l. E — Waste in Form -l

1. Hazardous Waste in Form -1V

Annexure-D

Submitted on 25.06.2021
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(Copy of Acknowledgement attached)

Submitted on 09.06.2021

(Copy of Acknowledgement attached)

Annexure E

COST OF ENVIRONMENTAL MEASURES FOR THE FINANCIAL YEAR 2020-2021

S. Facility details Description Costin Rs.
NO
1. CAAQMS Operation & Annual operation & Maintenance of 3 nos. of 1,00,000.00
Maintenance CAAQM Stations
2. 5 KLD &30 KLD STP 30 & 5KLD STP 22,36,414.00
Maintenance & Power
Consumption cost
3. Water sampling & analysis Marine, Drinking, Sewage water sampling & 9,24,744.00
analysis cost
4. Greenbelt department Vermi compost, FYM, Plants, JCB, Transport, 44,35,575.00
Diesel, Vehicle bills cost
5. Dust suppression water Dust suppression water tankers cost 1,66,54,424.00
tankers (according to no. of trips)
6. Water consumption from Water consumption for DSS & OHD cost 73,03,542.00
VISCO
7. Pump house power Kanithi & UGR pump house power 12,16,389.00
consumption consumption cost
8. Road sweepers Road sweeping machines 48,18,225.00
Bob cat diesel consumption & maintenance
cost
(Engine & brushes repair)
9. Sweeping with man power Roads and Berths cleaning with man power 17,37,684.00
cost
10. | MDSS power consumption MDSS power consumption cost 2,47,722.00
(Mechanical dust suppression
system)
11. | Community development Environment day celebrations & Clay Ganesh 28,500.00
Idols distribution cost
12. | Fire tender Fire tender diesel & maintenance cost 5,13,630.00

(Engine &Tinkering works)

Total Amount

4,02,16,849.00
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Annexure F
Environmental measures in the Gangavaram Port

Gangavaram Port is all weather deep water Port. The Port is most environmental friendly Port with
state of the art cargo handling equipment with g berths out which of 3 berths are completely
mechanized and the principle cargoes (Coal & Iron Ore), consisting 70 % of total cargo, are being
handled through mechanized system.

The State of art mechanical dust suppression system is provided at various critical points i.e.,
equipment (Hopper & Declaimer), hooded conveyor belts and the storage yards have been
functioning well throughout the system. Ensuring these measures, the Port is able to mitigate all
the dust that is being generated during the operations. The other berths are being used to handle
other cargos such as Project cargo, fertilizer (Urea), Sugar etc.

The Pollution Control System is implemented, as a part of project, to mitigate the dust pollution,
State of Art water sprinkling system with a cost of more than Rs 21 Cr is established at various
locations. GPL is spending around Rs 22 lakhs per month towards water, power charges and
maintenance for DSS. Around 20 people are working daily for operating the DSS.

GPL has established state of art model modern mechanical hooded conveyor system for handling
coal & Iron ore so as to curb dust of coal/iron ore particles in to the air.

The dust suppression system comprises of canons supported by electrical motors and operated by
PLCs for cover water fog all over cargo stacks and other areas. The water is sprayed from various
points by water cannons at pressure of about 6-10 Kg/cm?® to form a mist over the cargo stacks and
other places and the mist attracts the dust to settle it down without spreading along the wind. GPL
has established total 176 cannons.

Water sprinkling is being carried out on the general cargo berth and in other areas viz. Roads and
yards through water tankers to arrest the dust pollution causing by the vehicular movement in the
port. GPL is spending around Rs. 6.50 lakhs per month towards water charges and maintenance.
Around 10 persons are working for this activity. GPL erected a wind breaking wall with a cost of Rs
30 lakhs near boundary of Gangavaram village and Wind screen with cost of Rs.6.50 Lakhs at Truck
parking location towards HB colony to arrest any dust trickling in to the village as recommended by
the Pollution Control Board.

Five dedicated sweeping machines (Existing 3 Machines and 2 New Machines) are being used for
the cleaning of berths, back up areas and roads.

Environmental Monitoring Programme in GPL
As per the statutory guidelines GPL appointed an authorized 3™ party agency, for continuous

monitoring of the environmental parameters of the Port as well as Gangavaram village and Peda
Gantyada areas.
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Ambient Air Quality

Ambient Air Quality is being monitoring at three locations. The reports are being submitted to the
APPCB on monthly basis. The parameters are within the statutory limits. Hourly base data is up
loaded to APPCB website.

i Administrative office towards H.B. Colony (Station 1):
ii.  Project site office building towards Venkannapalem (Station2)

iii. Watch tower — 4 towards Gangavaram village (Station3)

Noise Monitoring

Noise monitoring is being carried out fortnightly as per the statutory regulations for the four
locations and the reports are well within the statutory limits and the same are being submitted to
the APPCB on monthly basis.

1. Cargo handling area (as source)
2. Gangavaram

3. Peda Gantyada/Security Gate
4. HBcolony

Ground water guality monitoring

Ground water quality monitoring is being carried out on monthly basis as per the statutory
regulations for the Gangavaram and Port premises locations and reports are within the statutory
limits and the same are being submitted to the APPCB on monthly basis.

1. Gangavaram (Village)
2. North Boundary Wall (NBW) open well.

Marine water /sediment monitoring

The marine water and sediment quality monitoring is being carried out fortnightly basis of tidal
sampling for the Four locations as

Harbor Basin

Port entrance channel
South break wall outside
North break wall outside

~SW N R

Physical, chemical and biological parameters were analyzed for water as well as for sediment to
assess the quality and the same is being submitted to the APPCB. The reports are indicating that
the waters are not having any noticeable contamination
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Details of Green belt in Gangavaram Port

>

Plantation is a regular process in the Port and for the year 2020-2021 (from April, 2019 to
March, 2020) GPL has planted 75,00 no. of saplings within the Port premises. In total GPL has
completed plantation of 4.32 Lakhs saplings in 318.21 acres within the Port premises besides
existance of Prosopis in an extent of about 150 Acres.

A nursery with 74,000 saplings was established and being maintained in the Port Ltd, with
variety of avenue and ornamental saplings which suits the soil condition of Gangavaram Port
Ltd.

In addition to the above regular plantation, GPL has also taken-up Miyawaki plantation on the
directions of APPCB with more than 12,500 saplings.

Miyawaki afforestation / plantation involves a number of different types of native plants closely
just to form a Green Wall and a completely chemical free forest in an organic way that sustains
itself, supports local biodiversity, and attracts birds and insects.

Pursuant to the PCB instructions, GPL has taken-up plantation in Miyawaki method in an extent
of 1.0 Acre in three locations with more than 12,500 no. of saplings of different species
viz.,Neem, Bogada, Kadambam, Piltoform, C. Siamia, Neradu, Mango, Badam, Eucalyptus,
Turai, Ganga Ravi, Ravi, T. Rosia, Marri, Maddi, Sisso, Giluga, Oil palm, Ponna, Ganta, Bamboo,
Vusiri,  Panasa, Cashew, Alamanda, Ganneru, Water apple, Tamarind, Guva, Hibiscus,
Casuarinas, Dabba, Coconut, Maredu, Shikakai, Rosewood, Mahagani, Spathodia,
SeemaBadam, Arastonia, Rain Tree.,



6/9/2021 Email 4 1 9

Email RO Visakhapatnam

GPL - HW Annual Statement 2020-2021 - Form - 4 with attachments -
Submitted - Reg.

From : jyothi@gangavaram.com Wed, Jun 09, 2021 04:43 PM

Subject : GPL - HW Annual Statement 2020-2021 - Form - #1 attachment
4 with attachments - Submitted - Reg.

To : rovspappcb@gmail.com, RO Visakhapatnam
<rovsp-eel@appcb.gov.in>

Dear Sir,
In compliance with the CFO condition No.5 of Schedule — C, we are submitting
herewith the annual returns for the year 2020 — 2021 pertaining to Waste Oil, in Form-

4 as per Rule 22(2) of the Hazardous Wastes (Management, Handling &
Transboundary Movement) Rules, 2008 and amendments thereof.

Put up for your records Please.

With Regards
Dr. D. Jyothi,
Vice President - Env.

= GPL - HW Annual Statement 2020-2021 - Form - 4 with attachments.pdf
2 MB

https://email.gov.in/h/printmessage?id=34164&tz=Asia/Kolkata&xim=1
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GANGAVARAM PORT LIMITED

-09.06.2021
GP/ENV/APPCE/2021-22/004 Date

To

The Environmental Engineer,
AP, Pollution Control Board,
Regional Office,
Visakhapatnam

sin
Sub:- Gangavaram Port Limited - Hazardous Waste Annual Returns - FORM -4

— Submitted - Reg

CFO & HWA Order No. APPCB/VSP/VSP,/113/CFO/HO/2015, dated

12.01.2016 valid up to 31.12.2020
Consent Order No. APPCB/VSP/ VSP/113/ CFO/ HO/2020, dated

10.09.2020 valid up to 31.12.2025.
3. APPCB, RO, VSP E-mail dated 03.06.2021

Ref- 1,

2.

@@ @

In compliance with the CFO condition No.5 of Schedule - €, we are submitting
herewith the annual returns for the year 2020 - 2021 pertaining to Waste 0il, in Form-
4 as per Rule 22(2) of the Hazardous Wastes {Management, Handling & Tran boundary

Movement] Rules, 2008 and amendments thereof,

Kindly acknowledge receipt of the same.

Yours sincerely,

Encl: afa
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FORM 4
[See rules 6 (5), 13 (8] 16(6) and 20(2)]
FORM FOR FILING AMMNUAL RETURNS

[To be submitted to state pollution control board by 30" day of June of every year for the
preceding period April ta March]

=1 General Details ; Information
M.
1. MName and address of facility i M/s. Gangavaram Port Limited,

Gangavaram (V), Pedagantyada (M),
Visakhapatnam

2.  Authorization Ne. and Date of lssue : CFO & HWA Order No. APPCB/ VSP/
VSP/113/CFO/HO/ 2015,
dated 13.01.2016 valid up to 31.12.2020

Consent Order BNo. APPCEASSPEY
VEPA1SS CROF HOS2020, dated
10.059.2020 valid up to 31.12.2025.

3. Mame of the authorized person and ! Sme. Dr. D. dyathl = \Wiee Prasident,
full Address with telephona, fax Environment M/s. Gangavaram Port
number and e-mail Limited,

Gangavaram (), Pedagantyada (M),
Visakhapatnam,
Phone — 0891 -28894994

ivothi@gangavaram.com

&, Production during the year
{product wise), whenever applicable:

5 Name of the Cargo  Consented Commodities
[ No | quanktity handlad
| (MAMTPA)
1| Liguid bulk D.50 GPL has handled
| 2 |[lronOre 3.00 32.82 MMTs of
| 3 |Coal : 25,00 | Commaodities viz.,
|4 | Agri products 0.75 Iron Ore, Coal, Slag,
| 5 |Siag 0.75 Fertilizer, Lime
. & |[Containers_ - 0.25 ' Stone, Steel
7 Fertilizer 2.50 Products, Induserial
B | Lime stone 250 Raw Material and
O | Steel products ! 0.45 Bulk Ammonia
10 | Industrial raw material 3.50 | during the period
11 | Bulk Alumina ' 180 From April, 2020 to
: ' March, 2021
| Total 40.95 32.82 MMT
PRl | o

(Or. D ]
Vice President [Environment)
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Part A, To be filled by hazardous waste generators

Total quantity of waste generated

Category wise
| Previous | Generation | Disposal ~ Stored | Generation | Disposal | Stored
| Storage | 2019-20 | 2019-20 2020-21 | 2020-21

I " Quantity in MT R

577 | 10985 | 1426 | 2495 16281 | 1278 | 5996 |

Quantity dispatched : 12.78 MT (2020-2021)
i. To disposal facility P NLA
il. To recycler or co-processors or © MJs. Susim Enterprises

0ld Jagannath Road, Khapuna,
Industrial Estabe,
Cuttack = 753010,

pre-processor

Orissa State
iii, Others v MLA,
Quantity utilized in-house, if any- : Nil
Quantity in storage at the end of the @ 5996 MT

year-
Part B. To be filled by Treatment, Storage and disposal facility operators
Total quantity received -

Quantity in stock at the beginning of
the year

Guantity treated

Quantity disposed in landfills as such
and after treatment.

Quantity incinerated (if applicable)

Quantity processed other than
specified above-

Wuantity in storage at end of the year

For Gangavaram Limited
10 )
(O, i

Vice President (Environmant]
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Part C, To be filled by recycler or CO-processors or other users

Quantity of the waste received during
the year- \

I} Domestic Sources
i} Imported (if applicable )

Quantity in Stock at the beginning of
year -

Guantity recycled or co-processed or

used-

Quantity of product dispatched - >
(wherever applicable) -

Quantity of waste generated-
Quantity of waste disposed-
Quantity re-exported (wherever

applicable)

@uantity in the storage at the end of -

the year- /l
Far Gangsvanra
[P

Date; 09.06.2021 Signature o Ripr or
Vice President (En vironment!

Place: Gangavaram, Pedagantyada Operator of the Disposal facility
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PORT
GANTAYARAM A
GANGAVARAM PORT LIMITED
SALE ORDER FR-GPL/MM/STORES/ 08
: 50 No. GPL/STORE/DIS/U-0IL/2030-21;01
M5 SLSIM ENTERPRISES Bated | 16,10.2010
CLO JAGEANMNATH AQAD KHAPURIA, vaur Quetatian Raf Mil di: 09.20.2000
INOUSTRIAL ESTATE, Contact Person: VIVEK SHAW.
CUTTACK 753040,0015HA. Talephgne no, 7980302178
Aricé/unit in
enn| peccapTioh orTHE Maremias | & |UNT 15 Amaund et
1 Draingd/ Wsed oil with MS | HDPE | 12 |tons 27,100.00 1,75,200.00
Barrels.
,G5T @ 18 % 58,535.00
TOTAL[RUPEES THREE LAKH EIGHTY THREE THOUSAMNG SEVEN HUNDRED | 3,83,736.00
THIRTY Six) ONLY, '

1 The Material shall be fiftad fram the GPLSits “on as on where is basis™ The quantity mentioned
shove s apprexiniate and it will be delivered on actual welghment at GPLThE EMD of Rs 2000000
depasited by vou on 12, 10:20 shall be treated a5 security daposi and will be refunded after satisfactary
pwacyuiion of sale ordar
2, Youars bound to 1t 10% (Tan] of axcess quantity of the sale ardar nuantity If pvailable
by making necassary payment
1. any excess payment made it will be-returned back within Thirty [30) thays
fram e date of compietion of the material lifing in sl respects.
A You have 1o il tha materig) within Fifteen { 15) days from 1he date of lssue of this ondar.
5, 1 yeu falled to lift the material within the stiputated delivery penad, GPLIs
havng right tocollect the ground rent @ 0.5% (half] per week on the basic value of tne sale
order subject ta @ maxkmum of Five % (5] of the basic valus of tha sale ormer,
6, Without prejudice to the terms and conditions sat out harein, tha sale ardar can
ba terminated by GPL oy giving three (3] days notice in writing

|7 Thecourtsin Viskahpatnam, Hyderobad shall only have jurisdiction ta deel wilh/sdudicats
‘ gy dizpwte With rispect o this saie order

8. i any change in the Govt. taxes, it will be 13 purchdgeérs acoount.

|9. The purchasar has o make his swn arrangements like Labour, Trucks ete, for the liting o

the material from the GPL site.

10 The purchaser israsponsible for any damages SLour at SPL while [ifring the materal

11. GPL i nat responsicle far any accidents océurred to the purchaser's labour during the lifing

of the matarial.  You are respontible for taking nacessary insurancs o the labaur

| 3.100% payment including GST 18% shall ba be made by you before taking dalivery in our

| gezount. Stata Bank of India,CAG Branch, Punjagutts, Hyderbad-500082 Account no-62096436302,IFSC
code-H0INDT11033

13 Mecessary PPE's shall be provided to the lsbour during thae wark inside the-Sort

L4 Kindly acknlowledge the receipt of this 5aie Order,

For Gangavaram Port. Ll_EH.(-‘ ¥ For Suslm Enterprises

D

:.u:?-.-a-rl's.qtl ﬂfgrt:ﬂ: ry sythorised Signatary
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Fom 13

[See Rule 21 (1))

! -
L HAZARDOUS WASTE MANIFEST
| 1 Occupier's Name & Mailing Address [ ST “_{,11- {_iom Ted |
: {including phone No,) 'Jla.r%# =
f;arﬁhwmm A M%M
2 Occupier's Registration No. -
3 Manifest Document No. B o - =1 -
4, Transporter's Name & Address (inciuding th; 'E,.g.nﬁaﬂ.f WFﬂi r
phone MNo,) : s
g Type of Vehicie (TheEk/ Tanker! Special Vehicle)
g8 Transporters R Registration No.
[ Vehicle Registration No -
’ B. Designated Facllity Name & Sie Address o (=en e P 593
i -, 1
g Facility's Registraction No = L = q
% [10 | Faciity's Phone No
11 | Waste Description
12 | Total Quantity j—%i'w .m3orMT ¢ b h"l-'l'dj
13 | Consistency | 1@ uic)
14 Transport Description of Waster
15 Conlainers Number Type
oo lh Cof i ]
16 | Total Quantity A ‘E—E& —m3or N
17 Linit W / Val, - m3 or MT
18. | Waste Category Numer ; e !
19. | Special Handling Instruciions & Additonal | regmd, 18 2o 11H Cove , ANGIA S T "“‘1
Information : - .
20 GCGUPIEFI SCE TE Ok N i fﬁw&‘um mmb #sﬂ.:ﬁ n'l'Ihu: =
consignment are fully and accurately described
- 'si \ »‘/\1 above by proper shipping name and are
b H calegorized, packed, marked, and labeled. and are
in all respects in proper condition for transport
by roed according to applicable national
government regulations.
Typed Name & Stamp: Signaiure Manth Year
] =y
21 Tranq:u-term;kmmgdgmm-nf receipt
of wastes , -
Typed Name'% ! Morith Day Year
22 | Discrepancy Note '
_ 23 | Facility Owner wmuwm‘ fie of Receipt of Hazardous waste
" Typed Name & Stamp: Signature : Morith Year
| gt |Gl TR




6/25/2021 Email 42 7

Email RO Visakhapatnam

GPL - E - Waste Annual Returns 2020-2021 - Form - 3 with attachments -
Submitted - Reg.

From : jyothi@gangavaram.com Fri, Jun 25, 2021 10:45 AM

Subject : GPL - E - Waste Annual Returns 2020-2021 - Form - #1 attachment
3 with attachments - Submitted - Reg.

To : RO Visakhapatnam <rovsp-eel@appcb.gov.in>,
rovspappcb@gmail.com

Dear Sir,

In compliance with the CFO condition No.5 of Schedule - C, we are submitting herewith
the annual returns for the year 2020 - 2021 pertaining to E - Waste, in Form- 3, as per Rule
22(2) of the Hazardous Wastes (Management, Handling & Transboundary Movement)
Rules, 2008 and amendments thereof.

Putup for your records and consideration.

With Regards
Dr. D. Jyothi,
Vice President - Env.

= Form - 3 - E-Waste Annual Returns.pdf
3 MB

https://email.gov.in/h/printmessage?id=34840&tz=Asia/Kolkata&xim=1

7
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st GANGAVARAM PORT LIMITED

GP/ENV/APPCB/2021-22/011 Date: 25.06.2021

Tao

The Environmentat Engineer.
A.P. Pollution Control Board,
Hegional Office,
Visakhapatnam

Sir,

Subi-  Gangavaram Port Limited - Details of E - Waste generated & Disposed in
Form -3 - Submitted - Heq.

Ref- 1. CFO & HWA Order No. APPCE/NSPANSPATS/CEO/HOZ0N5, dated
12.01,2016 valid up to 31.12.2020

2. Consent Order No. APPCBASPES VSPA1S/ CFO/ HO/2020, dated
10.09.2020 valid up to 31.12.2025.

eae

In compliance with the CFO condition No,5 of Schedule = C, we are submitting
herewith the annual returns for the year 2020 - 2021 partaining to E - Waste, in Form-
3, as per Rule 22(2) of the Hazardous Wastes (Management, Handling & Tran

boundary Movement) Rules, 2008 and amendments thereaf,

Kindly acknowledge receipt of the same.

Yours sincerely,

D ek

{
Dr. D: Jygthi,
Vice President/Environment

Encl: afa

CIN @ U63032TG2001PLCO3T881
Project Office @ Pedaganiyada Mandal, Gangevaram (Post), Visakhapatnam - 530 044, Andhra Pradesh, [NDIA
Tel, ; +51 891 270 1177, 2277, 276 1377, ZBOASGES, Fax . +51 691 270 3A77
Regd. Office  © “Hansa Piaza®, Piot No. 788, Road No. 36, Jubiles Hills, Hyderabad - 500 033
Tel. : 040 2351 5995, Fax No. - D40 2351 9580,
E-mad | porti@gangavaram.com, Web ; waw gangavaram com
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[See rules 4(5), 5(5). 8(g) S(<} 1068} 1102} 13 (0 (xil 13E2Mul 3G and 13040
FORM FOR FILING ANMNUAL RETURNS

[To be submitted by producer or manufacturer or refurbisher or dismantler or recycler by 30 day of June
following the financial year to which that return relates),

Guantity in Metric Tons (MT) and numbers

1 Mame and addrest of the producer or manufacturer or | M/s, Gangavaram Port Limited,
refurbisher or dismantler Gangavaram (), Pedagantyvada (W),
or recycler Visakhapatnam Dist,

2 Mame of the authorized perzon and complete Dr, D. Jyothi
address with telephone and fax Vice President - Environment
numbers and e-mall address Maobile ; 9441045788
- Emall : jyothi@gangavaram,.com

3 | Total guantity of e-waste collected or channelized to | Total 460.82 Tons
recyclers or dismantlers for processing during the vear for
each category of electrical and electronic equipment | As per the details furnished below
listed in the Schedule | (Atkach list) by PRODUCERS

5l. Imvoice No, Date E - Wasle Type Quantity
Ma. T,
[; GPLR2020- 08.09.202 E - Waste (Tube Lights, Bulbs etc) 1.00
. 212119 0 E - Waste (IT) 23.00
(Castridges / SMPS/Keyboards/Mouse ete.,)
3, E - Waste 434,00
{Serap, Used Battefies, Electrical
Miscellaneous & E-Waste — IT)
4, GPL/2020- | ZB.09.2020 E - Waste [Tube Lights, Bufbs etc) 0.9a0
21/2596 .
5. GPLZ2020- 28102020 E - Waste {IT) 1.07
2173095 (Cartridges ¥ SMPS/Keyboards/Mause eto..}
i, GPL20Z0. 28.10.2020 E = Waste (Tube Lights, Bulbs etc) a.87
213100
l Total | 460.82 |
Details of the above TYPE | QUANTITY Mo,
3Ry | BULE CONSUMERS: Quantity of e~ waste -
E(A" | REFURBISHERS: Quantity of e-waste: - -
3(Cy | DISMANTLERS: - -
i, Guantity of e-waste processed (Code wise),
fi, Detalls of materials of compenants recovered and
S0ld;
fi. Quanticy of e-waste sent to recycler;
iv. Residual guantity of e-waste sent Lo Treatment,
Storage and Disposal Facility.
53[0y | RECYCLERS: - -
i Quantity of e-waste processed {Code wise),
i, Detallsof materials recovered and sold in the
market:
iii. Details of resldue sent bo Treatment, Storage and
Disposal Facility.
4 Mame and full address of the destination with M5 Green Waves Environmental Salution
respect to 3(A)-3(0) above
5 Type and quantity of materials segregated or Typa Quanticy
recoverad from e-waste of =
different codes as applicable to 3(A}-3(0)

Encloze the list of recyclers to whom e-waste have been sent for reécyeling.

Place : GangavaramiPO), Pedagantyada (M), Visakhapatnam Dist.

Date ; 25062027
t ; : . T
Mote:- Vice President (Favironment!

{1} *5trike off whichever iz not applicable
€} Provide any other informatkon as stipulated in the conditions to the authorizer
In case fling on bahalf of multiple regional offices, Bulk Consurmers and Producers nead to add extra

i3

rows 0o 1.8 3A) with respect to each office,
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Form -
[Sea rule

434

& Mao.

18]

and mading acaress
Phone bo. |

E-WASTE MA'HIFEET

A 1

s guthonsation No. if applicable

fast Documant No

Transporter's Name and address
fincluding Phone No )

X i
£ | Typaof vahicla (Truck or Tanker of Special Vehicle)
6. | Transporerfs registration e =1
7. | Vehicle registration No. A il 4 :
8. | Receiver's name & adress
8. | Receivers authonsation Mo, if applicable b,
10.| Descrigtion of E-Waste
(tem, Weight [ Numibser) ~{
- b i)
211 Name and st ¥ (Manufacturar or Praducer or Bulk Consumer or Collection Centr
or _ ther)
f.ugmn-._\ N anth Day Yaar
12 | Trasnporter asknowledgement of receipt of |
E-\Wasles I
Mame and Stamp . Signature Manth Day Year
13. | Recaiver® [Coliection Centre of Refurblsher or Dismanter or Racycier)
cadification of raceipt of E-VWasie
Name and stamp Signature Meonih Day Year
| [T LR R
P | |
* As applicabis
Moite :
Copy number Purpose
with colour code | ()
(1) ,

Copy 1 (Yellow)
athar threg oopes il e earned

To be relained by the sender afier taking signature on it from the transproter and

by transporner

Copy 2 (Pink) To be retainec

by the racenar after signature al the trartsc-..ﬂc:

[ Copy 3 (Orange) | To be relained by ihe transporiar

aftar taknig signalure of the fecelver

Copy 4 (Green)

Ta be refained by the recedar with his/her

signature of the sandar




Form -6 No.
(See rule 193] 9
E-WASTE MANIFEST i
1. | Sender's name and maifing addrass
(insluding Phone Ne.) GANGAVABRH g (hikd
2. | Sencer's autharisation No. if applicable
3. | Manifest Document No.
988
4. | Transporter's Name and address
(including Phone Na. ) GREEN WAVES ENVRONMENTAL SOLUTIGHG
Wear Sladie. Minddi Village, 5.H.P.VP.0),
@ajuwata Vichakapatnam AP 230012,
5. | Type of vahicle {Truck or Tanker or Epr.-jiar‘-.-"ehjuia:
6. | Transporterfs registration No.
7. | Vehicle registration No.
LS oF UE 6ofe
8. | Receiver's name & adress - Gaen wvaves eowrends Db
rivacl
8. | Receiver's authorisation No. if applicable
9 |PuG| fppes | € - uﬂu];.u;
10.| Description of E-Waste
(ltem, Weight / Number) gud;:i‘-:vjfumk LA ha’_\,
A¥ ‘and stamp of Sender* (Manufacturer or Producer or Bulk Consumer or Callection Cantre
1% Lir or Pismantler)
"‘,I' | S g Hlorth Day Year - %
s gupeckt™ A3+ seic D[S [<[IE ]
12.| Trasnporter acknowledgement of receipt of
E-Wasles
Name and Stamp | Signature Month Day Year
TELY soan I I ol > i NEREADEENE
13.| Receiver® (Collection Centre or Refurbisher or Dismantlar or Recycler)
certification of receipt of E-wa:lu
Name and stamp : Month Day Year
Hu,uu.n
%Mﬁm St T
_ nam AP !m-], < “E I
“As
Note :
Copy number Purposo
with calour eode (2
1)
Copy 1 {Yellow) | To be relained by the sender afier taking sigrature on it from the transpretes and
other three copies will be carried by transporier.
Copy 2 (Pink) o be retained by the receiver after signature of the transporter
juw 3 {Orange) | To be retained by the transportar after taking signature of the recewer
Copy 4 [Green) To be retained by tha recaiver with hisfher signature of the sender
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Form -8 MNo.
[See rule 18]

E-WASTE MANIFEST

289

Sender’s name and mailing addreas
including Phone No.) GANGAVARMT ol Latkd
Sender's authorisation No, if applicable
'3 | Manifest Document No 979
4. | Transporter's Name and address BREEN WAVES £10 5 &
{indluding Phona No.) Noar Blucis u.nuﬂ.'ﬂf:?].f}ﬁrs
ul|l.H|'l|:| Wish ikzpalttam AP S0t
5 | Type of vehicle {Truck or Tanker or Special Viehicle)
v
6. | Transporter/s registration No.
7. | Vehicle registration No.
Af S TF Lais
B. | Receiver's name & adress Gacen waoved Podmncaakd Sy
“‘W“F—GM—"&&&EE-
8. | Receiver's authorisation No. if applicable :
iz i R}ﬂ“ﬁl Pprcs | € watke | ass
10.| Description of E-Waste
(em, Weight / Number) Cleckaical warbe  que "34
1. | Name and stamp of Sender (Manufacturer or Producer or Bulk Consumer or Collection Centre
orRefu R
Sign Yy Day Year
) Paupet %  yer R TE[A[RREER]
12.| Trasnpotter acknowledgement of receipt of
E-Wastes
Name and Stamp : Signature Manth Day Year
VAnYRRey- S0 fof-lal=fals[ [T
13.| Receiver® (Callection Centre or Refurbisher ar Dismantler or Recyecler)
certification of receipt of E-Waste
MName and stamp : Signature Manth Day Year
mumrsaemmnwmmuﬁﬂl o4 Jobis
FonT b : ¥ -~
s e Fakapanas s § S jolal-lafefe] [ | ]
* As gpplicable
Note :
Copy number Purpese
with colour ende (2}

i1)

Copy 1 (Yallow) To be retained by the sender after laking signature on It from the transproter and

ather three copies will be carried by transporier

Copy 2 (Pink) To be retaired by the recelver after signature of the transporte:

Copy 3 (Orange) | To be retained by the iransporier aler 13King SIgnalire of tha Tacamer

Copy 4 (Green) | To be retained by the receiver with his/her signature of the sander




Form -8 :
[See rule 19] 29}

E-WASTE MANIFEST

s name and mailing addrass ‘|
ng Hhone No. )

GANGAVILAY  popy Livicded]

r's authorisation No. if appiicable

ifest Document No

291 |
Transporter's Name and address O A il
fﬁmludlng Phons H{,‘AJ ¥ EE -.... I B _.a..:r-. |-.;-:I I,_'-J I l‘ .-
O, Vig 3 -"1r'\-.'_":. i3
Type of vehicle

{Truck or Tanket or Special Viehicla)
v

Transporiers regisiration Mg

Vehicle registration No.

AP 31 TF Qv

Receiver's name & adrass -

Gaeen waves & o) menl, ) tibizg

aos! vilbgs visaldopbon:,
8. | Receiver's authorisation No. if applicable

fﬂuﬁflfpﬂsj;;-miﬁé}.?nlh’

10.) Description of E-Waste

Sig

(tem, Weight / Number) Elechoical waske. foto ks
1. | Mameand stamp of Sender” (Manifacturer or Producer or Bulk Consumer or Collection Centre
6r Refurbisher or Bigma ter)

nth @] Year T £
T 2 0% - 10 - 2029

12 Tﬁﬁ'ﬁ;’iﬂ:’rﬂar a&kn::wledgament of recaipt of [

0%, ~=Da EIH -¢al-19l=[2Ta 2]

@ E-Wastes
Name and Stamp : Signature Month Day Year
VECLo() enioiic o> <SR S O [T 2Tl T 1T
13.| Recaiver* {Collection Centre or Refurbisher or Dismantier or Recycler)

certification of receipt of E-Wasie
MName and stamp - i re Month Da Year
p E‘mﬁﬁﬁnﬂ’m ¥

o B ENYIROIDN L)
m : EH,WE’“’”’,& - o be ber
|_ F & ool | h'ﬂ-:""”#MI

LHEANANEEER

'Asamﬂ'h

Note :
Copy number Purpose . 1
with colour code {2
(1)

Copy 1 [Yellow)

Copy 2 {Pink)

To be retained by the sendar after taking signature on it from the

fransgroler and
olher three copies will be carrad by transpaorter,

To be retained by the receivar afier signature of the trarspart=:

_E.npy 3 {Orange)
Copy 4 (Green)

To be retained oy the transporier afler laking signature of the recener

To be retained by the recerver with his/her signature of the sendar

R

il



Form -6 No.
[Sae rue 18]

E-WASTE MANIFEST
1. | Sender's name ang mailing address |

{including Phane No. ) GANGA yARAH PofT Lol
¢. | Sender's authorisation No. if applicabie

3. | Maniest Document Ng.

2192
4. | Transporter's Name and address .
{inciuding Phone No ) --:In-:flunr ?.”':'.". TRIENTIL 503 s

Cfumady s . -__ ) i

5. | Type of vehicle (Truck or Tanker or Special Vehicle)
B
8. | Transporter/s registration No
7. | Vehicla registration No, o s .
fy 37y (ke

B. | Receiver's name & adress G 0 WS Syionreriied %l u]-.'hr.'

L=

LW

g ..' f‘ifﬂ_{;.}llr_: Lol ,n’ 15

8. | Receivers authansation No. if applicabie

10.| Description of E-Wasts

(ftem, Weight / Number) Elechstal)  uole 73 kay
1.1 Name.and stamp of r* (Manufacturer or Producer or Bulk Consumer ar Callection Centre
or Refurbi P
Signatire Day Year
% ' 'l.ﬂ excde bam 3% et EI’- I 1o Jopp b | |
12.| Trasnporter acknowledgement of receipt of
E-Wastes E /
Name and Stamp - Signature Mcnth Day Year
v osHimpgmy— ol ockalan LETEEE T
13.| Recaivar (Collection Centre or Refurbisher or Dsmantier or Recycier)
certification of receipt 6 E\vasie
o Nama-ang stamp: | Signature Manth Day Year
. ""'ll.';'i‘:'-r' NJF'R"‘:F‘ o 3 btj'u.:-icr_'],
Aty g Sellimncey T EFERI T T
*As applicable
Nate :
[ Copy number Purpose
with ealour code @

(1)
Copy 1 [Yeliow) To be retained by the sender after taking signature on it from tha transproter and
Sther three copies will be carried by transparter
Copy 2 (Pink) 1o be retained by the racenver after signature of the lransparta:
Copy 3 (Orange) | 1o be retained by the transpariar after taking signature of the recaiver j
Copy 4 (E_ra-n]- To be refained by the receiver with hisiher signature of the sender _J




Anneﬂgglll

—— 1l e o1, WL Tl X T LR RO ERTERETE @

F b Sty B T ) s 0 AT .ﬂ.lh—--- @ B bemaiy iz
S ANDHRA PRADESH POLLUTION CONTROL BOARD :

un-g__:gﬂl mmqﬂa&uu-l_ﬁn f-Enf |

Camaliance of EC/CFEACROY Direchons

Fa Larng o or o s gy ey lom: Coled Tl

I Cmrmiawe Raiie 4 BIE Dy Ry~
Ir = [ B L e B
THL O Hsmid O &0 Ciriler ol v = ﬂ_
AR [ -
2 g ol [l EliTry - Falerr 1~
SaEgiairer Foel U S e e V0 P gt E
T 3. il
ekl 11 - P i e S
. Fregeri” T Sisins bl Conmian i
L b Tar g T L

L Dofpiimge ey il o, Moo - =
[ et e | s P 0 T st O

b
DO

—

Bt Nmeedled Y Ban D ey @ H*I_P,_F___, i+

!

L i Lo



Maa
Typewritten Text
Annexure - VIII

Maa
Typewritten Text


440

et s i GANGAVARAM PORT LIMITED
FHRT Vg Porr Suaiily
Letter No.GPL/EN\WMoEF/2021-2022/35 Date: 29.11.2021
To

Integrated Regional Officer (IRD).

Ministry of Environment, Forests & Climate Change (MoEFBCC),
Green House Complex, Gopal Reddy Road,

Vijayawada, Andhra Pradesh - 520 010

Drgar SirfMadam,

Sub:- GPL - Submission of Half-yearly compliance report on conditions of
Environmental Clearance for the period of April 2021 to September
2021 - Reg.

Ref:- 1 MoEF EC Order No.10-3/2005-1A |1l dated 11,3.2005
2. MoEF EC B CRI clearance Order No.10-14/2009-1A1l, dated
19.03.2010
3. MoEF EC B CRZ Clearance Order F.No11-91/2010-1A-1l, dated
ov.02.2012

e

In compliance with the condition No.16 stipulated in the General Conditions of
the EC dated 07.02.2012, submitting herewith the compliance report of
Gangavaram Port Limited, Gan gavaram (PO). Pedagantyada (M)
Visakhapatnam for the period from 1* April, 2021 to September, 2021 on the
conditions stipulated in the above EC B CRZ clearances along with supporting
documents & photographs.

Thanking you

Yours sincerely,
far Gangavargm Port Limited,

Encl: afa
G - U S0 TEE0TPLCOS TER Y
Frigjact Cffoe :  Pedegantystis Wandel, Gsgeveam [Poal), Weakhapaiiam - 530 G4 Anchrn @oseat (RDLA
WL oEt MY IFQIETT T AT 1T, EREe, Fend @ 4T B 270 3T
Fogd Office Hafdd Maka” Mo Md FUE, Rkl P, Juililes HitE, Hateraiad - 800 (513

Ve - D40 T35 URED Faw N, | 0680 2085 TG0
sl | oA IpEFOETEETL OO, W AR DR YRR COm
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Annexure - IX

REPORT ON FIRE FIGHTING AND MOCK DRILL AND
TRAINING SESSION CARRIED OQUT AT SUB STATION 11,

GANGAVARAM PORT ON 28" JULY 2021

ts part of the periedic Drill Schedule, a Fire Fighting Mok Dnill fellawed by a Training
Session was carried our betwesn 1100 hrz and 1230 hrs on 28th of July, 2021 at Sub
Station 1, with a view Lo verily emergency preparedness and mzponse plan o such an

eventality.

Broenario:

1. Fire due to shoro clrcwit in one swilchboard panel at Sab Station 1.
2. Subzequently, fire spreading to the Digsel Ganerator ares.
FParticipants:

Emer

pency Action Teahl

All Fue Stadl on duky
All duty stalf of Sub Satlon 11 Including Snr. Manager
A1l Faramedical Statl on duty-

The sequence of events, matructions, actions taken after the ocourrence of the
seenario 18 placed in chranological order below:

PFLANNED
TIME

ACTUAL
TIME

L1

1102

EVERT

Fire Call received by Fire Station from Sub Station |l that one
switechboard panel had caught fire due to short ciecuit and was
gpreading to surrounding areas,

1103

1105

Sub Station 1T atalf advized by Fire OMhcer to switch off Man
Circuit Breaker and restrict the fire by deploying CO2 fire
axtingizher, The Emergency Action Team of Fire Sechtan
wipuld reach the ste of emergency shortly.  Fire Tender wath
Emcrgeney Action Team and roquired cquipment leave [or Sub
Station T1.

114

110G

Fire Tender witl: Emergeocy Aclivn Team reaches Sub Station
I and takes charge. 3uce the fie had spread to surrouriding
ateas, 25 kgs TCOP extinguisher was deploved (o extinguish the
fu= mmsde the builditip,

L10Y

1110

1108

1112

Ambmlance srmives at Sub Station W and s stand by for
assatarce.

Ancther team formmed to fight the fire which bad =tarted
spreading towards the Diesel Generator. Foam componnd [rom
the Fire Tender used to contain the oil fire wiule spray from the

Fire Tender was used for boundary codling ¢f the Diesel Chl
tank.

112¢

1123

Fire on the switch board extinguished and damaped areas
idantified.

Ll4g

1145

Fire around the Disse]l oll tanl: extingizhed and  rank
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sUflicienttly conled down o mspect and 1dentify damages,

120¥

12}5

1216 All ztafl of =ub Stahon I rmustered outside the Sub Station
and debriefing of the incident carried out, Obzervabcms
_ discussed and lapses analyzed. o

1224 Live demonstration of firing and usege of veriouz kinds of Oive
extinguishers such a3 5 kgs DCP, 4.5 kgs C0: and 25 kes DCP
was cartied out Ior the benefit of Sub Stagon Il staff, Use of
Fire Bucket and foam wasa also demonstrated. Staffl was alsoe
briefed about the actions that they could take 1ill Emeargency
Action Team of Fire Section arnved.

1230

1240 Drill called off. Draring the deilt following obsarvations wete
mads;

During the drill = the fallowing ebservations weye made:

2

3.

The shutter of the ermerpeny escape reuls of the DG Room was frozsn in place
due o lack of maintenance and labrication

Head Count was not taken of the eocupants of the Sub 3tation )l and ¥ Fogm
aller evacwation e the premises

Som® Mre extimguishers where not ngpected and serviced for more than a month.

Afier the driil - the followineg Coryective Actjons wars taken

1

All persontel of the Sub Station I and DG Room were brizfed about the
mportance of keeping the emergency escape route in good condition for any
sventuality. The shotter was immediately hbricated snd fresd,

Impertance of Head Count in such smergeney situation: wae highlighted to
mall participanta.

Fire Section staff was held accountable for the lapze and the fire sxbinguishers
were inmmediately inspected and serviced as reoquined,
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SECURITY MOCK DRILL / EMERGENCY EXERCISE REPORT

1. Mock Drill No.

2. Scenario Title
3. Date

4. Time of trigger of MD
5. Location

6. Persons Involved

7. Incident Controller
8. Observer (Non Security)

9. Brief of Incident / Scenario

06

. Bomb Blast
. 06/11/2021

: 12:49 hours
: Sub Station 2 of GPL
: Duty Security Officer T Srinivasa Raju

Patrolling Team : H g K Siva,C.g. B Tammayysa,

QRT 1:5S0 MS Naidu,Armed Guard K Rama Rao, Prakash,

Raju, Sai, Veeranna.
QRT 2 :ASO Gowri Shankar, Naga Raju, Ashok, Raju, Veeraju

Bomb Disposal Team : ASO Venkateswarulu, FO Ganga
Raju, Ravi. Sacurity guards(7)EMC Team :Medical
executive G. Pydi Raju, Viswesh, Joga Rao Fire & Safety
Team :DM K.R.S. Reddy and 7 staff Members .

Admin: Yelliah Executive Daily workers (2)of SS2.

: A Venkata Ramana. G. M (Security)
: Capt Pritam Mohanty. Harbour Master

: Patrolling HG- K Shiva noticed one abandoned Vehicle
near D.G. shed in Substation -2 Premises Immediately he
reported the same to Duty S.O who In turn Informed the
same to G M(S&V). S.0 Informed to QRT Teams, B.D. Team,
Medical officer, Fire & Safety, Port control.

G.M. Informed to Capt. Pritam Mohanthy, and local C.I. QRT
Teams cordoned the area, B.D. Team Searched the area. In
the mean while one Explosive was blasted and two persons
got injured.

Explosive which has not exploded but and was detected and
preserved by the BD Team by putting sand bags. QRT-1 team
was apprehended the two suspected persons. On enquiry
they are terrorists and committed this offence. Their plan is
to create terror and unstable the govt and loss to the India.
Local police, observer came to the Sport. Suspected persons
and undisposed bomb handed over to local police. Observer
Capt. Pritam Mohanthy found the Following observations.
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Noteworthy Efforts:

e The drill was well coordinated among the concerned departments by the organizers of the drill.
e The response of the QRT, Emergency Medical Centre staff and the Fire & Safety Department was prompt.
e State Police came to the incident site fairly quickly and took custody of the intruders.

Observations:

e An unidentified and abandoned vehicle was parked in SS 2 for some time without any alarm being raised by the
staff of SS 2.

o After the explosion took place, the premises should have been vacated and head count taken.

e All surrounding areas should have been combed for other likely intruders besides the two who were apprehended
in the Generator Room.

e Debriefing should have included staff of SS 2 to sensitize them about the importance of reporting any suspicious
activity or object in their work place.

Photographs : -Enclosed.

1. Communication flow:

Mode of Std Rating

By To communicatio g Actual time (Max. 5
time .

n marks/item)

HG K.Siva Duty SO Walkie-talkie 1 min. .5 min 5
Duty SO G M (S&V) Intercom 1 min. .5 min 5
Duty SO Port control Walkie-talkie 1 min 1 min 5
Duty SO Medical officer Intercom 1 min 1 min 5
Duty SO QRT teams Walkie-talkie | 1.5 mins 1.5 mins 5
Duty SO Fire& Safety Walkie-talkie m1i.nSs 1.5 mins 5

e Deduct 01 number for every 60 sec delay

2. Response Time:

Functionaries Target Time Actual Time Rating
(Max. 5 Marks/item)
Qrt: 1 05 mins 05 mins 05
Medical Team 05 mins 05 mins 05
Fire&Safety 05mins 05 mins 05
Qrt2:Bd team 10 mins 09 mins 05

*(Deduct T mark for every additional min)
1. Personnel Performance:

Functionaries Rating (Max. 5 Marks/item)
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1S5S0 M.S.Naidu,Qrt:1 performance is good
2Medical team performance is good.
3Fire&Safety team performance is good

2. Emergency Equipment/Systems:

3 marks
3marks
3marks

Rating (Max. 5 Marks/item)

AlISS2 staff Security Staff, Fire &Safety, worn 3marks
Helmets. Shoes &jackets.
3. Personnel Protective Equipment Used:
Plant . . Rating
PPE Personnel Fire Dept. Security team (1 Mark for each item)
Helmet Yes Yes Yes 0.75
Gloves No No No 0
Splinter Proof No Yes Yes 0.5
Jacket
Others- Yes Yes Yes 0.75
4, Overall Rating
Above 95% -
81% to 95% -86.48%
60% to 80% -
Below 60% -
5. Summary
3;‘ Observations Recommendations Action By | Target Date
An unidentified and abandoned Give training to all
vehicle was parked in SS 2 for some employees/workers about
1 time without any alarm being raised any abandoned vehicle Safety 30-11-2021
by the staff of SS 2. /Material found in any Manger
premises intimate to
security & Safety.
After the explosion took place, the .
2 | premises should have been vacated G.I\/\.(SPE.\/)has noted this G.M.(S&V) NA
and head count taken. suggestion.
All surrounding areas should have .
3 been combegl for other likely G.M.(S8y)has noted this G.M.(S8V) NA
intruders besides the two who were | suggestion.
apprehended
4 | Debriefing should have included staff
of SS 2 to sensitize them about the .
importance of reporting any G.I\/\.(s8y)has noted this
suspicious activity or object in their | SUggestion. G.M.(SeV) NA
work place.
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Dbserver - 1

Name: Capt Pritdm Mohanty
Sign 1"1

6. Comments of Head of Security:

ﬁmm@hmwﬂ%mwrvhuuu

T

it ity
1. Final Rating: \J'. tuua‘g > %m.. *J"PH‘::-'* @ﬁﬁmﬂmﬂ N
2. Critical Points noted & ( : d"‘*"'*” e
CAPA: Corrective B LMM*&TE } 1|I. % E"‘M mm *

WAWS, (B m'ﬁ Wity onsa as
pq o deasdy ﬂ.n.l"i-"-'lr"'\L
2 SEue 2 o T o 5 V5 ol

Slgned b/‘ﬁﬂnw Head
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Photographs:
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SECURITY MOCK DRILL / EMERGENCY EXERCISE REPORT

1. Mock Drill No. : 03
2. ScenarioTitle :Traffic Accident (Hit & Run)
3. Date : 09-03-2022

4. Time of trigger of MD :16:00 hrs.
5. Location : Road (near Tower-6) which is leading from Tower-6 to Projectgate

6. Persons : Duty SO M S Naidu, Harbour gate ASO T Apparao, Project gate Arme
guard P Srinivasarao, Medical Asst. G Pydiraju, OPSUS ASO N
Hanoku, Guard S
Chandrasekhar, Gladiator guard V SankarRao, QRT AS(
Nagaraju, Team Members B Rajesh & S Satish, SVL worker
Polla VeeraSwamy, Ml Pentayya
7. Incident Controller : AV Ramana GM Security, T Srinivasa Raju, SO
8. Observer(Security) : AV Ramana GM Security
9. Observer (Non Security) :K Ravi Shankar Reddy DM Safety
10. Brief of Incident / Scenario: Daily worker of SVL Enterprises engaged for road weig
bridge-6 cleaning met with an accident on the road near Tower-6. Where one unknow
lorry driver drove his lorry with high speed and dashed the worker, who is walking on th
road near tower-6. As a result the worker Polla Veeraswamy, 59 yrs, Vambey colony
Gantyada received bleeding injuries on his right hand and right side face, Tower-{
security guard V Sankara Rao informed to DSO MS Naidu about the incident. Duty SO wh
in turn intimated the same to Port Control, GM security, QRT, Medical Officer, Fire §
Safety, Aurmed Guard of Project gate & Aso Harbour gate about the accident. Projec
gate incharge apprehend two truck drivers suspecting that they have committed thi
offence. On questioning those two drivers denied about the commission of offence. Late
duty SO gave a complaint to the SHO, New Port PS by handing over the above tw
suspected drivers. Observer security debriefed the staff attended the Mockdrill.

Observer security found the following observations:
1) Response of the QRT team is good, cordoned the accident place with safety cone

but they failed to give First AID to the injured even though first aid kit is available.

After received the instructions from GM they have given first aid.

2) Duty SO performed Good Job, he intimated all the concerned including Project gat
incharge, who is supposed to apprehend the culprit (ie Driver) and to stop the crim
vehicle.

Observer non security found the following findings:

1) QRT team first step on the spot is that barricaded the victim surroundings and isolated
from external entry.

2) Person was assigned to directing the existing traffic near the spot.

3) No communication passed to the CCR about “hit& run vehicle”.

— (L

A\

W J J
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Photographs: enclosed

Communication flow:

To Mode of Std. Actual time | Rating (Max.
By communicatio time 5
n marks/item)
Tower-6 DSO Walky talky 2 Min. 1 Min. 5
Security
Guard
DSO Port control Mobile 1 Min. 1/2 Min.
DSO QRT Walky talky TMWin. TMWin.
Medical Intercom 11/2 11/2 Min.
DSO Officer Min.
Fire & Intercom 11/2 11/2 Min. 5
bSO Safety Min.
Project gate Walky talky 2 Min. 2 Min. 5
DSO
ASO
DSO Harbour Walky talky 2 Min. 2 Min. 5 *(Deduct
gate ASO
01
number for every 60 sec delay)
Response Time:
Functionaries Target Time Actual Time Rating
(Max. 5
Marks/item)
DSO TMin. 1/2Min. 5
QRT 8Min. 6Min. 5
Project gate ASO TMin. 1/2Min. 5
Ambulance 12Min 15Min 2

*(Deduct 1 mark for every additional min)

Personnel Performance:

Functionaries

1) QRT guards responsetime is below the
standard time, and they cordoned properly
accident place with safety cones

2) Duty SO performed good job

Emergency Equipment/Systems:

All Security, Fire & Safety, Medical Staff worn
helmets, shoes and reflective jackets.

Rating (Max. 5 Marks/item)

3.5

Rating (Max. 5 Marks/item)

5




Personnel Protective Equipment Used:

Plant Fire Securit Rating
PPE Person y (1 Mark for
Dept. team .
nel each item)
Helmet Yes Yes Yes 1
Gloves NA NA NA 0
Splinter Proof NA NA NA 0
Jacket
Overall Rating -
Above 95% -
81% to 95% -90.44%
60% to 80% -
Below 60% -
Summary
Sr. Recommendatio
No | Observations ns Action By Target Date
Response of the QRT team is
good, cordoned the accident
place with safety cones but
they failed to give First AID to | . -
1 . . Give training to GM
the injured even though first . 17-03-2022
. A , RT members Securit
aid kit is available. After Q ( V)
received the instructions
from GM they have given first
aid.
Duty SO performed good job,
he intimated all the
concerned including Project
2 |93te incharge, who IS o0 cistion om 15-03-2022
supposed to apprehend the (Security)
culprit (ie Driver) and to stop
the crime vehicle.
Observer - 1
Name:

Sign




Sr No. Observ‘atlons of non Recommendation Action by Target Date
security Observer S
QRT team first step on the
spot is that barricaded the It is an
1 victim surroundings and . GM (Security) 15-03-2022
_ appreciation.
isolated from external entry.
Person was assigned to
> directing the existing traffic | Itis an GM (Security) 15-03-2022
near the spot. appreciation.
No communication passed Educate the SO's
to the CCR about "hit & run | about intimation .
3 vehicle”. of CCR in Hit & GM (Security) 17-03-2022
Run cases
Observer - 2
Name:
Sign

Comments of Head of Security:

Final Rating: Excellent
Critical Points noted & (CAPA):

CAPA: Corrective & Preventive Action Plan.

Signed by Plant Security Head
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Subject: OH Spill Response drill conducted cn 10.03.2022

Scanario. Reporting of Ol Slick by Work Boat S Durga Bhawani in ihe vicinity of
Berth 4.

Participants:

% Crew of tugs Dolphin 12, Dolphin 28, Sn Durga Bhawam and Moorng Crew,
2 GFPL Emergency action Team and Port Contral.

Sequence of evants:

1616: Master of Launch Sri Durga Bhawani reporiad to Gangavaram Port Contral on
WHF Ch 14 that oil slick of around 40 metars diameter is seen near berth 4
and is drifing 10wards the baach,

1617 Port Contrel informs DCHMMDHMDuly PilotPort Fire Servics [ and Base
Manager TAHSL aboul the oil spill.

1617 DC Inskructs Pon Controd o inform Tug Dolphin 28 to mobilize pollution
control equipment and to contain the il in the ucintty of the turnieg circle.

1618; Port Signal Station informs DC reganding Tide and wind directien.
Tide — Flocding
Wind — SW'y 08 kts.

1625: Action group headed by HM reach the site of Oil spill,

1627: HM reported that as per the appearance of the shean, the quantity of cil in
water is estimaled to be around 300 - 400 litres.

1628 HM insiructed to resincl the oil from reaching the beach by using oil
conlzainment booms.

1635 DHM reported that oil containment booms are ready for deployment.

1640 Ol containment booms of 125 m length is lowerad in water and towed by Sn
Durga Bhawani 1o the vicinity of the spill

1654 Skimmer is lowerad on tug Colphin 28 for recovery of ail.

1710: Master of S Durga Bhawani reporied thal the Ol |2 contained by use of
containmenl boom.

1714; il 15 recovered by yse of skimmer and transferred Lo the tank on Tug Dolphin
28,
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1720 Remaining oil patches were cheared by the use of abzorbent pads.

1720- 1730: All observations racorded in the previcus drills were analysad and
corractive actions were giscussad.

1730 The drll was callad off,

Observations:
Due to fhe crew change of Tug Dolphin 12 and Tug Dolphin 28, some of the crew
members were not aware of the lcatlon of Inlation blowear,

Comective Actlon:
Familigrizalion fraining was given bo the antire: Tug orew and mooring crew.







459

-
-

gl

LL'*. ""':'11.(‘:'

DY HAREOUR MASTER
GRHARVARAK FORT LIMITED

slaata-



Annexure4>§0

This = la w'erm I
Bitnsly & Efaronme &
.Forax1 has gver I:hr.-'_|
] | Envronimenial Sleararos
‘for the cawglop™enl cif
||F'.'1E$E Il af Gasgdveram
iy Zorl. The cup =3 =F
cleasarci |atters are
l avadable wih lhae Ciste
| Pullwdizg Sonslrel Bears 24d
t|mey aley be 2887 on thal
| werzin I
| Lot A ~vlornic in
| Warmgement |
iil Gangevzram Port Limitad

viarTHA . anth mirpnosny &0

Bl bhe ity
somioritor  ATALEIE
| [ tivvigda wfg el
fled ) ddpen . ERdofuoZie
ot Berids Tbet] . -
[onsti ity cwm wed{

!_:l-j?-‘,;_!-' .ﬁ.r_!:-E_-._r-rm.l.-'l-r;l.H-nI:.h-;. o
;' ) '.". ‘?_#:.I
o I

M. e
||| rensve Sk pskat v
i - - .

v . J..
. = .



Maa
Typewritten Text
Annexure - X

Maa
Typewritten Text


Annexure - Xl

SWAN ENVIRONMENTAL PVT. LTD.,

(150 9001 : 2015 CERTIFIED)
Piol Mo 927 & 335, Swami Ayyappa Co.Op Society, Madhapur, Hyderabad - 500 081, Telangana, India.

Phone: +91-40-40216184/85, Fax +91-40-40216183
Email - mfoi@swanenvironcom  WeDSIE | W Swanenviron, com

CALIBRATION CERTIFICATE

Certifieate No:SEPL/AAQMS/GPL2022/0103 Date of Issue :08-02-2072 461
Customer ;M5 Gangavaram Port Limited, Visakhapatnam Dist.
Lgcation : Watch _Tower 4

Lnztrument Details:

Instrument : RSPM Analvzer Date of Calibration: 07-02-2022
Muodel » B54301-M1 Due Prate s (6-08-2022
MMake : st Frack Envieonmental Monitor (T51)

Serial Mo.  B343210203

Flowd althration Details:

Parameter | Flow Calibration
== | Standard Flow | Measured Flow

3 YT T
30 Lpm |25 Lom

2.91 to 3.0% Lpm

Zero Calibration Dretails:

| Parameter  Zero Calibration T T T e
' Standard Gas Measured Value % of Deviation ‘
i, JEoncentration e e e e
|[REPM. _|Sbngmd o JUEDWED |00% |

Avcented Tolerance:+ 2 %%
Resabt: The Calilbration of ghove instrument is pecformed and it meeis the acceptance critcrid.

CTEre e = = e

:{_':ulilz.raz.gd-l_-..:.- . ot ::. . S I-Icu:u.;dh} I |

i o L L
Pl ™ e
1 L' L b
A b
| gﬁ' | 2 > Tk
| A.Suresh i ,}\ 2 Nt K.Lakshman Rao
il A G S = o R
| Engineer- Service oo o DRITES Sr.Engincer - Service
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SWAN ENVIRONMENTAL PVT. LTD,,

(1S0 9001 : 2015 CERTIFIED)
Plgt, Mo, 522 & 935, Swaml Ayyappa Co-0p Society, Madhapur, Hyderabad - 500 081, Telangana, India,
Phone: +01-40-40216184/85, Fax: +01-40-40216183
Email : infoifiawanenviron.com  Wabase | awow swanenyiton.com

—a462

CALIBRATION CERTIFICATE

Certificate No:SEPL/AAQMS/GPL2022/0102 Date of Issuc :08-02-2022
Customer  :Mis. Gangavaram Port Limited, Visakhapatnam Dist.
Lacation Project Office

Lnstrument Details:

Instrument  : RSPM Analyeer Date of Calibration: 07-02-2022
Model +854301-M] Due Date s (6-08-2022
Make :Dust Track Environmental Monitor {TSh)

Serial No. 5040381851002

Flow Calibration Details:

Parameter _I':I_uw Calib ration

Standard Flow __ | Measured Flow 1 _,-gm:rya_[;r.l.é'ﬂ'ﬁngc__:__

Flow 3.4 Lpm ' 2,95 Lpm : 2.91 10 3.09 Lpm

Lero Calibration Detaily:

RRAm e Zero Calibration S
Standard Geas | Measured Value (% of Deviation, |

—— Concentration _ |
RSPM 0.0 mg/m3 0.0 mg/m3 0.09% {

Accepted Tolerance:+ 2 %

Result: The Calibranon of above instrument is performed and it meets the acceplance criterta.

|L'_“‘al'i|::|'él'|_-'-:|"h'y:' - . = E:nr-;f;?_ o " Reviewed by

. T S for” 2 V) QE/’
I T -
A E P
A Suresh Lo B ekl K.LakShman Bao

| Engineer - Service ___ Sr.Engineer - Service

— A Y LR —— bt




SWAN ENVIRONMENTAL PVT. LTD.,

(IS0 9001 : 2015 CERTIFIED)
Piot, No. 822 & 935, Swami Ayyappa Co-Op Sociely, Madhapw, Hyderabad - 500 081, Tetangana, India.

P +0140-40716184/85, Fax +01-40.40216183,
Email : infaffswanemdron.com’  Webaite | wanw swanananon com

CALIBRATION CERTIFICATE I

Certificate No: SEPL/AAOMS/GPL2022/010] Date of [ssue: 08-02-2022

Customer :M/s. Gangavaram Port Limited, Visakhapatnam Dist.
Location :Administrative Office Building(AOB)

Instrument Details:

Instrument @ RSPM Analyzer Date of Calibration: (07-02-2022
Maodel dHA4300-M1 Due Date : 06-08-2022
Make :Dust Track Environmental Monitor (TSI

Serial No. fB540381831001

Flow Calibration Deigils:

Pamameter | Fov Catibration - 5
Standard Flow | Measured Flow | Allowable Range
‘Wlow  [30Lpm !_j!-.ﬁL_pm_- 29139 Lpm 4
[
S| : ! = : = I

Lery Calibration Details:

| Parameter £Lero Calibration
Standard Gas Measured Value % of Deviation
| Concentration | == ]
RSPM 0.0 mp/m3 | L0 meg/m3 0.0 % I
b s IEE AT T P N e TraTe]
Accepted Tolerance:+ 2 %

Result: The Calibration of above instrument is performed and it meets the acceptance criteria,

| Calibrated by Revicwed by:

| % i - ‘
| A.Suresh %g;ih 5} P K.Lakshman Rao

| Engineer - Service . N Thg o Sr.Engineer - Service |
.. : : = . : : 2R el
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Annexure - Xl|

GREATER VISAKHAPATHNAM MUNICIPAL CORPORATION

VISAKHAPATNAM
From To
Zonal Commissioner, The Chairman,
Zone-\|, GVMC, *  Gangavaram Port Limited,
Gajuwaka, Gajuwaka,
Visakhapatnam. Visakhapatnam.

Sir,

Sub: GVYMC - Zone-\l — PH Section — Dumping Wet & Dry Waste at
Transfer Station, Gajuwaka from Gangavaram Port Limited — Rs.
12,000/- Monthly service charges - Orders — Regarding.

Ref: Letter from Gangavaram Port Limited vide Rc. No.
787/F1/PH/Zone-VI, Dt: 09-08-2021. '

LE S
In the above reference cited, Gangavaram Port Limited reguested
GVMC, Zone-V| to Permission Dumping Wet & Dry Waste at Transfer Station,

Gajuwaka to our own vehicle as per your notified service charges.

Hence the above request consider and Permission Dumping Wet & Dry

Waste at Transfer Station, Gajuwaka to our own vehicle on the payment mode

Zonal Commissioner

Zone-Vl, GVMC

Eﬂﬁ&::

per month Rs. 12,000/- effected with the month of Aug-2021.
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From, . To,
Zomal Commissoiner Chairman Managing Director
Zone-VIL,GVMC Gangavaram Port Limited

; - Visakhapatnam

Re. No., §9//2022/F1/PH/GwkiZone-V1 t (19-03-
Sit,

Sub: GVMC - ZONE-V1 - FH section-Dumping wet & Dry a the transfer station,
Gajuwaka, from Gangavaram Port - Procedure of Wet & Dry handling by GVMC -
Reg. '

Ref: Letter from Gangavaram port Limited, Dated 08 January 2022,
M

In the above reference cited, Gangavaram port Limited requested GYMC, Zone-V1 to
know the procedure of handling being followed by GVMC.dry & wet wasic that the GVMC
followed. '

In this regard, it is informed that GVMC segregated the materials in to dry and wet, The
dry waste like plastic, glass, iron, aluminum, cardboard, wooden are separate with the help of dry
resource collection center in MSF-VL, Gajuwaka and recycled. Some dry & wet material are being
transported to Kapuluppada for processing. Some wet material which is pungent odour will be
treated with windrow fermentation process with a specific cultuse,, Which concerts wel waste into
useful organic mixture by emitting low CO2 level. Adding microbial inoculants will eradicate bad
odour, declines fly and pathogens speeds fermentation and reduce air pollution. This whole process
is under SOLID WASTE MANAGEMENT RULES 2020 (AMENDMENT) for environment
sustainability.

This is for kind information

pr L N T
7.onal Commissioner
. Zone-Vl, GYMC

5l ay..
RE
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sremna rmacesn | Paryavaran Bhavan, A-III, Industrial Estate, Sanathnagar, Hyderabad-300 018.

W Phones: 23887500, Fax No: 23815631,
Website 'www.appeb.ap.nicin Annexure - XIlII |
BY REGISTERED POST WITH ACKNOWLEDGEMENT DUE
Consent Amendment Order No : APPCB/VSP/VSPE/T13/CFO/MHO/2016 - Date: 09.09.2015

Sub:- IIM:‘FCH - UHIV - CFO - M/sGangavaram Port Ltd, Gangavaram Village, |
Pedagantyada (Mandal),Visakhapatnam District - Amendment to CFO & HWA |
Order - Issued - Reg.
Ref:- |1, Combined Consent Order No: APPCB/VSP/VSP/113/CFO/HO/2015 Dated:
13.01.2016, valid upto 31.12.2020,
2. I[ndustry’s representation dated 15.07.2016,
3. U0, Note No.76/ APPCB/HO/TF/ UH-II/ 2016 dt.18.08.2018.
4. CFO Committee meeting held on 27.08.2016,
DE@EE@@TEE
The Board in the referénce 1% cited, has issued combined CFO & HWA order to

M/s.Gangavaram Port Ltd, Gangavaram Village, Pedagantvada (Mandal), Visakhapatnam
District with certain conditions with validity up to 31.12.2020, The Condition No. & of Schedule
- B of "Air Pollution” of CFD order 1% cited is as follows:

“The Gangavaram Port Limited (GPL) shall not stock the materials more than 10 mis
height where MDSS system available and shall restrict to & mts for other stocking heights where

tanker water spraying system is maintained in the stock yards.”

The industry vide reference 2nd cited, requested the Board to enhance the stack height up

to 12 mits so as to utilize the cargo handling equipment to its designed performance levels.

The issue was placed in the CFO Committee meeting held on 27.08 2016, The Board after
careful examination hereby amends the condition No. & of Schedule - B of “ Air Pollution” of
CPQO Order dated 13.01.2016 and the condition No. 6 of Schedule - B of " Air Pollution"shall be
read as follows:

Amendment:

“The Gangavaram Port Limited (GPL) shall not stock the materials more than 12 mis
height where the MDSS system is available and shall maintain stack height of 10 meters at

manual stack yards”.

" All other conditions of Schedules - A, B & € of combined CFO & HWA order dated
13.01.2016 shall remain the same.
S5dr-
MEMEBER SECRETARY
To
M/s.Gangavaram Port Ltd.,

Gangavaram Village, Pedagantyada (Mandal),
Visakhapatnam District - 530 044.

Copy to:
1. The JCEE, Zonal Office : Visakhapatnam for information and necessary action.
2. The Environmental Engineer, Regional Office : Visakhapatnam for information and
necessary action.
H# T.C.F.B.O. /{
i

\ Ao\ |1
Joint Chief Euvimnmm Il‘én'gin cer
Unit Head-TV.
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Issuing Office GSTIA ¢
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Palicy Mo
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EALC:
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Validity unkn

Diigitally sognad

Diaka: ED.EEF.IJH R o]
Beasor Vald Poliicy
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Haaraty & |||:_

CONTRACT OF INSURANCE

INSURED NAME: GANGAVARAM PORT LIMITED

()

T Hemaett fahe
INSURER: IFFCC TOHID Ganersl Insurmnce Sompany Limited

- Public

= -1 21 fod

AHMEDABAD

IFFCO TORIC GEM INSLU. £0, LTD. Ground Flsar, IFFCO Shavan Bh Marub Arcade, Shivran|enl Cross R
Satellite AHMEDABRAD | GUIARAT - 380015

24ARACTTSTIHAZ]

IFFCD TORIC GEN INSU. CO. LTD.4th « Bh Floor, IFFCO TowersPiet Mo 3, Sectar 20, GURGADN
{HARYARA) - 122001

41063755

4T083TES

2BM05/2021

LEE

ACE INSURANCE BROKERS PYT LTD

MFaps: | Arzaching & forming Par of palicy no, 41063755

Irsurmnos Company Lid, inda
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POLCY SCHEDULE CUM TAX INYOICE

468

IFRR-TON

- — —

— -
A Pl Ko

Iresurnd GANGAYARAM PORT LIMITED
GETIN JFAABCVIITEIRK
Gangavamam Part Praject Sile,
Pedegantyada Mandad,
iz aihanan ;
Ackiress s
’ Gumt [part)
Pin Coda | B304
Plaze of Supply ANDHRA PRADESH
Business Descriplon Port
Polizy Perod TROREET - 0202
o Insurancs Detalls M4
Caver
Limit of Liakility
50,000,000 par cecureance and 150,000,000 in the aggregate
(B [l A
Teerriorial Limits MDA
Jurisdicgon 1WA
Tumovsr Dalads IMF 94, 000, D00, 000
Palicy Typa Occurence Basad
Preenitem Exchuding Tames: IMNE 561500
GESS (0% MR 0G0
GET
- BEET () jWR 00
Premium - LIGET (0% INR 0,00
« CEET (0% IR 0.00
- IZST (18%) MR 1,00 TR
ERE A&maounk IMR 581500
Toaal Frammim ! Avcice Waue . IR 12.241.00
(57 Related Declarations I'I-'-'hmr GET ls Payahle on Reverse Charge Basis- Mo

Cebar Terms and Condifions

II Al Orther terrns & conditions as per Policy YWordings attached.

Toll Frees |-800: 10G-3400; 5815 “plaim® io ¢ 161
SAC Coda: 4971

Rogd, Offices IFFCOSADAN, O Dig Centng, Saket, Wew Delhl -1 10017
Comparats [depnitention Mumher {CEM) UTQ90000L2000PLC 107621, [RDA Bex No. |06
Comsobidasal Staemp Duty Dapraited s per the ander ol Gosermment o Mgtional Capital Temory of el

| Far IFFCOnTokhn Benira] Inursser Dospany Limbed

Validity unkn

Csgiaky sigesd

Dahe: 2021 .EE.I?IH:!‘.ESEII
Rzagor: Wald Pol
Lopasan: FFCO T

Cen Irsurance: Campary Lid, India

Abtaching & Tormieg Par of palicy no. 4 1063755
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Annexure - XV

- GANGAVARAM PORT LIMITED

GPL/ENV/APPCB/2022-23/004 Date: 05/0472022.

To

The Envirenmental Engineer,

A_P. Pollution Control Board

Regional Office

APPCB Buildings, 3? Floor

ftain Road, Madhavadhara VUDA Layout
Visakhapatnam- 530 009,

Dear Sir

sub:- Moenthly CFO Compliance, Water Consumption detains (Form-1)
and Environmental Monitoring Reports - Submitted - Reg.

Reff:- 1. CFO & HWA Order No. APPCBASPASPAA/CEFOMO 205,
dated 13.01.2016, valid up to 31,12.2020.

2. CFO & HWA Order No. APPCBASPASPATI/CFOMOZ020,
dated 10.09.2020, valid up to 31,12.2025.

eae

with reference to the above, we are here with submitting the manthly CFQ
compliance reports and CAAQM, terrestrial and marine monitoring results
along with Water Consumption details in Form - 1 for the month of March -
2022

Yours Sincerely,

Authorized Signatory

Encl: At above.

Project Office | Pedegantyiia Mandal, Gangavaram (Post), Visakhapatnam - 5350 044, Andnea Pradesh, INDIA.
Ted © +57 391 270 V177, Z2TY, 276 1377 2UBUYYS, Fay © +91 891 270 3377

Corporite Office (27, 3% and 4" Floors, "Honsa Plaze®, Piol Mo 798, Rosg No 36, Jubiles Hills, Hydarabad - 500 033,
Tol ; 402357 DAY, Fox Mo, | 040 2351 geon,

E-mail | port@gangavaram.oom, Wb | www gangeveram.ssm
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e GANGAVARAM PORT LIMITED

GPL/ENV/APPCE/2021-22/046 Date: 05/03/2022.
Ta

The Environmental Engineer,

A.P. Pollution Control Board

Regional Office

APPCB Buildings. 3™ Floor

Main Road, Madhavadhara VUDA Layout
Visakhapatnam- 530 009,

Dear Sir,

Sub-  Monthly CFO Compliance, Water Consumption detains (Form-1)
and Environmental Monitoring Reports - Submitted - Req.

Reff:- 1. CFD & HWA Order Noo APPCEASPAYSEMISCROMMOS 2015,
dated 12.01.2016, valid up to 31.12. 2020,

2. CFO & HWA Order No. APPCBNSPASPNTE/CRO/MHOR020,
dated 10.09.2020, valid up to 31.12.2025.

age

With reference to the above, we are here with submitting the monthly CFO
compliance reports and CAAGM, terrestrial and marine monitoring results
along with Water Consumption details in Form - 7 for the month of February -
2022,

Yours Sincerely,

Encl: As above.

Profoct Office : Pedaganiyada Mandal, Gangavaram [Poat), vaashapanam - 550 044 Anchea Pradesh, 1IN0
Tok, - 487 200 270 11T, F2TT, 276 (37T, 200080, Fax : «B4 BBY 270 2377,

Corporafe Offies @7, 3% and 47 Flnars, "Hansa Plaza”, Plof No, TBE, Road Mo 36, Jubiles Hills, Hydarabad - 500 033,
Ted (0402357 BREG. Tax Mo, 040 2351 G800
E=mail ; perti@gimgeyarsmoom, Wab @ wwa.gangavarsn.com
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MRS Contr Pl oty GANGAVARAM PORT LIMITED
GPL/ENV/APPCRB/2021-22/044 Date: 05/02/2022.
To

The Environmental Engineer,

A.P. Pollution Control Board

Regional Office

APPCB Buildings, 3™ Floor

Main Road, Madhavadhara VUDA Layout
&t Visakhapatnam- 530 00S.

F

Dear Sir,

Sub:-  Monthly CFO Compliance, Water Consumption detains {Form-1)
and Environmental Monitoring Reports — Submitted - Reg.

Reff-- 1. CFO & HWA Order No. APPCB/WVSPASP/IA/CFOMHORZ2015,
dated 13.01.2016, valid up to 31.12.2020.

2. CFO B HWA Order Mo. APPCBNSPNVSPAS/CROMO 2020,
dated 10.09.2020. valid up to 31.12.2025.

(SICE

With reference to the above, we are here with submitting the monthly CFO
compliance reparts and CAAQM, terrestrial and marine monitoring results
along with Water Consumption details in Form - 1 for the month of January -
2022,

Yours Sincerely,

DRy W

Authorized Signatory

Encl: As above.

Profest Qiflca + Padegantyece Mands, Gangavaram {Post), Visakhapaham - B30 044, Andhra Pradess, INDA,
Tel, - +81 881 270 1177, 2277, 276 1377, 2888498, Faux . +97 &89 270 3377,

Covparate Office 127, 3" and 4" Fldors, "Hansa Plaza™, Plol Mo, 798, Road No 36, Jubles His, Hyderabad - 500 033
Tal - 040 2357 2889, Fax Mo, : 040 2351 9920

E rrall - i@ lmmminmianeans revn Wifa's - mssour mamns s e seas
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GPL/ENV/APPCB/2021-22/040 Date: 05/01/2022.

To

The Environmental Engineer,

A.P. Pollution Control Board

Regional Office

APPCB Buildings, 3™ Floor

Main Road, Madhavadhara VUDA Layout
Visakhapatnam- 530 009,

Dear Sir,

Sub:-  Menthly CFO Compliance, Water Consumption detains (Form-1)
and Environmental Monitoring Reports = Submitted - Reg.

Reff:- 1. CFO & HWA Order No. APPCBNSPASPA1I/CFOMO/2015,
dated 13.01.2016, valid up to 31.12.2020.

2. CFO & HWA Order No, APPCBASPASPAI3/CFO/HO/ 2020,
dated 10.09.2020, valid up to 31.12.2025.

(Bl

With reference to the above, we are here with submitting the monthly CFO
compliance reports and CAAQM, terrestrial and marine monitoring results
along with Water Consumption details in Form - 1 for the month of December -
2021,

Yours Sincerely,

L +3

Authorized Signatory

Encl: As above.

CIN - US30aZTE2001PLCOSTEE

Foolpct Office Padmgantyada Mandal, Sangavaram (Pal), Visakhapatnam - B30 044, Andhrs Possash, INDOLA,
Tal. #3189 2T0 1177, 2277, 276 13TF, 2803980, Fax . +97 391 270 3377
Rogd. Office + cHanss Piare”, Pigd Moo TOE, Fosd Mo, 36, Jubiles Hills, Hyderabad - 500 033,

Tal Q4023491 9909, Fax Mo 040 2381 996k,
E-mail | gortibcanoayaram, cam, Wab @ www. Gangavaram. cam
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GPLENV/APPCEB/2021-22/038 Date: 05M12/2021.
Ta

The Environmental Engineer,

A.P. Pollution Control Board

Regional Office

APPCB Buiidings, 3™ Floor

Main Road, Madhavadhara VUDA Layout
Visakhapatnam- 530 009,

Lear Sir,

Sub-  Monthly CFO Compliance, Water Cansumption detains (Form-1)
and Environmental Monitering Reports — Submitted - Req.

Reffi- 1. CFO & HWA Order MNo. APPCB/VSPASPAI3/CFOMOD/2015,
dated 13.01.2016, valid up to 31.12.2020.

2. CFO & HWA Order No, APPCBASPASP/NMZ/CFO/HO/2020,
dated 10.09.2020, valid up to 31.12.2025.

eEaa

With reference to the above, we are here with submitting the monthly CFO
compliance reports and CAAQM, terrestrial and marine monitoring results

along with Water Consumption details in Form - 1 for the month of November -
2021.

Yours Sincerely,

Y]

Authorized Signatory

Encl; As above.

CiN  UE3032 TE2004 PLCO3TEG1

Project OfFice | Fodaganiyada Mandal, CamgauanEm [Postl, Visakhapatnam - S00 Dudd, Aredhra Pradesh INDHA
Tmi ¢ #@1 B89 270 VETT, 2277, 276 1377, 2650999, Fax v 821 2T0 ATV
Reogad. OHffes ; "Hansa Plazo’, PlolNg, 798, Road Mo, 38, Jubiles Hills, Hyderabad - 530 0353

Tl 00 2351 5990, Fax Mo o 040 £351 9890
E-mail ' paciEgangavoram com, Wak o s QAngaraien, Soen
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GPL/ENV/APPCB/2021-22/028 Date: 02/11/2021.

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office
APPCE Buildings, 3™ Floor
Main Road. Madhavadhara VUDA Layout
_ Visakhapatnam- 330 D09,
il

Dear Sir,

Sub:-  Monthly CFO Compliance, Water Consumption detains {Form-1)
and Environmental Monitoring Reports - Submitted - Reg.

Reff:- 1. CFO & HWA Order No. APPCB/NSPASPA13/CFOMD/2015,
dated 13.01.2016, valid up to 31,12.2020,

2. CFQ & HWA Order No. APPCBASPAVSP/3/CFO/HO/Z020,
dated 10.039.2020, valid up to 31,12,.2025.

e

With reference to the above, we are here with submitting- the monthly CFO
compliance reports and CAAQM, terrestrial and marine monitoring results

g glong with Water Consumption details in Form - 1 for the month of October -
2021

‘r‘ugra Sincerely,
For Gangavaram

5 .}
(DrD i)

Viee President i
Authnrizgd fEH'é?EF}"‘“

Encl: As above.

CIN : UE3032TG2001PLEISTEST
Frogoct CHfice : Podaganiyada Mandal, Gangavararn [Pest), Visakhapatnam - 530 044, Andhis Pradass, INDI1A
TEl  #97 B31 2T0 1ATT, 2277, 276 1377, ZEBOSOA, Fax : +81 891 270 3377

s ‘Hanss Plara®, Pial Ma 798 Road Mo, 36, Jubikes Hils, Hydasabao - BO0 0L
Tal - 040 2351 %599, Fax Mo : 0400 2357 9950,

e T e ol e i S ELAR ¢ ensEE TERRLOErErT A
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g Calibralioss®™

A Level of Quality Measurement

¥#6/12, Znd Floor, Parameshwaran Nagar, 3rd Street, Adambakkam,
Chennai - 600 088. [ 98401 28807, 044-4318 3448, 99411 44176
& Standardcallab@gmail.com & sales@standardealibration.in ® www.standardealibration.in

CALIBRATION CERTIFICATE

SRF No ! Report No ; Cal on : 24-Jul-2021 Page No
177N SCNTT-02121 N Dugon :  23-Jul-2022 10f1
B —_ Daigolissie | 27 Juidno]
| Customer Details
Custpmor Majme Gangavram Port Limited.,
[ Addrass

Gangavaram{P O}, Pedagantyada (Mandal)
Vighskapatnam - 530 044

lInstrumant Details - DUC

Irstrumeant Name WATER METER Range 0Kl I 15 Ki

Make ' KRANTHI |0 e GPLAMID0A b
Model Mo Locaton

|Recenved On = ]F"!_ﬂl:ﬂl'-'E-ﬂ " Good Cengitign

Température AN"C ¢ §4C | ot

Humidity  30°% to T0% 3 r Iﬁm_-_L_E.:aqmn On-Siles

[

Standards | Mastors Used for Calibration and Traceability Details =

Cal  Procadurs

Instrument Name Make Senal No. RoportMo: |  Dusom |
Wewighty Sensariran 1 FSC20-21/9657 28-Dec- 2003
i _ Digital tamar Sesloe 212 | TSCi2021M515 | 10-Feb.20ad
VWeighing Balance Scalotac 2018020511577 SCAS50-11721 15-Mar-2077 |
MEASUREMENT RESULT - ==
| DUCREADING | STANDARD READING | DEWIATION |
| K1 K K|
10 1.01 0.1
3.0 301 001
6.0 504 0.04
1.0 10,08 008
150 1513 013

¢ The moasurament Uncartainty reporied is at apprax B5% canfidence level wih
o Linde ol reeasurEment iosulls & measurement
unless-gthongse indicated

Al Standards | Masters used for Calibeation are tracaabia o Mai
Thas Calibration Cemficain Issued raters only 1o the abaweE ilom caldratod

'he Maaswemant Reauls arg vabd al Eho time of and urder ihe stsied canditions o IMNBELFEmeEm

This Caltration Repart should be reproduced fully and in no case (ks should he pariafly feproducad without
an. approend absiract s obained in writing from the Deectar Bimrchard: salibration ©hannm

owerage lacior k=2
uncertamly are same as thal of rango sehecisd

wonal Standards

L

v \With respect to the above speciied requirements the Mﬂhm fha limils
P Y '
g Fea™)
I':'.I'-;:'i'\__% .': ]
Wame & Designalion W ) .
| B Suntharamoarthi - Calibration Engineer R 5.5yed Mushtag - Quality Manager |

Standard Calibration gives quality to improve your performance
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Standard Calibration "

A Level of Quality Measurement
#6/12, 2nd Floor, Parameshwaran Nagar, 3rd Street, Adambakkam,

~ :
Chennai - 600 088. [ 98401 28807, 044-4318 3448, 99411 44176

& Standardcallab@gmail.com & sales@standardealibration.in @ www.standardcalibration.in

CALIBRATION CERTIFICATE

SRF No ' Report No : Calon :  24-Jul-2021 Page No
177 N SCH77-03/21 N Dueon : 23 Jul-2022 10f1
~ Dateof Issue 27 Jul-2031 E
| Customor Dotails =i
Cusiomer Mame Gangavram Part Limited.,
Agddress Gangavaram(P 0}, Pedagantyada (Mandal)
Vighskapatnam - 530 044
Instrument Details - GUC -
Instrument Mame WATER METER [Range 0K e 15 K
it KRANTHI li0 No. GPLIT MDA 0
[Modet ho location
Receved On Receved in Gopd Condiban
Temperature  30°C = 560 | Humicily  30% to 707 |  €al. Locstan On- S
Cal Procedure |
Standards | Masters Used for Calibration and Traceability Details
[ Instrument f_laml: Make Borial Mo, Repon Ma ¢ Drue O
= Waights Sansortron i ISC/20-21/9557 | 7B.Doc-2072
Digital times Sesics 312 T8C20-21/11518 | 10-Fenrazs
= Wesghing Balanca Scalatec 2020517 SCME0-T1727 16-Mar-2027
MEASUREMENT RESULT - T
DUC REATHNG STANDARD READING CEVIATION
= Kl i Ki
1.0 0,99 L
.0 3o LN
a0 &, 04 .04
100 1008 iR
. 15.0 15.08 .08
Spagial Ramarks
s The measurement Uncemainty reponad s at appeox 95% cordidonce lawel sih :n-'.-'rrage facior k=2
¢ Uinils of measuremon| resulls & messwemant uncertanly are same as thal of range selected
unless pdhervise mdicated
* Al Standards | Masiers used for Calibeation are Iracaabia 2 Mational Slandards
* This Calibration Cerlificate |ssued reters only to the abive tem calerated
* [he Moasirement Reauils are vakd at the fime of and under the sl#ted conditinns. af measwereman
* This Caltration Repart hould be reproduced Fully and in no case thas shauld be oialiy reprodnced withaul
an appravod abstract (S Cilained in wriling from the Dirocter Standnrd caliboatises S
|t VI tespett (o The dbove specified requirements. the F.-Emjr'ﬁ@%wuhm tha lirmils.
."'::r':ﬁ}l- o P
@j i ""-L-:" |";‘:.I r';
1= &ﬁ., =) v
MName & Desgnaton S iy MamkE Designatio

| B.Suntharamoorthi . Calibration Engincer

=.5)ed Mushitag - Quality Managor |

Standard Calibration gives quality to improve your performance



Standard Calibration *””

A Level of Quality Measurement

¥ #6/12, 2nd Floor, Parameshwaran Nagar, 3rd Street, Adambakkam,
Chennai - 600 088, [ 98401 28807, 044-4318 3448, 99411 44176
& Standardcallab@gmail.com # sales@standardecalibration.in & www.standardcalibration.in

CALIBRATION CERTIFICATE

SRF No ; Report No : Calon: 24-Jul-2021 | Page No
| 17TN SCHT7-01121 N Dueon .  23-Jul-2022 10f1
(1 i Ligle of issue &7 ul-201
| Customer Detalls
~ Customer Name Gangavram Port Limited.,
Address Gzargavanam (P O) Fedaganrtyads [Mandal)

Vishekagainam « 530 (44

Instrument Dotails - ouc

Instrement Mamea WATER METER Rangea DKo 5 K il
Maks KRANTHI . D Mo GiPLF MO0
@gtl mo {Locaton -
Feceived On {Recaies in Goed Condificn ]
Temperahse  30D9C 269G | Humidity  30% 1o 70% | Cal-Logation  On-Sie
_I.'_.1| F'r-::ncﬂjurn - ol T =i
| Standards | Mastors Used for Calibration and Traceability Dotaila . =%
Inetrument Name Make Sorial Na. Roport Ne Duwe O
Weights Sensorron 17 _ TEUR0-21/9657 28-Oec 2622
= Digital hmer Sesios 212 TSCRO-Z111515 | 10Feb2nzz
. . Neighing Balance Scalelac 2019020511877 BCABD-11/21 15-Mar-2022
MEASUREMENT RESULT |
DUC READING STANDARD READING DEVIATION |
u KI Ki B
10 1.09 0.01
240 2.3 0.03
3.0 303 0.03
40 404 LEH ]
i 509 0os

Speclal Remarks

#  The measuremen Uncertamiy reporod is &t appro 055 confidente loval with covarage factor k=2
o - Linits of measuremant resuis & measuremant uncedainty &ne same as thad of range selecled-
unless othenyiss indicalssg

¢+ All Standards | Masters ssed for Calibration are Iraceable 1o Nabonal Siandems
¢ Thiz Cabbrahion Certilicate issued relors oy 1o the above ilem calibrates
+ The Messurament Resulls ars valid a1 the ima of and undes Ihe siated conditons ol measarement
#  Thas Calibration Repor shouid e reproduced lully and in ng case this should e partialy reproguced wibow
nn apnraudd ahedroot e obtained b aeding froem ghe D sandard calibration Chenng
*_Wilh respect 1o the abowve specified roquiremenis, e TpEtueds fAfgvithin shi emite Fi
i S\ ): ok
= i
Il_l'!llll. %. I;-.?ﬂ‘l -~
Mame & Designation b n* _J [ Ma Cisgrgnatign
| 8. Suntharamooriihi - Caltbration Engineer SE 2 . Byed Muskiag - I'.','q:;ﬁl}' Hﬂﬂdﬂr

Standard Calibration gives guality to improve your performance
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8150.45001 2071 Cethr Gompary GANGAVARAM PORT LIMITED

Amendment No. 1 to the Biomedical Waste Management Agreement
(Ref.No: WO/MAT/1221/293 Dated 25-Dec-2021)

This Amendment No-1 to the Biomedical Waste Management Agreement (Ref.No:
WO/MAT/1221/293 Dated 25-Dec-2021) is entered into on this the day 31* Mar-2022 by and
between:

M/s. GANGAVARAM PORT LIMITED, having its office at Pedagantyada Mandal, Gangavaram
Post, Visakhapatnam, Andhra Pradesh, India-530044, hereinafter referred to as the “"GPL" which
expression shall unless excluded by or repugnant to the subject or context be deemed to
include its successors and permitted assigns, etc., of the ONE PART.

And

M/s. VASISHTA ENVIRON CARE, having its office at Plot No.27A25, De-notified Area APSEZ,
Lalamkoduru Village, Rambilli Mandal, Visakhapatnam, Andhra Pradesh, India- 531011,
hereinafter referred to as the "Service Provider” which expression shall unless excluded by or
repugnant to the subject or context be deemed to include its successors and permitted assigns,
etc., of the OTHER PART.

WHEREAS,

A. SERVICE PROVIDER has executed the Biomedical Waste Management Agreement
(Ref.No: WO/MAT/1221/293 Dated 25-Dec-2021) for safe Collection, Transportation &
disposal of properly segregated and packed BMW and/or Bio-Hazardous waste generated
at GPL Medical facility center as per APPCB, CPCB norms.

B. Pursuant to this Amendment No-1 of the said Biomedical Waste Management Agreement
(Ref.No: WO/MAT/1221/293 Dated 25-Dec-2021), the parties hereto desire to the amend
the said Agreement which shall be effective from 01-Apr-2022, subject to the
modifications delineated hereunder.

IN CONSIDERATION OF MUTUAL PROMISES, COVENANTS AND CONDITIONS HEREINAFTER
SET FORTH, THE PARTIES WITH THE INTENT TO BE LEGALLY BOUND HEREBY AGREES AS
FOLLOW:

1. Validity of the agreement is extended for 12-months from 01-Apr-2022 to 31-Mar-2023.
2. Commercial value for the Extended period of 12-months will be as following:

S.No Particulars UoM | Qty Unit Rate Total Amount
1 Safe Collection, Transportation & Mon 12 13,000 1,56,000
disposal of properly segregated and
packed BMW and/or Bio-Hazardous
waste as per APPCB, CPCB norms
GST will be extra @ 18% (or) as applicable at the time of invoicing

CiIN . FBA0IZT G200 FLCO3TES)
\_?\.N ajact Diffcn I Lhsj iy s P sl g asgirmm {1 1 1l B HAETRIL . 1 Aaeihre Praddeii, IMEE
LAY il =L i FEF . ] i 1 1 N B
Regd. Office Hamms Plaza, Fiob N oad Moo 30, Jubsise Hills, Hydarombosd
i il 3 18] = I ICicE

Page 1 of 2 Amendment No-1 to BMW Agreement: WO/MAT/1222/293
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All other terms and conditions of the agreement, except for the above clause, shall remain
unchanged and enforceable.

3. In the event of any conflict the terms of this Amendment No-1 with the the Biomedical
Waste Management Agreement (Ref.No: WO/MAT/1221/293 Dated 25-Dec-2021), the
terms and conditions of this Amendment No-1 shall prevail over the terms and conditions
of the Agreement.

4. This Amendment No-1 shall be read as an integral part of the said Biomedical Waste
Management Agreement (Ref.No: WO/MAT/1221/293 Dated 25-Dec-2021).

EXECUTION
IN WITNESS WHEREOF, THE PARTIES HAVE EXECUTED AND DELIVERED THIS
AMENDMENT NO-1 OF THE BIOMEDICAL WASTE MANAGEMENT AGREEMENT (REF.NO:

WO/MAT/1221/293 DATED 25-DEC-2021) AS OF THE DATE FIRST ABOVE WRITTEN.
SIGNED, SEALED AND DELIVERED.

For and on behalf of the GPL by: For and on behalf of the Service Provider by:

Signature: Signature:
Name: Sanjiv Kage Name:
Designation: DGM-TC Designation:

ClN @ 8303z T G200 PLCO3T &6
Prajecr Diffcs Pusiaganiymda Mandal g asairmn AT i (B Egha BTy - 4 Aawifhra Pradesd, IMDH

Rogd. Office Han=s Plara®, Fiol Moo 7 Hioad M 8, Jubgiss Hills, Fedarabod - f

Page 2 of 2 Amendment No-1 to BMW Agreement: WO/MAT/1222/293
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ANDHRA PRADESH POLLUTION CONTROL BOARD

e D.No. 33-25-14/D/2, Chalamavari Street, Near Sunrise Tospital, 4 8 2
Kasturibai Peta, Pushpa Hotel Road, Vijayawada - 520010 ‘
Nanah Website : pcb.ap.gov.in Phone: 0866-2463200
N7 .
" = ANNEXURE -8

Lr.No. 38/APPCBIEC/Compliance Reports/2019- S4%- Dt:09.07.2019

OFFICE CIRCULAR

It has been observed that the six monthly (half-yearly) compliance reports are
not being submitted by many Project Proponents to the concerned regulatory
authority i.e., State level Environment Impact Assessment Authority (SEIAA),
Andhra Pradesh / Regiomal Office, MoEF&CC, Gol, Chennai on regular basis
on 1%June and 1% December of each calendar year as per prior Environmental
Clearance (EC) Condition. It is to mention here that submission_of compliance
report is mandatory as .per Section 10 of EIA Notification, dated
14" September, 2006 and Paragraph 8(vi) of .CRZ Notification, dated
18" January, 2019 for Post Environmental Clearance Monitoring. Further, non-
submission of compliance report is also a violation of General condition .of
prior EC, may lead to violation of Section-20 of the Environment {Protection)

Act, 1986 and may attract approprrate action mcludrng revocatron of EC by'

SEIAA, AP / MoEF&CC.

In context of above, all P[_Qrect Proponents are hereby mformed and drrected

to- submrt the complrance report to the concerned regulatory authorrty i:e.
SEIAA, Andhra Pradesh /Reglonal Office, MoEF&CC Gol, Chennar on regular. '
basis. As per the MoEF&CC Gol Notrfcatron S.0. No 5845(E) dated
26.11 2018 soft copy of compllance report ‘will now be uploaded by Project @
Proponent (PP) on Mrnrstrys webS|te mstead of submlttrng hard and soft

i '"“tony . :

Further informed that'the Goyt of Andhra Pradesh yide G.0. Ms:Nov 120, dated'

01.11.2018 have notrf ed the A.P. -Pollution Control Board (APPCB)

' Vuayawada as the Monrtorrng Agency to monrtor compllance with the terms:
"and condrtrons of Envrronmental and CRZ Clearance (s) granted by the SEIAA

* ,'.andDElAA Ap, e
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ANNEXURE -9 484

ANDHRA PRADESH POLLUTION CONTROL BOARD

— ol
S ZONAL LABORATORY, VISAKHAPATNAM
7 D.No. 39-33-20/4/1 Behind RTA Office,

. Visakhapatnam-530 018.
PR TR Ph: 0891-2719480/380/481 Fax: 2719480

g%};%\l’{qtm‘;{ONMENTAL SCIENTIST e-mail:zovsplab-ses2@ appcb.gov.in

Lr. No. 13559/APPCB/ZL-VSP/Mobile CAAQM/2023-| 784 dated / 7/02/2023

Sub:  APPCB - ZL - VSP - Mobile CAAQM Monitoring Report - Communicated — Reg.
Ref.  Mis Adani Gangavaram Port Pvt, Ltd., Pedagantyada, Visakhapatnam, dated 15.02.2023

Lil

Please find enclosed herewith the monitoring report of Mobile Continuous Ambient Air Quality

Monitoring Station for the period from 14.11.2022 to 17.11.2022.
SENIOR ENVIRQ , AZ NTIST

Encl: Mobile CAAQM Monitoring Report

To

M/s Adani Gangavaram Port Pvt. Ltd.,
Pedagantyada,
Visakhapatnam.
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A.P. POLLUTION CONTROL BOARD, ZONAL LABORATORY, VISAKHAPATNAM
MOBILE CONTINUOUS AMBIENT AIR QUALITY MONITORING STATION
VOCs and MERCAPTANS VALUES (24 Hrs average)

MIs Adani Gangavaram Port Pvt Ltd., Visakhapatnam.

Locan i Nr GPL Site Office _
2 e i g S e R A s R Ee 21 : by 22
) " 3 ;l -w:' ; iy -w "Il_li'.ii'lll‘"ij‘ &UIL\:H—'U["‘.J- 1 -J_h_u.'_‘.‘l,v—_!..ia_ﬂ..".‘.l.h.': LI >
AN . = 4 . b2 i m'_\ e |y b
) ) e
AT RN SRR sl aiay ! S Gy e Py
e }-.A'“I TR et i Py AL P S e 3o haag R . i TR e 1| 1 £ Ml N -
14.11.2022
to 0.0 0.0 04 0.0 03 05 04 01 0.0 0.0 0.0 0.1 12 0.4 0.3 00 0.0
15.11.2022 [

{Location2: Truck Parking Area near Main gate

15412022 | 45:00
to to 0.0 0.0 04 0.0 03 0.5 04 0.1 0.0 0.0 02 04 06 03 04 0.0 0.0

16.11.2022 | 14:00
|Location 3: Near Watch Tower 4

16'1:92022 zut;oo 0.0 0.0 04 00 0.3 05 04 0.3 00 00 10 00 02 00 0.1 0.0 0.0

17.11.2022 | 18:00

Page 1of 3
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AP, POLLUTION CONTROL BOARD, ZONAL LABORATORY, VISAKHAPATNAM
MOBILE CONTINUOUS AMBIENT AIR QUALITY MONITORING STATION
VOCs and MERCAPTANS VALUES (24 Hrs average)

Mls Adanl Gangavaram Port Pvt Ltd., Visakhapatnam.
Location 1 : Near GPL Site Offce pias
H : L i ‘ ‘ - : o e '-"'__'.'; At MLl ' g S 'i er b,l. ;‘ i
= : 2 PR e e ¥ ERA S a4 A Mm\ : S S
i : { 4 = s
14.11.2022 13:00 ‘
to to 0.0 0.1 33 0.0 0.0 0.1 0.0 0.0 0.0 0.0 01 0.0 0.1
15,11.2022 12:00
Location 2: Truck Parkirg}ru nesr Main gate l
15.11.2022 ] 15:00
to to 0.0 33 91 0.9 00 0.0 02 0.0 0.1 01 0.0 0.0 0.1 0.1 02 a9 1.2
16.11.2022 14:00
Location 3 : Near Watch Tower 4
16.11.2022 20:00
to to 0.0 4.8 1.2 0.0 0.0 0.1 02 0.0 0.0 0.0 0.0 0.1 0.1 01 0.1 4.9 13
17.11.2022 18:00
Page20f3
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A.P, POLLUTION CONTROL BOARD, ZONAL LABORATORY, VISAKHAPATNAM
MOBILE CONTINUOUS AMBIENT AIR QUALITY MONITORING STATION
VOCs and MERCAPTANS VALUES (24 Hrs average)

MIs Adani Gangavaram Port Pvt Ltd., Visakhapatnam.
Location 1: Near GPL Site Office

r
BEy e | hiteEns e ditBaie - 0 R alst1l :Tate AR
o

i
i
wpala) Wiy el 5 3, e = ifals e arhyiate
A% 5

3

14.11.2022 13:00 :
to to 15 1.4 04 0.2 0.0 06 0.8 0.2 0.0 0.0 0.0 0.1

15412022 1Z:00
\Location 2:  Truck Parking Area near Main gate

1541202 15:00
to to 15 23 0.0 0.3 0.0 07 1.1 07 0.0 0.0 0.0 00 £2 05 0.0 0.1
16.11.2022 14:00

|Location 3 : Near Watch Tower 4

- 16.11.2022 20:00
to to 18 3.0 0.0 0.1 01 00 08 1.2 0.0 0.0 0.0 0.0 0.3 0.3 0.0 0.1

17.11.2022 19:00

PR A =
B o e ' A

5 2y
7 51

SENIOR ENVIRON SCIENTIST

’ : Page3 of 3
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Andhra Pradesh Pollution Control Board

" Continuous Ambient Air Quality Monitoring Station : Mobile Van

=
Location-1:- Near GPL Site Office, Adani

u
£
EFyllian fonbal Bard :
Gangavaram Port,Visakhapatnam
14-11-2022 13:00 to 15-11-2022 12:00

L

ru(

4

Wind Rose

05t 1mis
1to2mis
2103 mis

3todmis

4t05mls

S5t06 m/s

. SoTms

52.2% calm
100.0% valid data present
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Andhra Pradesh Pollution Control Board

Continuous Ambient Air Quality Monitoring Station : Mobile Van

%y
iR
PPt aied Location 2:- Truck Parking Area near Main
Gate,Adani Gangavaram Port,Visakhapatnam
15-11-2022 15:00 to 16-11-2022 14:00

Wind Rose
o 0 -ma
| 05to1mis

1te2mis

203 mis

3to4mis

4to Smfs

.| 5to6mis -

| 6to 7 mis

34 8% calm
100.0% valid data present
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= Andhra Pradesh Pollution Control Board
AN Continuous Ambient Air Quality Monitoring Station : Mobile Van

B

il

Y

AT
Acy

4

T Location 2:- Truck Parking Area near Main
Gate,Adani Gangavaram Port,Visakhapatnam

15-11-2022 15:00 to 16-11-2022 14:00

N

Wind Rose

051t T mis

1to2mis
2103 mls

304 mis

410 Smis

i StoB6mis

34.8% calm
100.0% valid data present




ANNEXURE A-10 491

Andhra Pradesh Pollution Control Board
Inspection Report
(Compliance inspection under Water Act, 1974 & Air Act, 1981 and HW Rules)

A. Name of Industry

M/s. Gangavaram Port Limited.,

Gangavaram  (V), Pedagantyada (M),

) B. Address of the Industry Visakhapatnam District

C. Email jyothi@gangavaram.com

Mobile 9701440065

D. Telephone 0891 — 2761388
2 | Date of Inspection 23.02.2023

Name and designation of the Person | Dr.D. Jyothi, Vice President (Environment)

contacted Mobile N0.9248091917
4 | Line of Activity & Category Port Activity

Status of operation (Operational/ Non-

The port is in operation.

Operational/ Closed/ any other-if non-
operational - reason and period of non-
operation)

Status of consent under the water & Air
acts & HW Authorization (Order date &
validity period)

. CFO & Authorization vide order dated

13.01.2016, valid up to 30.12.2020.

- Amendment CFO Order No. APPCB/ VSP/

VSP/ 113/H0/2016, dated 16.09.2016.
CFO & Authorization Extension vide
order dated 10.09.2020, valid up to
30.12.2025.

CFE (Exp) Order
APPCB/VSP/VSP/113/CFE/H0/2012,
dated 16.08.2022.

Amendment CFO Order No. APPCB/ VSP/
VSP/ 113/H0/2015, dated 13.01.2023.

No.

a. Name of product(s) and by-products
manufactured with quantity (per
day or month or annum)

S. Name of the Cargo Consented Qty.
No (MMTPA)
1 | Liquid bulk 0.50
2 | IronOre 3.00
3 | Coal 25.00
4 | Agri products 0.75
5 |Slag 0.75
6 | Containers 0.25
7 | Fertilizer 2.50
8 | Lime stone 2.50
9 | Steel products 0.45
10 | Industrial raw material 3.50
11 | Bulk Alumina 1.50
Total 40.95
b. Comments on whether the | The facility handled the cargo as mentioned in the CFO
products are permitted | order only and within the limits given in the CFO order
products and production is | only.
within  permitted capacity
(Duly verifying Excise returns | For the year 2022 -23 (August to January), the facility
of 6 months) has handled 14.40 MMTs of Commodities as mentioned
below.

Cargo handled during August, 2022 to January, 2023 :

SL Name ofthe | Aug, 22 | Sept,22 | Oct, 22 Nov, Dec, | Jan,23 | Total
No Product 22 22
1. Cargo 2.94 1.98 1.54 2.18 2.78 2.98 14.4
handled
(MMT)

Inspection ID : 1262-208-202302
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Inspection ID : 1262-208-202302
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Inspection ID : 1262-208-202302
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Ins

pection ID : 1262-208-202302

For the control of air pollution from these fugitive sources
the facility has adopted the following control measures :

- To control dust emissions the facility established
fully mechanized and closed operations at berth
Nos. 4, 5 and 6. In this closed conveying system at
traverse points the facility has provided mist
sprinkling system to prevent fugitive emissions.

- At rest of the berths ie., 1, 2, 3, 7 and 8 the
representative of the facility informed that they
are handling course material only like lime stone,
slag etc.

- 9th Berth is dedicated for containers only.

- At present the facility is not handling any liquids.

- The facility has provided Dust suppression
systems at Hoppers, discharge/feeding points of
belt conveyors at each transfer tower.

- The facility has provided and operating Stacker
cum re-claimers for loading and unloading the
coal. Dedicated mist sprinklers are provided to
prevent fugitive emissions.

- The representative of the facility submitted that
they are operating the following mechanized
infrastructure facilities for cargo handling purpose.

- Coal Unloaders - 2 Nos

- Stakers & Reclaimers - 4 No.

- Mobile hopper reclaiming system -1 No.
- Coal conveyors

- IMWLS or Silo - 1 No.

- Mobile harbour cranes - 7 No.
- Shunting locomotives - 10 Nos.
- Bagging machines - 4 No.

- Wagon tippler: 1

- Wagon loader: 1

- Silo system: 1

- Manual Siding for loading: 3

- Manual Siding for un loading: 2

- The facility has provided mechanical loading
facility for railway wagons.

- The facility has provided semi mechanized
facilities for covering tarpaulin on the railway rake
and ensuring all the outgoing railway rakes are
covered with tarpaulin.

- The facility established PLC based Mechanical Dust
Suppression System (MDSS) with 176 No. of water
cannons at stack yards for dust suppression and
same is under operation at the time of inspection.

- They have provided water cannons at 100 meters
intervals which covers a horizontal radius of approx.
50 meters and reaches a height up to 15 meters and
rotates in 360 degrees.

- The facility provided separate energy meter for the
MDSS to record energy consumption. The readings
of energy meters are 69800 kWh.




495

13

waste generation , storage and

Details of solid and hazardous | As per CFO Hazardous waste with Dispose Option

disposal

HAZARDOUSWASTESWITHRECYCLINGOPTION:

S. Name of the Stream | Quantity Disposal Option
No Hazardous waste
1. | Waste Oils & Grease 5.1 of 12000 |[Shall be  disposed to
Schedule - 1 LPA  |Authorized re-processors /
recyclers.

> The facility obtained Amendment to CTO & HWA vide Order No. APPCB/ VSP/ VSP/

113/H0/2015, dated 13.01.2023 for Waste Oil quantities & inclusion of ship waste oil.

» _As per the amendment - the quantities are as below:

SL Description Quantity
No. | Existing as per the Amendment Existing as per Amendment
CTO & HWA order Order dated 13.01.2023 | the CTO & HWA | Order dated
dated order dated 13.01.2023
13.01.2016 13.01.2016
1. | Waste oil including | Waste oil / Used 0il 12000 LPA 25.0 MTPA
bilge oil
2, --- Waste / Used Oil sludge - 600 MTPA
generated in ships

The facility generates used oil and waste oil also, the used oil is generated from its internal
activities and from the ships. The waste oil in the form bulge oil will be generated from the
ships. The representative of the industry informed that the waste oil is being discharged to the
authorized recyclers. The authorized recyclers will be taking the waste oil directly from the
ships to their facility for their purification purpose. The facility has to update the SOPs with
APEMCL for disposal of waste and used oils.

The facility generated waste oil/used oil of 25.214 KL and disposed 29.81 KL during 2021-22 to
M/s. Jyothi Lubricants, Plot No. 185, IDA, Kondapalli, Krishna District. The facility is storing 10 KL
approximately onsite.

The facility is submitting the waste oil generation, storage and disposal details to the Board in FORM
- IV. The facility submitted on 06.06.2022 for the year 2021-22.

The Port is storing the used oil drums on concrete platform and placed in a closed shed. No spillages
were observed.

14

Details of water cess assessment | ------
and payment

15

Furnish details of any deviation/ | The Board issued a showcause notice to the facility vide
Non -compliance observed from | order No. 754/APPCB/ERM/VSP/2023, dated 10.02.2023.
consent /authorization | The compliance status of the facility for the
/directions recommendations made by the Joint Committee
mentioned in the showcause notice submitted below :

Compliance status on the Show-Cause Notice vide order No. 754/APPCB/ERM/VSP/2023, Dated
10.02.2023 :

Observations :

SL Observation Remarks
No
a. The Gangavaram Port Limited (GPL) shall not stock | Verified and found to be
materials more than 12 mts height where MDSS | complying.
system available and shall maintain stack height of
10 meters at manual stack yards.
b. The Gangavaram Port Limited (GPL) shall maintain | Verified and found that the
fully mechanized handling equipments for loading | facility is complying with the
and unloading operations for dusty cargo to the | same
maximum extent possible.

The Hbﬁﬁ‘iﬂﬁﬂé@ Sitts SHDRItted by the facility is enclosed.
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- The facility is maintaining the stack of 12 mts
height where the MDSS system is available and 10
meters stacks at other manual operated stack
yards. The representative of the industry informed
that they are ensuring continuous water sprinkling
of berths and other back up areas. They are having
20 mobile dust suppression tankers for wetting of
roads, berths etc for ensuring dust suppression.

- The representative of the facility informed that
they have laid BT road within the port premises.

- The facility provided 5 No. of heavy duty sweeping
machines for cleaning of berths, back up areas and
roads. They were directed to maintain log for this
machines.

- The facility is cleaning the haulage roads with the
help of mechanical sweeping machines.

- The facility provided automatic sensor based truck
tyre washing facility. They are proposing to
introduce one more stage of washing so as to
improve the efficiency of truck washing as directed
by the Board.

- The IMD Department has established a continuous
weather monitoring system in the port premises.
The port facility is maintaining the same.

b. Compliance with
standards stipulated based on
Board data/online monitoring
systems

The facility installed 3 No. of CAAQM stations to measure
the parameters PM 10, PM 2.5, SO2, NO, NO2, CO at the
following locations and data connected to APPCB website.

i. Administrative office towards H.B. Colony (Station 1):
ii. Project site office building towards Venkannapalem
(Station2)
iii. Watch tower - 4 towards Gangavaram village
(Station3).As per the data, the SPM values are within
Board standards.

This online data is connected to APPCB website and CPCB
website also. During the inspection the following values
are noted.

Parameter

Standard

Values

Station-1

Station - 2

Station - 3

PM 2.5

60
pg/Nm3

40.29

PM 10

100

65.17

35.55

45.03

66.36

71.1

ug/Nm3

- As per the continuous AAQM data log for the last 6
months, the PM10 & PM2.5 concentrations noted are
within the Board standards.

- APPCB, Z0, Visakhapatnam has carried out monitoring
using the mobile van from 14.11.2022 to 17.11.2022, as
per the reports, the values are within the Board
standards.

‘c.Online Continuous Effluent
Monitoring System (OCEMS)
data (parameter values)

There is no effluent generation from process. Hence OCEMS
is not required for this facility. The facility generates only
domestic effluent. Effluent samples were collected from
STP inlet and outlet and same was handed over to ZO, Lab
for analysis.
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Sl
No

Recommendations of the
Joint Committee

Submission by the facility

Remarks

a.

The Ports shall implement
semi-automatic coverage
system of Tarpaulin in dusty
cargo transporting trucks/
wagons.

AGPL established 16 No. of semi mechanized
truck tarpaulin covering stations at various
locations within the Port to facilitate and
ensure all the outgoing cargos by Trucks are
covered with tarpaulin.

Complied.

The ports shall ensure 50% of
coverage of Tarpaulin all sides
of dusty cargo Transporting
trucks/wagons, including
rainy season to avoid the
spillages.

AGPL ensuring that the tarpaulin is covered
in all sides of the truck and tightly tied with
rope so that the tarpaulin should not be
uncovered while traveling until the truck
reaches the destination without any transit
spillage.

Complied. The facility
is ensuring 100%
coverage of tarpaulin
on trucks and wagons
completely tied on
four sides so that it
won't get opened
during transport.

The port shall ensure covering
dusty cargo carrying trucks /
wagons  with  tarpaulins
tightened at all sides with
ropes and shall avoid overload
of dusty cargo material.

AGPL ensuring that the tarpaulin is covered
in all sides of the truck and tightly tied with
rope so that the tarpaulin should not be
uncovered while traveling until the truck
reaches the destination without any transit
spillage. Standard Operating Procedure
(SOP) on truck tarpaulin covering is in place
and is being followed in letter and spirit

Complied.

The ports shall provide
separate web cameras at
Tarpaulin sheet covering of
trucks / wagon area,
weighbridge, truck-tyre
washing area, entrance & exit
gate of the ports and shall
maintain one month record
data to produce at the request
of the officer of the concerned
authorities during  their
inspections.

AGPL operating an Integrated Security
Control Room (ISCR) for close observation of
all incoming & outgoing trucks phase wise
viz, Loading, weighing of loaded trucks,
tarpaulin coverage, washing of trucks at tyre
washing facility, final weighing, and entrance
& exit gate of the port and maintain one
month record data.

The Joint Committee also visited the ISCR
during their visit to AGPL on 27.10.2022 for
compliance verification.

Complied.

During the inspection
it was observed that
these cameras are
linked to central
control area and is
continuously  being
monitored.

The ports shall maintain coal
stocking heights as per the
APPCB consent conditions.

AGPL is ensuring that the stacks are not
exceeding the permitted height of 12 mts
height where MDSS system available and
maintaining stack height of 10 meters at
manual stack yards. Please refer reply to
observation no. 1.

Complied.

The ports shall maintain
Standard Operating Procedure
for transportation of cargos
through trucks / railway
wagons for Tarpaulin covering
of loaded trucks, security
check before exit.

Standard Operating Procedure (SOP) and the
same is being followed at the port in letter
and spirit.

Complied.

The ports shall ensure vehicles
fitness certificate issued by the
competent  authority for
incoming and outgoing
(loaded) trucks.

AGPL is following a strict vigilance on the
fitness of the trucks at entrance gate only
before allowing the truck for loading of cargo
and rejecting trucks which are not
possessing the statutory records/ permits
and meeting the fitness standards

Complied.

Inspe

The port dusty cargo transport
trucks shall display stickers
showing valid vehicle fitness
certificate and  pollution
certificate in front side of the
vehicle.

ction ID : 1262-208-202302

AGPL is following a strict vigilance on the
fitness of the trucks at entrance gate only
before allowing the truck for loading of cargo
and rejecting trucks which are not
possessing the statutory records/ permits
and meeting the fitness standards.

AGPL ensures that valid vehicle fitness
certificates and pollution certificates in front
of the vehicle is displayed. It will be made
compulsories for all vehicles to display the
stickers and the same will be monitored
regularly.

Complied.
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The Traffic Department shall
exhibit No Parking Zones along
both sides of the road between
ROB (Road over Bridge) near
Gangavaram Port to National
Highway via Y-Junction & Jug
Junction.

Related to the Traffic Department to exhibit
No Parking Zones along both sides of road
between ROB (Road over Bridge) near
Gangavaram Port to National Highway via Y-
Junction & Jug Junction. AGPL ensure to
provide full support and co-operation to the
traffic department.

Complied.

The ports shall constitute a
separate taskforce team to
verify the dusty cargo vehicle
movement to monitor proper
covering of Truck / Wagons
with tarpaulin, spillage of
materials and overloaded
trucks.

AGPL constituted a dedicated taskforce team
comprising with Safety, Security &
Environment Departments to verify the
dusty cargo vehicle movement & to monitor
proper covering of Truck / Wagons with
tarpaulin, spillage of materials and
overloaded trucks etc. During the
verification, if any violation will be, fine will
be on.

Complied.

The ports shall carry out
regular wetting of the internal
roads and shall remove the
sludge accumulated in drains
from time to time to avoid
contamination of surrounding
water bodies.

AGPL is operating a PLC based Mechanical
Dust Suppression System comprising 176
No. of cannons for wetting the stacks in the
stack yards.20 No. of tankers are used for
dust suppression and ensuring continuous
wetting of internal roads. Photographs
showing wetting of internal roads through
tankers are provided herewith.

AGPL is maintaining/ cleaning the storm
water drain periodically by removing the
settled sludge to avoid contamination in
surrounding water bodies.

Complied.

The ports shall upgrade the
existing truck tyre washing
system to two stage automatic
truck tyre washing system to
control dust emissions.

AGPL operates an automatic sensor-based
truck tyre washing facility on 24/7 basis.
AGPL is in the process of upgrading the
facility to two stage automatic truck tyre
washing facility and the same will be
upgraded within 6 months.

Up-gradation is
under progress.

16 | Other relevant information
regarding the industry including
complaints '

» The facility is monitoring the entire activities

pertaining to pollution control and standarised
material handling operational sprinking system from
the central controll room round the clock.

The facility is maintaing good green belt and is also
having own nursery.

The representative of the facility informed that they
were awarded with Greentech International Award
under Environment Best Practices category for the
year 2023 by Greentech Foundation in the month of
January, 2023.

17 | Recommendations

The facility shall continue regular wetting of the
internal roads and submit log pertaining to the same
as and when requested by the Board.

The facility shall improve housekeeping further at
operational areas.

The facility shall install the additional CAAQM station
as directed in the CFE (Exp) order dated 16.10.2022
before obtaining CFO for expansion.

Date : 28.02.2023

Name & Designation of M. Nagarjuna

Inspecting Officer : SEE, Z0, Visakhapatnam
Place : Visakhapatnam Signature of Inspecting h /1 /‘,
Officers
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Dust suppression system viewed online

Covering of long truck observed during Cladding to conveyor belt
inspection

Closed Silo holding coal

A

I

|

Covered storage in shed

Wetted premises

Mechanical dust suppression
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Existing truck tyre washing facility

L masziss

Captive nrsery

Wind breaking walls towards HB Colony Wind breaking walls towards Gangavaram

)
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Annexure -1

Format for verification of HW generating industries - M/s. Gangavaram

Port Limited, Gangavaram (V), Pedagantyada (M), Visakhapatnam District

S. no. Particulars Details
1. Name of industry M/s. Gangavaram Port Limited,
2. Complete postal address Gangavaram (V), Pedagantyada (M), Visakhapatnam District
3. Website
4, Tel & FAX no. -
5. Contact person  name, Dr. D. Jyothi, Vice President (Environment)
designation, mobile no. & |Mobile N0.9248091917
e-mail id
6. Month & year of
Establishment.
7. Status of consent under|l. CFO & Authorization vide order dated 13.01.2016, valid up to
Water Act, 1974 & Air Act, 30.12.2020.
1981 2. Amendment CFO Order No. APPCB/ VSP/ VSP/ 113/HO/2016, dated
16.09.2016.
3. CFO & Authorization Extension vide order dated 10.09.2020, valid up to
30.12.2025.
4. CFE (Exp) Order No. APPCB/VSP/VSP/113/CFE/HO/2012, dated
16.08.2022.
5. Amendment CFO Order No. APPCB/ VSP/ VSP/ 113/HO/2015, dated
13.01.2023.
8. Status of authorization[l. CFO & Authorization vide order dated 13.01.2016, valid up to
under HOWM Rules, 2016 30.12.2020.
2. Amendment CFO Order No. APPCB/ VSP/ VSP/ 113/HO/2016, dated
16.09.2016.
3. CFO & Authorization Extension vide order dated 10.09.2020, valid up to
30.12.2025.
4. CFE (Exp) Order No. APPCB/VSP/VSP/113/CFE/HO/2012, dated
16.08.2022.
5. Amendment CFO Order No. APPCB/ VSP/ VSP/ 113/HO/2015, dated
13.01.2023.
9. Process description in brief Port Activity
for each Product. Also attach
Process Flow Diagram
indicating raw materials and
sources of hazardous waste
generation along with
mass balance and material
balance
10. |Production details
Quantity
S. No. | Name of the cargo (MMTPA)
1 Liquid bulk 0.5
2 Iron Ore 3.0
3 Coal 25.00
4 Agri Products 0.75
5 Slag 0.75
6 Containers 0.25
7 Fertilizer 3.50
8. Lime stone 2.50

[Type text]
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9. Steel Products 0.45
10. Industrial Raw Material 3.50
11. Bulk Alumina 1.50
Total 40.95
11. HW generation details as
perCC&A S. |Name of the Stream |Quantity [Disposal Option
No |Hazardous
waste
1. | Waste Qils 5.1 of 12000 [Shall be disposed to
& Grease Schedule LPA Authorized re-processors
-1 recyclers.
12. |Quantity of HW reported as| Form IV for the year 2021-2022 submitted on 30.06.2022.
per annual returns in Form-
4 of HOWMR, 2016
(mentionFinancial Year)
(a) |To CHWTSDF
S. HW Details of HW sent to
no. Generation (categorywise) authorized CHWTSDF
Name & Quantity
address
NA
(b) |Torecycler
S. HW Details of HW sent to
no. generation (categorywise) authorized recycler
Name & address Quantity
1 Waste Oils & Grease M/s. Jyothi 29.81 KL
Lubricants, Plot
No. 185, IDA,
Kondapalli,
Krishna District
(c) |[To co- processor
S. HW Details of HW sent to
no. generation (categorywise) authorized co- processor
Name & address Quantity
NA
(d) |To pre-processor
S. HW Details of HW sent to
no. generation (categorywise) authorized pre-processor
Name & address ‘ Quantity
NA
(e) |[To Utilizer
S. HW Details of HW sent to
no. generation (categorywise) authorized Utilizer
Name & address ‘ Quantity
NA
(f) |To waste collection centers
S. HW Details of HW sent to
no. generation (categorywise) authorized waste collection
centers
Name & address \ Quantity

NA

[Type text]
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(g)

Captive utilization

S. no.

HW

generation(category wise)

Quantity of HW
utilized

NA

(h)

Disposed at captive SLF

S. no.

HW

generation(category wise)

Quantity of HW
disposedin captive SLF

NA

(i)

Disposed at
Incinerator

captive

S. no.

HW

generation(category

wise

)

Quantity of HW disposed
through captive
incinerator

NA

)

In storage at the year-end.
(mention period)

S. no.

HW

generation(category wise)

Quantity Storedin MT

Nil

13.

Details of Captive
Recycling/ Utilization facility
(please specify process and
facilities details )

14.

Whether availability &
maintenance of Form-3 as
per HOWMR, 2016

Not Available

15.

Whether manifest
documents are maintained
for Financial Year. Include
comments on category and
guantity matching  with
CC&A, Form-4

16.

HW
other
CC&A

generation  details
than mentioned in

17.

HW management details
(recycling/utilization/disposa
, etc.) other than mentioned
in CC&A and reflected in
manifest.

18.

Details of HW storage

19.

Whether HW  quantity
reported to SPCB for the
year is matching with copies
of manifest available. (Y/N)
if no, remarks

Yes

[Type text]

Inspection ID : 1262-208-202302




504

20.

Whether category of HW
reported to SPCB for the
year is matching with copies
of manifest available. (Y/N)
if no, remarks

As above.

21.

Whether annual return has
been submitted to SPCB
within due date (i.e. by 30™
June of FY) (Y/N) if no,
remarks.

Yes

22.

Whether  display board
provided outside the factory
gate. (Y/N) if yes, Please
provide the details covered
in the display board along
with copy of the display
board.

No

23.

Specific observations

The facility has to maintain proper records in online format.

24,

Date of inspection

28.02.2023

25.

Name & designation of
inspecting official(s)

M. Nagarjuna,
Senior Environmental Engineer,
Zonal Office, Visakhapatnam.

[Type text]
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Adani Gangavaram Port Limited

Details of traffic handled during the period from August 2022 to January 2023

capacity as per

20€202-802-292T : d| uondadsuj

No.| N f th
+hi5. | Blame o phe adis CFO Aug.22 | Sep.22 | Oct.22 | Nov.22 | Dec.22 | Jan.23 | Total
1 Liquid bulk 0.50 - - - - - -
2 |iron ore 3.00 0.055 - 0212 | 0.264 | 0.367 | 0376 | 1.274
3 |Coal 25.00 1.811 | 1.395 | 0.935 | 1.358 | 1.599 | 1.716 | 8.814
4 |Agri products 0.75 - - - - - -
5 |Slag 0.75 0.162 | 0.045 0.055 | 0.117 | 0.154 | 0.533
6 Containers 0.25 - 0.01 - - - - 0.01
7 |Fertilizer 2.50 0.032 | 0.053 | 0.109 | 0.117 | 0.169 | 0.095 | 0.575
8 |Lime Stone 2.50 0.047 - 0.083 | 0.098 | 0.338 | 0.28 | 0.846
9 |Steel products 0.45 - 0.002 - - 0.002
10 | MEMEERS] aw 3.78 0746 | 0358 | 0139 | 0180 | 0.134 | 0.30 | 1.857
material
11 |Bulk Alumina 1.50 0.083 | 0.124 | 0.057 | 0.109 | 0.056 | 0.059 | 0.488
Total 40.95 2,936 | 1.985 | 1.537 | 2.181 | 2.780 | 2.980 | 14.4

For Adani Gangavaram P /

(Dr

Vice Presndent (Environment)
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Adani Gangavaram Port Limited
Water consumption details for the period from August 2022 to January 2023

Sl : CFO ,
No. |Purpose Quantity Aug.22 Sep.22 Oct.22 Nov.22 Dec.22 Jan.23
Daily average quantity
Gardening /
1 |lrrigation 25.00 20.30 20.20 19.40 21.00 23.00 22.00
2 |Dust suppression 1296.00 947.00 796.25 739.60 1077.00 1073.25| 1171.00
3 |[Domestic 40.00 34.50 33.70 35.00 33.20 35.00 34.00
4 |Ship supply 32.50 10.00 12.00 10.00 12.00 10.00 8.00
5 [Miscellaneous 40.60 3.50 6.03 3,00 6.00 430 3.00
Industrial 967.30 816.45 759.00| 1098.00 1096.25| 1193.00
Domestic 48.00 51.73 48.00 51.20 49.30 45.00
Total KLD 143410 1015.30 868.18 807.00 1149.20 1145.55| 1238.00
KL Per Month 43023.00( 31474.00| 26862.00| 25015.90( 35572.70 35512.00| 38377.20

For Adani Gangavaram P:Eﬁgmsted
' A

Vice President (Enwronmem)
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Adani Gangavaram Port Limited, Pedagantyada (V & M) Visakhapatnam, Andhra Pradesh

Monthly Minimum, Maximum & Average values for the period August 2022 & January 2023

. Station - 1 - Administrative Office Building (AOB) Station - 2 - Project Site Office Station - 3 - Watch Tower - 4
Details PM10 | PM 2.5 502 NO NO? co PM10 | PM 2.5 502 NO NO? co PM10 | PM 25 502 NO NOZ co
Date
100 60 80 80 80 100 60 80 80 80 100 60 80 80 80

Standard | pg/m*> | pg/m® | pg/m* | po/m® | pg/m® |4 pg/m?| pg/m® | pg/m® | pg/m® | pa/m® | pg/m® |4 pa/m?| parm® | pa/m® | parm® | po/m® | pa/m® |4 pgs m?
Minimum 42.06 | 2593 32.84 13.46 6.62 0.19 38.98 2453 | 48.60 11.97 7.88 0.17 43.46 | 26.63 31.44 7.97 9,37 0.16
Aug.22 [Mmaximum | 48.98 | 30.20 68.21 22.65 13.28 1.10 4539 28.57 | 87.00 19.10 15.68 1.09 50.62 31.02 65.51 14,10 18.84 1.08
Average 47.51 29.29 40.37 16.58 8.83 0.61 44.03 27.71 56.70 14.46 10.45 0.60 49.09 30.08 38.71 10.06 12.52 0.59
Minimum 47,58 29.34 34,73 14.02 6.38 0.16 44,09 27.75 50.52 12.41 7.60 0.15 49,16 30.13 33.19 8.34 9.05 0.14
Sep.22 [Maximum | 52.85 32.34 51.03 30.19 13.83 112 48.98 | 30.59 68.41 25.36 16.22 1.10 54.61 33.22 48.87 19.13 19.61 1.09
Average 49.08 30.23 40.87 17.11 8.89 0.48 45.48 28.60 57.11 14.87 10.50 0.47 50.71 31.05 39.05 10.41 12.59 0.46
Minimum 48.33 29.00 25.32 2.60 5.02 0.19 44,79 28.19 30.99 2.08 6.01 0.18 49.94 30.60 24.30 3.73 7.13 0.16
Oct.22 [Maximum | 53.55 33.20 39.27 18.32 41.02 0.58 49.62 31.23 55.95 15.85 49.56 0.57 55.34 33.01 38.15 11.20 58.14 0.56
Average 50.59 31.19 26.33 11.61 8.77 0.32 46.87 29.50 42.39 11.05 11.12 0.32 52.28 32.05 27.59 1.57 13.29 0.31
Minimum 49,95 | 30.80 | 15.08 6.22 7.19 0.40 46.29 29.14 16.03 5.45 8.71 0.39 51.61 31.63 14.25 5.03 10.18 0.38
Nov.22 [maximum | 86.47 54,32 31.84 13.67 10.71 0.58 82.03 | 56.48 | 47.49 12.14 12.62 0.58 9294 | 60.01 30.49 8.11 15.16 0.58
Average 67.57 43,01 24.30 10.20 8.24 0.47 64.68 43.84 34.03 9.19 9.82 0.46 68.16 46.81 23.28 6.70 11.68 0.46
Minimum 58.93 35.35 16.01 5.64 6.12 0.33 56.58 37.71 17.34 4.89 7.38 0.33 54.22 40.07 15.28 4.53 8.67 0.33
Dec.22 |Maximum 87.99 52.48 36.91 11.10 13.99 0.76 84.48 55.98 39.94 9.62 16.90 0.76 80.96 59.48 35.43 8.88 19.80 0.76
Average 66.29 | 39.69 | 28.95 8.10 9.03 0.53 63.64 4234 31,37 7.02 10.91 0.53 60.99 | 44.99 27.77 6.48 12.80 0.53
Minimum 63.46 38.06 19.60 5.22 6.37 0.38 60.92 40.06 21.18 4,52 7.72 0.38 58.38 4313 18.72 417 9.04 0.38
Jan.23  [Maximum 84.76 50.72 37.12 8.76 11.75 1.12 81.36 54.10 40.22 7.59 1417 1.12 77.98 57.48 35.58 7.01 16.63 1.12
Average 70.09 41.86 29.43 6.88 8.55 0.57 67.29 44.66 | 31.86 5.96 10.33 0.56 64.49 | 4745 | 28.20 5.50 12.11 0.56
- s :

For Adani Ga

A:)

avar
ff)m,
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Adani Gangavaram Port Limited - Pedagantyada, Visakhapatnam
Details of CSR funds spent durinthe Financial Year 2021-2022

S NAME PURPOSE OF EXPENSES AMOUNT
NO
1|Prajwal Vani Welfare Society Donation CSR programme for providing infrastructure - 632,500.00
facilites(Computer lab equipment) for providing training
programme
2|Dwarakamai Seva Trust Donation under CSR programme for Orphanage at Shirdi 500,000.00
Temple
3|Touch Stone Charities, Visakhapatnam Donation under CSR programme for providing Vehcile to 1,335,708.00
. Touch Stone Charities, Visakhapatnam
4|Visakhapatnam Public Liabrary Society Donation for development of library under CSR 500,000.00
e Programme
5|The District Collector,Visakhapatnam Contribution under CSR programme to meet expenditure 1,000,000.00
for COVID 19 pandamic
_6(DV CH S Konda Raju Providing buses fo_f Buses for Fishermen of Dibbapalem 2,443,470.00
- and Gangavaram villages under CSR programme
“7|Siddartha Medical College Alumni Setting up of an Oxygen Generation Plant at Government 500,000.00
: General Hospital
~8|Labour programme under csr programme |Distribution of Rice and Atta to labour under CSR 699,696.00
5 Programme
9|Karuva Mallesh Expenditure Under CSR For Providing Education to Poor 25,000.00
People
10|Sachdev Sports Co. LTD Expenditure under CSR for Providing Fitness Equipment 260,000.00
in Shamshabad Police Station,Cyberabad
11(Shanti Sagar International Dredging Ltd |Dredging service fee,mobilization and demobilization 65,000,000.00
charges for beach nourishment work in the vicinity
12|District Collector, Visakhapatnam Donation/contribution/financial support under csr 5,000,000.00

programme for adopting medical ward inkgh
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Adani Gangavaram Port Limited - Pedagantyada, Visakhapatnam
Details of CSR funds spent durinthe Financial Year 2021-2022

S NAME PURPOSE OF EXPENSES AMOUNT
NO
13|Curator,Indira Gandhi Zoological Towards animal adoption scheme under csr programme 998,500.00
Park,VSP-Animal Adoption

14(FA & CAO East Coast Railway Donation/contribution under CSR programme for 2,500,000.00
providing tri color dust bins to collecting garbage

15| Officer On Special Duty, Govt, Poly Expenses under csr programme for providing infra 3,700,000.00

Technic, Pendurti facilities for skill development

16|(DE/Operation/APEPDCL/VSP Donation/contribution/financial support under CSR to 31,982.00
upgradation of ZPH School,Gangavaram Phase

17{Dibbapalem School Computer table distribution at Dibbapalem school 18,500.00

18|Commissioner,GVMC, Visakhapatnam Contribution/financial support under CSR for Annual 1,320,000.00

¢ Maintenance of Sulabh Complex at Gangavaram

19| Kum. K. Divya D/o Kambala Raja Rao Expenses incurred on purchase of Smart Phone to Kum. 7,500.00
K. Divya D/o Kambala Raja Rao for attending online
classes under CSR

20|A.R.Constructions Laying of butuminous concrete layer on the br road 4,357,967.00
repair work from jaggu jnt. to y jnt. & y jnt. to bc road
under CSR Programme

21|Prakash Associates Cvil works at gangavaram,yathapalem school and 3,670,110.00
kalyanamandapam community hall under csr programme

22|ALLU PYDI BABU Civil works construction of water points and around sri 1,000,000.00
Varaha Narasimha swamy devastanam under csr
programme

23|Prakash Associates Compound wall construction & other works at Srinagar 933,275.00

Colony Community Center under CSR programme
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Adani Gangavaram Port Limited - Pedagantyada, Visakhapatnam
Details of CSR funds spent durinthe Financial Year 2021-2022

€0€20¢-80¢-¢9ct - dl uonoadsu

S NAME PURPOSE OF EXPENSES AMOUNT
NO

24|Sri Padmanabham Engineering Works Electircal material supply & Installation works at Srinagar 571,503.00
Colony undrer CSR Programme '

25|Prakash Associates Boring works at Gangavaram and Jalaripalli palem as per 315,190.00
agreed rates of GPL under CSR Programme

26|Prakash Associates Construction servi es of other civil Engineering work at 165,577.00
Gangavarm Elementary school as per under csr
programme

27|A G ENTERPRISES (INDIA) Upgradation of machinery equipment for labs of Sri 193,110.00
Vemana ITI gajuwaka under CSR programme

28|Sri Padmanabham Engineering Works Clectrical material supply & installation works for 180,000.00
renovation of Pydimamba community Hall and Srinagar
Colony Under CSR Programme

29|Prakash Associates Renovation works i.e electrical works at Yatga palem 208,500.00
kalyanamandapam, school renovation and Gangavaram
school dias and store room under CSR Programme

30|Prakash Associates Painting works at Srinagar Community Hall under CSR 100,000.00
programme

31|Prakash Associates Boring works at Gangavaram & Jalaripalli Palem under 136,185.00
CSR programme

32|Prakash Associates Construction of civil works for renovation of Pydimamba 594,466.00
community hall under CSR programme

33|Waltair Softball Association Sponsorship for promotion of sports under csr 100,000.00
programme for 39th juniour national soft ball champion
ship 2022

34|Distribution at Gangavaram Village Network Equipment for Gangavaram school 9,000.00

TOTAL

99,007,739.00
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AGPL/ENV/APPCB/NGT/2023/007 : Date: 23.02.2023
To,

Member Secretary,

Andhra Pradesh Pollution Control Board,

D.No. 33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibhaipet,

Vijayawada - 520 010.

Dear Sir,

Sub: Response/Compliance status to Show Cause Notice

Ref: Notice Order No: 754/APPCB/ERM/VSP/2023 dtd. 10.02.2023 (Annexure-
1), issued by Member Secretary, Andhra Pradesh Pollution Control Board
(APPCB).

Adani Gangavaram Port Limited (AGPL), earlier known as Gangavaram Port Limited
(GPL) is in receipt of the above referred Show Cause Notice in reference to
inspection of joint committee constituted in the Honorable NGT matter O.A. No. 571
of 2022. As requested by you, GPL would like to give point wise
clarification/compliance status on the observations made in the show cause notice
are as below:

Observation - 1: The Gangavaram Port Limited (GPL) shall not stock materials
more than 12 mts height where MDSS system available and
shall maintain stack height of 10 meters at manual stack yards.

Our Reply:

AGPL is ensuring that the stacks are always within the permitted limits and not
exceeding the permitted height of 12 meter height where MDSS system available
and maintaining stack height of 10 meters at manual stack yards.

During the site visit of the joint committee,

“the committee observed that the height of the few coal stocking yards in
GPL are more than the permitted stacking height i.e. 10 m." (Ref. Page No. 4
Joint Committee report)

It was clarified during the joint committee visit that GPL is always maintaining
height below 10 m in manual stack yards by exhibiting wetting of stacks through
cannon mounted DSS tanker height of which is not more than 12 meter. (Tank
height is 6 meter and water force is maximum up to 6 meter). It was practically
demonstrated by operating cannon mounted DSS tanker in manual stack yards.
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In MDSS area also by demonstration, it was explained that water can reach up to 15
meter height through canons and stacker reclaimer also can reach up to max 15
meter as per the design and committee found height of stacks well within norms of
12 meter. Therefore, we hereby once again confirm to you that the height of coal in
MDSS area and in manual stack yards will always be in compliance as per conditions
granted under consent.

Photographs showing coal stack height in the area where MDSS system is available
and in manual stack yards are attached as Annexure - 2 and Annexure — 3
respectively.

Further, to submit that AGPL provided the most modern mechanized stock yards
where the cargo is stacked maximum up to 12 meter height with stackers (Yard
Machines).

e The stock yards are supported by scientifically designed Mechanical Dust
Suppression System (MDSS) at all yards including coal and iron ore storage
area. The stock yards are established with 176 numbers of most modern dust
suppression water cannons to suppress the dust emission round the clock,
controlled by highly sophisticated Programmable logic controllers (PLCs)
operated from central control room (CCR).

e The water cannons cover a radius of approx. 50 meters, sprinkles the water
up to 15 meters height and rotates in 360° directions. The distance between
two sprinklers is 100mts to cover total cargo stack area.

e All stackers are equipped with Mechanized Dust suppress systems to
suppress dust during stacking of cargo in yards.

 Two dedicated Pump houses for DSS system with redundant circuit to meet
24X7 Dust control operations. Storage water reservoir level will be monitored
online with PLC and sensor systems. All DSS control systems are being
monitored through SCADA from Central control room.

Observation -2: The Gangavaram Port Limited (GPL) shall maintain fully
mechanized handling equipments for loading and unloading
operations for dusty cargo to the maximum extent possible.

Our Reply:

AGPL handles different types of cargoes including coal, iron ore, fertilizer,
limestone, food grains and steel products etc., as per Environment permissions
obtained from authorities. AGPL has established and is currently operating 9 No. of
Berths. Out of which 3 Berths i.e., Berth No.4, 5 & 6 are fully mechanized berths gg#
the remaining 6 berths 1, 2, 3, 7, 8 semi-mechanized, berth 9 is Container bertp
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To the maximum extent possible dry cargo such as coal, iron ore etc., is being
handled through a mechanized system only. Some of the Agri, Fertilizers & Mineral
cargo belonging to various co-operatives, public & private companies are
hygroscopic in nature with peculiar molecular size & shape and need to be handled
in semi-mechanized way to retain their inherent characteristics.

Details on mechanized infrastructure for cargo handling is provided as below:
Cargo handling equipment

« One Ship Loader for bulk export of iron ore, Rail mounted, long travelling slewing,
shuttling & luffing type with rated capacity of 4500 TPH.

e Two Ship Unloaders two on each coal import berth for bulk import of coal, grab
type with free digging rated capacity of 2400 TPH each.

e Seven Mobile Harbour Cranes, mobile hoppers, mobile hopper reclaiming system
for bulk/break bulk cargo.

« Associated conveyer systems for transportation to and from coal and iron ore
berths & stackyard.

e One Stacker foriron ore stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 1800 TPH.

e One Reclaimer for iron ore stackyard, rail mounted, travelling slewing & luffing
type with rated capacity of 4500 TPH.

e Three Stackers for coal stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 4800 TPH.

e One Reclaimer for coal stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 1800 TPH (for mechanized wagon loading) / 850 TPH

e Two Reclaimers for coal stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 3840 TPH/1800 TPH (mechanized wagon loading)

e One Stacker cum Reclaimer for coal stackyard, rail mounted, travelling slewing
& luffing type with rated stacking capacity of 4500 TPH & reclaiming capacity
of 1500 TPH (for wagon loading)/ 850 TPH (for VSP).

« One Wagon Tippler with side arm charger, Rota-side Wagon type with designed
Capacity of 24 tips / hour for handling Iron Ore rakes.

« One fully mechanized Wagon Loader, rail mounted, horizontal loading boom with
two-way diverter chute, with rated capacity of 1500 TPH for handling coal rakes

e« One in motion wagon loading system (Silo) 800 T and loading capacity of 59
wagons/hour

All yard machines are equipped with plain Dust control systems with dedicated
storage water tanks and suitable stacking / reclaiming operations.

Photographs showing mechanized handling equipment for loading and unloading
operations are attached as Annexure - 4.
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Details on cargo handling process for coal and iron ore are provided herewith for
ready reference.

Brief process of cargo handling - Coal:

e Coal cargo is received from vessels calling at the port and a fully mechanized
coal handling system with gantry grab type ship unloaders of required capacity
have been installed to unload coal ships.

e |t isthen conveyed to the stackyard by the connected conveyor system.

e At the stackyard it is stacked at the designated areas by the stacker in the form
of stockpiles.

e Forevacuating to the respective importers, the reclaimer reclaims the respective
grade of stockpile and conveys it to the wagon loader, which in- turns loads the
rakes for onward movement out of the port.

e For evacuating, the reclaimer(s) reclaims the respective grade of stockpile and
conveys it to the Transfer Towers through dedicated stream of conveyors, which
in turns transfer the cargo to stackyards.

« The MDSS system is available at all Hopers & Transfer Towers & at stack yards.

e In addition to the above:

e Coal is unloaded on Berths using either ship's gear or the two Harbour mobile
cranes.

e The coalisthen loaded onto dumpers for transportation to either the designated
coal plots of the importers located in stackyard, and stacked.

« During evacuation, it is loaded into the dumpers and then it is (3) loaded into
trucks for dispatch and tarpaulins covered at the station. (OR) b. Loaded into
wagons & tarpaulin covered.

Brief process of cargo handling - Iron ore:

e [ron ore being an export cargo is received at the port by railways.

e Rakes comprising of wagons filled with Iron ore arrive in the port from various
origins.

e« These wagons are unloaded by wagon tippler sidearm charger and the Iron ore
thus unloaded is conveyed by the connecting conveyor system to the stacker
for stacking in the stackyard.

e Subsequently, a reclaimer is used to reclaim the required quantity of iron ore
from the available stockpile and is then conveyed to the ship loader at berths
for loading of the iron.

e« The MDSS system is available at all Hopers & Transfer Towers & at stack yards.
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In addition to the above:

e Export Iron ore of bigger lump size is unloaded from rake/truck & stacked in
Iron Ore yard. It is then transported to Berth & loaded into ship by semi-
mechanized way either by ship cranes or MHCS. :

NOTE: The entire process of handling in both commodities is conducted along with
MDSS system for dust suppression.

AGPL submits the compliances regularly and hopes the above-mentioned
submission is in-line with requirement. Over and above of all measures taken to
control air pollution at the port, it is important to note that results of ambient air
are being monitored regularly by AGPL and the same were observed by joint
committee during the site visit and results observed are captured in the report. All
the parameters are observed within the limits. SPCB has also carried out ambient
air monitoring and their reports are attached as Annexure - 5. All the results for
ambient air parameters were found within the permissible limits.

AGPL appreciates the recommendations given by the committee and would like to
inform you that AGPL is already carrying the most of the activities recommended
by the Committee. Enclosed herewith compliance status/response to the
recommendations made by Joint committee as Annexure - A,

In view of the above, AGPL requests you to consider above mentioned facts and do
not initiate any action against us and kindly revoke the show cause notice. AGPL is
happy to explainin person if you need any further information clarification required
in the above matter.

Thanking you,
For, Adani Gangavaram Port Limited

D sk
Or.D hi

i
(Vice President — En\uronment)

Enclosures: as above
Copy to:
1. The Joint Chief Environmental Engineer, APPCB, Zonal Office,

Visakhapatnam.
2. The Environmental Engineer, APPCB, Regional Office, Visakhapatnam.
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AGPL/ENV/APPCB/NGT/2023/006 Date: 23.02.2023
To

The Environmental Engineer

A.P. Pollution Control Board,

Regional Office, 3 floor APPCB Buildings, af
Main road, Madhavadhara VUDA Colony, : =/
Visakhapatnam s VISEN Do

Sir,

Sub:- AGPL - The Hon'ble NGT (Principal Bench), New Delhi Order
dated.07.09.2022 in O.A. No. 571 of 2022- Recommendations of Joint
Committee — Compliance status — Submitted - Reg.

Refi- 1. APPCB, RO, VSP E.mail dated 13.12.2022 Communicating the Joint
Committee Report & Recommendations.

2. APPCB, RO, VSP E.mail dated 22.01.2023 forwarding the Notice (M) Rc
No.1708/2022/MaglC4, dated 22.01.2023

eee

Adani Gangavaram Port Limited (AGPL). earlier known as Gangavaram Port Limited
(GPL) is in receipt of the above referred Show Cause Notice in reference to inspection
of joint committee constituted in the Honorable NGT matter O.A. No. 571 of 2022. As
requested by you, GPL would like to give point wise clarification/compliance status on
the observations made in the Notice are as below: ;

Observation - 1: The Gangavaram Port Limited (GPL) shall not stock materials
more than 12 mts height where MDSS system available and shall
maintain stack height of 10 meters at manual stack yards.

Our Reply:

AGPL is ensuring that the stacks are always within the permitted limits and not
exceeding the permitted height of 12 meter height where MDSS system available and
maintaining stack height of 10 meters at manual stack yards.

During the site visit of the joint committee,

"the committee observed that the height of the few coal stocking yards in GPL
are more than the permitted stacking height i.e. 10 m." (Ref. Page No. 4 Joint
Committee report)

It was clarified during the joint committee visit that GPL is always maintaining height
below 10 m in manual stack yards by exhibiting wetting of stacks through cannon
mounted DSS tanker height of which is not more than 12 meter. (Tank height is 6 meter
and water force is maximum up to 6 meter). It was practically demonstrated by
operating cannon mounted DSS tanker in manual stack yards,
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Details on mechanized infrastructure for cargo handling.is prov

Cargo handling equipment

« One Ship Loader for bulk export of iron ore, Rail mounted, long travelling slewing,
shuttling & luffing type with rated capacity of 4500 TPH.

= Two Ship Unloaders two on each coal import berth for bulk import of coal, grab type
with free digging rated capacity of 2400 TPH each.

e Seven Mobile Harbour Cranes, mobile hoppers, mobile hopper reclaiming system for
bulk/break bulk cargo.

s Associated conveyer systems for transportation to and from coal and iron ore berths
& stackyard.

e One Stacker for iron ore stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 1800 TPH.

e One Reclaimer for iron ore stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 4500 TPH.

e Three Stackers for coal stackyard, rail mounted, travelling slewing & Iuffing type
with rated capacity of 4800 TPH.

e One Reclaimer for coal stackyard, rail mounted, travelling slewing & luffing type with
rated capacity of 1800 TPH (for mechanized wagon loading) / 850 TPH

« Two Reclaimers for coal stackyard, rail mounted, travelling slewing & luffing type
with rated capacity of 3840 TPH/1800 TPH (mechanized wagon loading)

* One Stacker cum Reclaimer for coal stackyard, rail mounted, travelling slewing &
luffing type with rated stacking capacity of 4500 TPH & reclaiming capacity of 1500
TPH (for wagon loading)/ 850 TPH (for VSP).

e One Wagon Tippler with side arm charger, Rota-side Wagon type with designed

_ Capacity of 24 tips / hour for handling Iron Ore rakes.

e One fully mechanized Wagon Loader, rail mounted, horizontal loading boom with
two-way diverter chute, with rated capacity of 1500 TPH for handling coal rakes

e« One in motion wagon loading system (Silo) 800 T and loading capacity of 59
wagons/hour

All yard machines are equipped with plain Dust control systems with dedicated storage
water tanks and suitable stacking / reclaiming operations.

Photographs showing mechanized handling equipment for loading and unloading
operations are attached as Annexure - 4,

Details on cargo handling process for coal and iron ore are provided herewith for ready
reference.

Brief process of cargo handling - Coal:

e Coal cargo is received from vessels calling at the port and a fully mechanized coal
handling system with gantry grab type ship unloaders of required capacity have
been installed to unload coal ships.

e |t is then conveyed to the stackyard by the connected conveyor system.

e At the stackyard it is stacked at the designated areas by the stacker in the form of

stockpiles.
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AGPL appreciates the recommendations given by the committee and would like to
inform you that AGPL is already carrying the most of the activities recommended by the
Committee. Enclosed herewith compliance status/response to the recommendations
made by Joint committee as Annexure - A,

In view of the above, AGPL requests you to consider above mentioned facts and do not
initiate any action against us and kindly revoke the show cause notice. AGPL is happy
to explain in person if you need any further information clarification required in the
above matter.

Thanking you,
For, Adani Gangavaram Port Limited

- " X \3 -
Dr. D. Jyothi =
(Vice President — Environment)

Enclosures: as above

Copy to:
The Joint Chief Environmental Engineer, APPCB, Zonal Office, Visakhapatnam for kind
information.
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Annexure - A
Compliance to Recommendation of Joint Committee

The joint committee has recommended a total of 20 points for control of air pollution
in the report. Out of 20 recommendation, 9 recommendations are particularly
pertaining to VPT, GVMC, Road & Building department, National Highway authority,
Traffic and transport department, District department and Industrial Area local
Authority and 11 recommendations are pertaining to AGPL.

AGPL is committed to providing full support and cooperation to all the local authorities
to control air pollution. Response/compliance status to the recommendations as
mentioned in SCN are given as below:

Recommendation No. (3a): The Ports shall implement semi-automatic coverage
system of Tarpaulin in dusty cargo transporting trucks/
wagons.

Our Reply:

AGPL established 16 No. of semi mechanized truck tarpaulin covering stations at
various locations within the Port to facilitate and ensure all the outgoing cargos by
Trucks are covered with tarpaulin.

Inspection ID : 1262-208-202302
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Photograph showing truck tarpaulin covering station:

Photograph showing truck tarpaulin covering station: Weigh bridge-5826

Daglic
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Pradesh Industrial Safety Excellence Awards for the year 2021,
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CHAIRMAN VICE CHAIRMAN
1l ANCHES PRADESH Tl ANDHRA PRADESH

Industrial Safety Excellence Award - 2021 from the Confederation of Indian
Industry (CII)

Inspection ID : 1262-208-202302



522

Photograph showing tarpaulin covering in rakes at Silo area
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Recommendation No.(b): The ports shall ensure 50% of coverage of Tarpaulin all
sides of dusty cargo Transporting trucks/wagons,
including rainy season to avoid the spillages.

Our Reply:

AGPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied with
rope so that the tarpaulin should not be uncovered while traveling until the truck
reaches the destination without any transit spillage.

Inspection ID : 1262-208-202302



524

The statistics of truck covering through semi mechanized are being monitored on
regular basis and the same is presented in the graph. Remaining trucks are covered
manually and our target is to achieve 100% tarpaulin covering through semi
mechanized method.
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The statistics of rakes being covered through semi-mechanized machines are
monitored regularly. Remaining rakes are covered manually, AGPL has target to achieve
100% tarpaulin covering through semi-mechanized.
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Recommendation No. (c) : The port shall ensure covering dusty cargo carrying trucks
/ wagons with tarpaulins tightened at all sides with ropes
and shall avoid overload of dusty cargo material.

Our Reply:

AGPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied with
rope so that the tarpaulin should not be uncovered while traveling until the truck
reaches the destination without any transit spillage. Standard Operating Procedure
(SOP) on truck tarpaulin covering is in place and is being followed in letter and spirit.
Copy of the same is attached as Annexure - A1.
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Tarpaulin is covered in all sides of the Rakes and tightly tied with rope at Silo area

Tarpaulin is covered in all sides of the Rakes and tightly tied with rope

Inspection ID : 1262-208-202302



527

Recommendation No. (d): The ports shall provide separate web cameras at Tarpaulin
sheet covering of trucks / wagon area, weighbridge, truck-
tyre washing area, entrance & exit gate of the ports and
shall maintain one month record data to produce at the
request of the officer of the concerned authorities during
their inspections.

Our Reply:

AGPL operating an Integrated Security Control Room (ISCR) for close observation of all
incoming & outgoing trucks phase wise viz.,, Loading, weighing of loaded trucks,
tarpaulin coverage, washing of trucks at tyre washing facility, final weighing, and
entrance & exit gate of the port and maintain one month record data.

The Joint Committee also visited the ISCR during their visit to AGPL on 27.10.2022 for
compliance verification,

BN 53.20881E
 Harbour Road

;%V‘i*sakhqpatnam
@WVishakh Patnam
& 'Andh#a;Pradesh

= NGT:571
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Recommendation No. (e): The ports shall maintain coal stocking heights as per the
APPCB consent conditions,

Our Reply:

AGPL is ensuring that the stacks are not exceeding the permitted height of 12 mts
height where MDSS system available and maintaining stack height of 10 meters at
manual stack yards. Please refer reply to observation no. 1.

Recommendation No.(f): The ports shall maintain Standard Operating Procedure for
transportation of cargos through trucks / railway wagons
for Tarpaulin covering of loaded trucks, security check
before exit.

Our Reply:
s Standard Operating Procedure (SOP) on the same is attached as Annexure — A1
and the same is being followed at the port in letter and spirit.

Recommendation No. (g): The ports shall ensure vehicles fitness certificate issued
by the competent authority for incoming and outgoing
(loaded) trucks.

Our Reply:

AGPL is following a strict vigilance on the fitness of the trucks at entrance gate only
before allowing the truck for loading of cargo and rejecting trucks which are not
possessing the statutory records/permits and meeting the fitness standards. SOP is
attached as Annexure-A2,

Recommendation No.(h): The port dusty cargo transport trucks shall display stickers
showing valid vehicle fitness certificate and pollution
certificate in front side of the vehicle.

Our Reply:

AGPL is following a strict vigilance on the fitness of the trucks at entrance gate only
before allowing the truck for loading of cargo and rejecting trucks which are not
possessing the statutory records/permits and meeting the fitness standards.
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AGPL ensures that valid vehicle fitness certificates and pollution certificates in front of
the vehicle is displayed. It will be made compulsories for all vehicles to display the
stickers and the same will be monitored regularly.

Recommendation No. (i): The Traffic Department shall exhibit No Parking Zones
along both sides of the road between ROB (Road over
Bridge) near Gangavaram Port to National Highway via Y-
Junction & Jug Junction.

Our Reply:

Related to the Traffic Department to exhibit No Parking Zones along both sides of road
between ROB (Road over Bridge) near Gangavaram Port to National Highway via Y-
Junction & Jug Junction. AGPL ensure to provide full support and co-operation to the
traffic department.

Recommendation No.(j): The ports shall constitute a separate taskforce team to
verify the dusty cargo vehicle movement to monitor proper
covering of Truck / Wagons with tarpaulin, spillage of
materials and overloaded trucks.

Our Reply:

AGPL constituted a dedicated taskforce team comprising with Safety, Security &
Environment Departments to verify the dusty cargo vehicle movement & to monitor
proper covering of Truck / Wagons with tarpaulin, spillage of materials and overloaded
trucks etc. During the verification, if any violation will be, fine will be on.

Circular on dedicated task force for monitoring is attached as Annexure-A3.

Recommendation No. (k): The ports shall carry out regular wetting of the internal
roads and shall remove the sludge accumulated in drains
from time to time to avoid contamination of surrounding
water bodies.

Our Reply:

AGPL is operating a PLC based Mechanical Dust Suppression System comprising 176
No. of cannons for wetting the stacks in the stack yards. 20 No. of tankers are used for
dust suppression and ensuring continuous wetting of internal roads. Photographs
showing wetting of internal roads through tankers are provided herewith.
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AGPL is maintaining/cleaning the storm water drain periodically by removing the settled
sludge to avoid contamination in surrounding water bodies.

Storm water drain cleaning
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Recommendation No.(I): The ports shall upgrade the existing truck tyre washing
system to two stage automatic truck tyre washing system
to control dust emissions.

Our Reply:

AGPL operates an automatic sensor-based truck tyre washing facility on 24/7 basis.
AGPL is in the process of upgrading the facility to two stage automatic truck tyre
washing facility and the same will be upgraded within 6 months.

e

Truck Tyre Washing Facility
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CONTRACT OF INSURANCE

INSURED NAME: GANGAVARAM PORT LIMITED

INSURER: IFFCO TOKIO General Insurance Company Limited

Policy Type - Public Liability - Act

Policy Period - ( 15/09/2022 to 14/09/2023 )

Servicing Branch : AHMEDABAD

IFFCO TOKIO GEN INSU. CO. LTD. Ground Floor, IFFCO Bhavan Bh Maruti Arcade, Shivranjani Cross Rd,
Satellite AHMEDABAD , GUJARAT - 380015

Issuing Office GSTIN : 24AAACI7573H1ZI

IFFCO TOKIO GEN INSU. CO. LTD.4th - 5th Floor, IFFCO TowersPlot No 3, Sector 29, GURGAON
(HARYANA) - 122001

Policy Issuing Office :

Corporate Office :

Policy No : 41072639

Unigue Invoice No : 41072639

Invoice Date : 15/09/2022

SAC: 997139

Intermediary Details : ACE INSURANCE BROKERS PVT LTD

Inspection ID : 1262-208-202302
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Insured GANGAVARAM PORT LIMITED

GSTIN 37AABCV3417E1ZK
Gangavaram Port Project Site,
Pedagantyada Mandal,

Address Visakhapatnam,

Gvmc (part)

Pin Code 530044

Place of Supply

ANDHRA PRADESH

Business Description

Port

Policy Period 15/09/2022- 14/09/2023
Co Insurance Details NA
Cover

Limit of Liability

50,000,000 per occurrence and 150,000,000 in the aggregate

Deductible NA
Territorial Limits INDIA
Jurisdiction INDIA

Turnover Details

INR 16,730,000,000

Policy Type Occurrence Based
Premium Excluding Taxes: INR 5,925.00
CESS (0%): INR 0.00
GST
- SGST (0%): INR 0.00
Premium - UGST (0%): INR 0.00
- CGST (0%): INR 0.00
- IGST (18%): INR 1,066.50
ERF Amount: INR 5,925.00
Total Premium / Invoice Value : INR 12,917.00

GST Related Declarations

Whether GST is Payable on Reverse Charge Basis- No

We hereby declare that though our aggregate turnover in any preceding financial year from
2017-18 onwards is more than the aggregate turnover notified under sub-rule (4) of rule 48, we
are not required to prepare an invoice in terms of the provisions of the said sub-rule.

Other Terms and Conditions

All Other terms & conditions as per Policy Wordings attached.

Toll Free: 1-800-103-5499; SMS"claim" to 56161

SAC Code: 9971

Regd. Office: IFFCO SADAN, C1 Distt Centre, Saket, New Delhi -110017
Corporate Identification Number (CIN) U74899DL 2000PL C107621, IRDA Reg. No. 106
Consolidated Stamp Duty Deposited as per the order of Government of National Capital Territory of Delhi

Inspection ID : 1262-208-202302
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POLICY FORM

(PUBLIC LIABILITY INSURANCE — ACT ONLY POLICY)
1. OPERATIVE CLAUSE
Whereas the Insured Owner, named in the Schedule hereto and carrying on business described in the said Schedule, has applied to IFFCO-TOKIO
General Insurance Co. Ltd. (hereinafter called the Company) for the indemnity hereinafter contained and has made a written proposal and
declaration which shall be the basis of this contract and is deemed to be incorporated herein and has paid the premium and statutory contribution
towards the Environment Relief Fund as per the provisions of the Public Liability Insurance Act and the rules framed thereunder.
NOW THIS POLICY WITNESSETH that subject to the terms, exceptions and conditions contained herein or endorsed hereon , the company will
indemnify the insured owner against the statutory liability arising out of accidents occurring during the currency of the policy due to handling
hazardous substances as provided for in the said act and the rules framed thereunder.
2. DEFINITIONS
a) “Act” unless otherwise specifically mentioned shall mean the Public Liability Insurance Act, 1991.
b) “Accident” means an accident involving a fortuitous or sudden or unintentional occurrence while handling any hazardous substance resulting in
continuous, intermittent or repeated exposure to death of, or injury to any person or damage to any property but does not include an accident by

reason only of war or radio-activity.

¢) “Handling” in relation to any hazardous substance, means the manufacture, processing, treatment, package, storage, transportation by vehicle,
use, collection, destruction, conversion, offering for sale, transfer or the like of such hazardous substance.

d) “Hazardous Substance” means any substance or preparation which is defined as hazardous substance under the Environment (Protection) Act,
1986, and exceeding such quantity as may be specified, by naotification, by the Central Government.

e) “Owner” means a person who owns, or has control over handling any hazardous substance at the time of accident and includes:-
(i) in the case of a firm, any of its partners;
(i) in the case of an association, any of its members, and

(iii) in the case of a company, any of its directors, managers, secretaries or other officers who is directly in-charge of and is responsible to the
company for the conduct of the business of the company.

(f) “Turnover” shall mean —

i) Manufacturing units — Annual Gross Sales including all levies and taxes.
ii) Godown/warehouse owners — Annual rental receipts.

iii) Transport Operators — Annual freight receipts

iv) Others — Annual gross receipts

3. EXCLUSIONS

This Policy does not cover liability:

(1) arising out of willful or intentional non-compliance of any Statutory Provisions.

(2) in respect of fines, penalties, punitive and/or exemplary damages.

(3) arising under any other legislation except in so far as is provided for in Section 8 Sub-Section (1) and (2) of the Act.

(4) arising out of damage to property owned, leased or hired or under hire purchase or on loan to the Insured or otherwise in the Insured’s control,
care or custody.

(5) directly or indirectly occasioned by, happening through or in consequence of war, invasion, act of foreign enemy, hostilities (whether war be
declared or not), civil war, rebellion, revolution, insurrection or military or usurped power.
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(6) directly or indirectly caused by or contributed to by

a) ionizing radiations or contamination by radio activity from any nuclear fuel or from any nuclear waste from the combustion of nuclear fuel.
b) the radioactive, toxic, explosive or other hazardous properties of any explosive nuclear assembly or nuclear component thereof.

4. CONDITIONS

(1) The Insured Owner shall give written notice to the Company as soon as reasonably practicable of any claim made against the Insured Owner or
any specific event or circumstance that may give rise to a claim. The Insured shall immediately give to the Company copies of notice of application(s)
forwarded by the Collector and all such additional information and or assistance that the Company may require.

(2) No admission, offer, promise or payment shall be made or given by or on behalf of the Insured owner under this policy without the written consent
of the Company.

(3) The Company shall not be liable for any claims for relief made after five years from the date of occurrence of the accident.

(4) The Insured Owner shall keep record of annual turnover, and at the time of renewal of insurance declare such turnover and all other details as
may be required by the Company. The Company shall at all reasonable times have full rights to call for and examine such records.

(5) If at the time of happening of any accident, resulting in a claim under this policy, there be any other insurance covering the same liability, then the
Company shall not be liable to pay or contributes more than its ratable proportion of such liability.

(6) This Policy may be cancelled by the Insured Owner by giving 30 days notice in writing to the Company in which event the Company will retain
premium at short period scale subject to there not having occurred an accident during the policy period which may give rise to a claim(s), failing
which no refund of premium shall be allowable.

(7) This Policy may also be cancelled by the Insurer by giving 30 days notice in writing to the Insured Owner in which event the Company shall be
liable to repay on demand a rateable proportion of the premium for the unexpired term from the date of cancellation.

(8) If the Company shall disclaim liability to the Insured Owner for any claim hereunder and such claim shall not within 12 calendar months from the
date of such disclaimer have been made the subject matter of a suit in a competent court of law, then the claim for all practicable purposes shall be
deemed to have been abandoned and shall not thereafter be recoverable hereunder or be made the subject matter of any suit.

(9) The Company shall not be liable to make any payment in respect of any claim if such claim shall be in any manner fraudulent or supported by any
person on behalf of the Insured and/or if the insurance has been continued in consequence of any material mis-statement or non-disclosure of any
material information by or on behalf of the Insured. In such a case, if the Company pays any amount to the claimant due to any statutory provisions,
such amount shall be recoverable from the Insured.

(10) The Policy and the Schedule shall be read together as one contract and any word or expression to which a specific meaning has been assigned
in the Act and the Rules framed thereunder or this Policy shall bear such specific meaning.

(11) Any dispute regarding interpretation of the terms, conditions and exceptions of this Policy shall be determined in accordance with the law and
practice of a court of competent jurisdiction within India.
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH

ORIGINAL APPLICATION NO.571/2022 3 &
Lakshmana Guntreddi ...Applicant
Versus
State of Andhra Pradesh & Ors. ...Respondents
VAKALATNAMA

KNOW ALL to whom these presents shall come that I Minesh Patel authorized representative of
the Respondent No.6 do hereby appoint SHRI MAHESH AGARWAL, ARSHIT ANAND, SMT.
GEETIKA SHARMA, ADVOCATES "AGARWAL LAW ASSOCIATES, 19 BABAR ROAD,
BENGALI MARKET, NEW DELHI-110001" hereinafter called the Advocate to be My/our
Advocate's in the above noted case and authorise him:

To act, appear and plead in the above noted case in this court in any other court in which the same
may be tried or heard and also in the appellate courts.

To sign, file, verify and present pleading, applications, appeals, cross-objections or petitions for
execution, review, revision, withdrawal, compromise or other petition, replies, objections
affidavits or other documents as may be deemed necessary or proper for the prosecution of the
said case in all its stages.

To file and take back documents. To withdraw, or compromise the said case or submit to arbitration
any differences or disputes that may arise touching or in any manner relating to the said case.

To take out execution proceedings. To deposit, draw and receive moneys, cheques and grant
receipts therefor and to do all other acts and things which may be necessary to be done for the
progress and in the course of the prosecution of the said case.

To appoint and instruct any other Legal Practitioner authorising him to exercise the powers and
authorities hereby conferred upon the Advocate whenever he may think fit to do so and to sign the
power of attorney on my/our behalf.

And I/we the undersigned do hereby agree to ratify and confirm acts done by the Advocate or his
substitute in the matter my/our own acts as if done by me/us to all intents and purposes.

And I/we undertake that I/we or my/our authorised agent would appear in the court on all hearings
and will inform the Advocate for appearance when the case is called.

And I/we the undersigned do hereby agree not to hold the Advocate or his substitute responsible
for the result of the said case in consequence of his absence from the court when the said case is
called up for hearing, or for any negligence of the said Advocate or his substitute.

And I/we the undersigned do hereby agree that in the event of the whole or any part of the fee
agreed by me/us to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw
from the prosecution of the said case until the same is paid up. If any costs are allowed for an
adjournment, the Advocate would be entitled to the same.

IN WITNESS WHERE OF I/we do hereunto set my/our hand to these presents of which have been
understood by me/us this 22— day of March,

ACCHPTE :Dk. .y
M GARWAL- D/453/1992) ( Ry 9;/
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ARSHIT ANAND g L’/«‘

(GEETIKA SHARMA- D/3772/2018) 0986615 & '
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adani
| “Ports and_ 26l

Logistics

| EXTRACT OF THE MINUTES OF THE BOARD MEETING OF ADANI GANGAVARAM
. PORT LIMITED HELD ON THURSDAY, THE 2N° FEBRUARY, 2023 AT BOARD
| ROOM, ADANI CORPORATE HOUSE, SHANTIGRAM, NEAR VAISHNO DEVI CIRCLE,
S. G. HIGHWAY, KHODIYAR, AHMEDABAD - 382421.

5 "RESOLVED THAT in supersession of earlier resolution passed at the Board
Meeting held on 21t November, 2022, Mr. Minesh Patel or Mr. Arjun Doshi or Ms.
Ayushi Mishra or Mr. Nittala Venkata Bala Prabhakara Bapuji or Mr. Mohammad
Abdul Ali, Authorised Representatives of the Company be and are hereby severally
authorised to sign, execute, file and institute all applications, affidavits, plaints,
statement of claims, petitions, suits, statement of defence, appeal, written
statements, rejoinder etc. in the matter of suit/complaint/ arbitration filed/ to be
filed by or against the Company before any Court of Law or Authority or Arbitrator
or Arbitral Tribunal, Consumer forum or Consumer State Commission or National
Consumer Commission and for that purpose they are authorised to engage,
appoint or remove any Pleader/s or Advocate/s and sign Vakalatnama, Power of
Attorney for such engagement or appointment and to file and defend the interest
of the Company and to do everything necessary for the said purposes and any
action done or taken by them pursuant to this authority shall be deemed to have
been ratified by the Company.”

1 "RESOLVED FURTHER THAT any one of the Directors of the Company be and is
hereby authorised to give a certified copy of this resolution wherever required.”

Certified True Copy
For, Adani Gangavaram Port Limited

Adani Gangavaram Port Limited Tel +9179 2656 5555
(Formerly "Adani Gangavaram Port Private Limited?)  Fax+9179 2555 5500
Adani Corporate House, Shantigram www.adaniports.com

Near Vaishno Devi Circle, S. G. Highway,
Khodiyar, Ahmedabad - 382421,
Gujarat, India,

CIN: U61100GJ2021PLC124091

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S. G. Highway, Khodiyar, Ahmedabad - 382421, Gujarat, India,




